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SPEED-POST
BEFORE .
THE CENTRAL ELECTRICITY REGULATORY COMMISSION
NEW DELHI

IN THE MATTER OF: Approval under regulation-86 of CERC (Conduct of
Business) Regulations’1999 and CERC (Terms and Conditions of Tariff)
Regulations’2009 for determination of Transmission Tariff from DOCO to
31.03.2014 for Elements under Transmission System associated with Krishnapatnam
UMPP-Part-B in Southern and Western Region.

PETITIONER

Power Grid Corporation of India Ltd.
© = (Govt. of India updertaking)

Registered office: B-9, Qutab Institutional Area, Katwaria Sarai, New Delhi 110 016
Corporate office: “Saudamini” ,Plot no.2, Sector-29, Gurgaon -122 001. ( Haryana)

Power Grid Corporation of India Ltd., the petitioner in the matter, is filing an application
under regulation-86, for approval of Transmission Tariff for the period 2009-14 above
mentioned transmission system in Southern and Western Region. '

In terms of Regulation 3(2) of the Central Electricity Regulatory Comrnission
(Procedure for making of application for determination of tariff, publication of the
application and other related matters) Regulations, 2004, copy of complete tariff
applicationi is hereby served to the respondent (beneficiaries of Southern and Western
Region) , for information and necessary action in the matter. . '

The tariff application is hereby served through the nodal ofiicers of the respondents for

’ 'GE’RG"ITI&H’CI‘S;OH’thC' addresses-as-mentioned-below i oo

ADDRESSES OF NODAL OFFICERS

1  Karnataka Power Transmission Corporation Itd., | BY SPEED POST
(KPTCL), Kaveri Bhavan, Bangalore — 560 009 -
Represented by its Chairman

2 Transmission Corporatidn of Andhra Pradesh Ltd.,

(APTRANSCO), Vidyut Soudha, Hyderabad ~ 500
082
Represented by its Chairman

3 Kerala State Electricity Board (KSEB) - - T
Vaidyuthi Bhavanam
Pattom, Thiruvananthapuram — 695 004
Represented by its Chairman
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Tamil Nadu Generation and Distribution Corporation
Ltd (Formerly Tamilnadu Electricity Board -TNEB)
NPKRR Maaligai, 800, Anna Salai

Chennai — 600 002

Represented by its Chairman

Electricity Department

Govt of Pondicherry,

Pondicherry - 605001

Represented by its Chief Secretary

Eastern Power Distribution Company of Andhra
Pradesh Limited (APEPDCL)

APEPDCL, P&T Colony,

Seethmmadhara, VISHAKHAPATNAM
Andhra Pradesh,

Represented by its Managing Director

Southern Power Distribution Company of Andhra
Pradesh Limited (APSPDCL)

Srinivasasa Kalyana Mandapam Backside,
Tiruchanoor Road, Kesavayana Gunta,
TIRUPATI-517 501,

Chittoor District, Andhra Pradesh

Represented by Its Managing Director

Central Power Distribution Company of Andhra

~Pradesh-limited (APEPDEL) -

Corporate Office, Mint Compound,
HYDERABAD — 500 063
Andhra Pradesh

Represented by Its Managing Director

Northern Power Distribution Company of Andhra
Pradesh Limited (APNPDCL)
Opp. NIT Petrol Pump

_Chaitanyapuri, Kazipet,

WARANGAL — 506 004
Andhra Pradesh

Represented by Its Managing Director

Bangalofe Electricity Supply Company Ltd.,
(BESCOM), Corporate Office, K.R.Circle
BANGALORE - 560 001

‘Karanataka

Represented by Its Managing Director
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12

14

15.

Gulbarga Electricity Supply Company Ltd.,
(GESCOM) .
Station Main Road, GULBURGA
Karnataka

Represented by [ts Managing Director

Hubli Electricity Supply Company Ltd., (HESCOM)
Navanagar, PB Road

HUBLI, Karnataka

Represented by Its Managing Director

MESCOM Corporate Office,
Paradigm Plaza, AB Shetty Circle
MANGALQORE - 575 001

Karnataka

Represented by Its Managing Director

Chamundeswari Electricity Supply Corporation Ltd.,
(CESC)

#927 L J Avenue

Ground Floor, New Kantharaj Urs Road
Saraswatipuram, MYSORE — 570 009
KARNATAKA

Represented by Its Managing Director

MADHYA PRADESH POWER MANAGEMENT CO. LTD.
SHAKTI BHAWAN, RAMPUR
JABALPUR - 482 008

16.

17.

18.

REPRESENTED BY ITSMD =~

MAHARASHTRA STATE ELECTRICITY DISTRIBUTION CO. LTD.
PRAKASHGAD, 4TH FLOOR ‘

ANDHERI (EAST), MUMBALI - 400 052

REPRESENTED BY ITS MD

GUJARAT URJA VIKAS NIGAM LTD.
‘SARDAR PATEL VIDYUT BHAWAN,
RACE COURSE ROAD

VADODARA -390 007
REPRESENTED BY ITS CHAIRMAN

ELECTRICITY DEPARTMENT

GOVT. OF GOA

VIDYUT BHAWAN, PANAIJI, 7.

NER MANDVI HOTEL, GOA - 403 001

REPRESENTED BY ITS CHIEF ENGINEER (ELECTRICAL)



20.

21

22

ELECTRICITY DEPARTMENT
ADMINISTRATION OF DAMAN & DIU
DAMAN - 396 210
REPRESENTED BY ITS SECRETARY (FIN.)

ELECTRICITY DEPARTMENT
ADMINISTRATION OF DADRA NAGAR HAVELI
U.T., SILVASSA - 396 230

REPRESENTED BY ITS SECRETARY (FIN.)

CHHATTISGARH STATE ELECTRICITY BOARD
P.O.SUNDER NAGAR, DANGANIA, RAIPUR

- CHHATISGAARH-492013

REPRESENTED BY ITS CHAIRMAN

MADHYAPRADESH AUDYOGIK KENDRA
VIKAS NIGAM (INDORE) LTD.

3/54, PRESS COMPLEX, AGRA-BOMBAY ROAD,
INDORE-452 008

Kindly acknowledge the receipt.

Filed by
Power Grid Corporation of India Ltd.

- TN
Represented by S. S. Raju
Dy. General Manager (Commercial)

Gurgaon
__Dated: 30" Oct.’2013.



BEFORE

THE CENTRAL ELECTRICITY REGULATORY COMMISSION

NEW DELHI

PETITION FOR

APPROVAL OF TRANSMISSION TARIFF
for

~ “Elements under Transmission System associated with Krishnapatnam UMPP-Part-B”
in
Southern and Western Region.

PETITION NO. : ..cccevenuicrnnnnrnns

TARIFF BLOCK : 2009 - 20i4

POWER GRID CORPORATION OF INDIA LTD.

REGISTERED OFFICE
B-9, QUTAB INSTITUTIONAL AREA, KATWARIA SARAI,
NEW DELHI - 110 016 '

CORPORATE CENTRE
“SAUDAMINI”, PLOT NO-2, SECTOR-29,
GURGAON-122 001 (HARYANA) _
EPABX : 0124-2571 700 TO 719, FAX :0124-2571989 -




BEFORE
THE CENTRAL ELECTRICITY REGULATORY COMMISSION
NEW DELHI

‘PETITION NO.: ..........

IN THE MATTER OF:  Approval under regulation-86 of CERC (Conduct of Business)
Regulations’1999 and CERC (Terms and Conditions of Tariff) Regulations °2009 for
determination of Transmission Tariff from DOCO to 31.03.2014 for Elements under
Transmission System associated with Krishnapatnam UMPP-Part-B in Southern and
Western Region.

Power Grid Corporation of India Ltd. --- PETITIONER

Registered office: B-9, Qutab Institutional Area,
Katwaria Sarai, New Delhi. 110 016.

Corporate Centre : ‘SAUDAMINP’, Plot No-2,
Sector-29, Gurgaon-122 001 ( Haryana).

Tamil Nadu Generation and Distribution Corporation =~  «--e- RESPONDENTS
Ltd (Formerly Tamilnadu Electricity Board -TNEB)

NPKRR Maaligai, 800, Anna Salai

Chennai — 600 002

Represented by its Chairman

And Others
Sl. No. | Description ' Enclosure No. | Page No.
= Index T e s e e e e g
2 Letter for registration - 3
3 Memo of Parties - 4 -
4 Affidavit - 8-9
5 Application for determination of Tariff - lo-19
6 Copy of Investment approval Encl.-1 Le-3A3
7 | MOM of 24" and 33™ SCM of SR Constituents Encl.-2 9421
9 Schematic Diagram Encl.- 3 <D
10 Copy of Auditor’s Certificates Encl - 4 ”RI -3¢
11 Tariff Filing Formats Encl -5 3132
12 | Check List - 133
FILED BY
POWER GRID CORPORATION OF INDIA LTD.
- G
.= . REPRESENTED BY S. S. RAJU
"GURGAON ) Dy. General Manager (Commercial)

DATED: 23.10.2013




BEFORE
THE CENTRAL ELECTRICITY REGULATORY COMMISSION
NEW DELHI

PETITION NO.: ..........

IN THE MATTER OF:  Approval under regulation-86 of CERC (Conduct of Business)
Regulations’1999 and CERC (Terms and Conditions of Tariff) Regulations’2009 for
determination of  Transmission Tariff from DOCO to 31.03.2014 for Elements under
Transmission System associated with Krishnapatnam UMPP-Part-B in Southern and
Western Region.

Power Grid Corporation of India Ltd. --- PETITIONER

Registered office: B-9, Qutab Institutional Area,
Katwaria Sarai, New Delhi. 110 016.

Corporate Centre : ‘SAUDAMINT’, Plot No-2,
Sector-29, Gurgaon-122 001 ( Haryana).

Tamil Nadu Generation and Distribution Corporation = ----- RESPONDENTS
Ltd (Formerly Tamilnadu Electricity Board -TNEB)

NPKRR Maaligai, 800, Anna Salai

Chennai — 600 002

Represented by its Chairman

And Others

To

~The-Secretary -~ s —
Central Electricity Regulatory Commission
New Delhi 110001

Sir,

The application filed under Regulation 86 of CERC (Conduct of Business) Regulation, 1999
and CERC (Terms and Conditions of Tariff) Regulations’2009 for determination of
Transmission tariff from DOCO to 31.03.2014 may please be registered.

FILED BY
POWER GRID CORPORATION OF INDIA LTD.

e

REPRESENTED BY S. S. RAJU
Dy. General Manager (Commercial)

GURGAON
DATED:.23..10.2013




IN THE MATTER OF:

BEFORE

THE CENTRAL ELECTRICITY REGULATORY COMMISSION

NEW DELHI

PETITION NO.: ..........

Approval under regulation-86 of CERC (Conduct of Business)

Regulations’1999 and CERC (Terms and™ Conditions of Tariff) Regulations’2009 for

determination of

Transmission Tariff from DOCO to 31.03.2014 for Elements under

Transmission System associated with Krishnapatnam UMPP-Part-B in Southern and
Western Region.

Power Grid Corporation of India Ltd.
Registered office: B-9, Qutab Institutional Area,
Katwaria Sarai, New Delhi. 110 016.

Corporate Centre : ‘SAUDAMINT’, Plot No-2,
Sector-29, Gurgaon-122 001 ( Haryana).

Tamil Nadu Generation and Distribution Corporation -

Ltd (Formerly Tamilnadu Electricity Board -TNEB)
NPKRR Maaligai, 800, Anna Salai

Chennai - 600 002

Represented by its Chairman

And Others

. MEMO OF PARTIES
Power Grid Corporation of India Ltd.

VERSUS

~Karnataka - Power- Transmission——Corporation-—Ltd., - - ==

(KPTCL), Kaveri Bhavan, Bangalore 560 009
Represented by its Chairman

Transmijssion Corporation of Andhra Pradesh Ltd.,
(APTRANSCQ), Vidyut Soudha, Hyderabad — 500 082
Represented by its Chairman

Kerala State Electricity Board (KSEB)
Vaidyuthi Bhavanam

Pattom, Thiruvananthapuram — 695 004
Represented by its Chairman

Tamil Nadu Generation and Distribution Corporation
Ltd (Formerly Tamilnadu Electricity Board -TNEB)
NPKRR Maaligai, 800, Anna Salai

Chennai — 600 002

Represented?gits@hﬁf rman

@

--- PETITIONER

RESPONDENTS

--- PETITIONER

RESPONDENTS




Electricity Department

Govt of Pondicherry,

Pondicherry - 605001

Represented by its Chief Secretary

Eastern Power Distribution Company of Andhra Pradesh
Limited (APEPDCL)

APEPDCI<, P&T Colony,

Seethmmadhara, VISHAKHAPATNAM

Andhra Pradesh,

Represented by its Managing Director

Southern Power Distribution Company of Andhra
Pradesh Limited (APSPDCL)

Srinivasasa Kalyana Mandapam Backside,
Tiruchanoor Road, Kesavayana Gunta,
TIRUPATI-517 501,

Chittoor District, Andhra Pradesh

Represented by Its Managing Director

Central Power Distribution Company of Andhra Pradesh
limited (APCPDCL)

Corporate Office, Mint Compound,

HYDERABAD — 500 063

-~ AndhraPradesh - -

Represented by Its Managing Director

Northern Power Distribution Company of Andhra
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11

12

Pradesh Limited (APNPDCL)
Opp. NIT Petrol Pump
Chaitanyapuri, Kazipet,
WARANGAL - 506 004
Andhra Pradesh

Represented by [ts Managing Director

Bangalore Electricity Supply Company Ltd.,
(BESCOM), Corporate Office, K.R.Circle

BANGALORE - 560 001

Karanataka
Represented by Its Managing Director

Gulbarga Electricity Supply Company Ltd., (GESCOM)
Station Main Road, GULBURGA
Karnataka

Represented by Its Managing Director

Hubli Electricity Supply Company Ltd.; (HESCOM)

Navanw
@ B 5
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14

16.

17.

18.

19.

20.

HUBLI, Karnataka
Represented by [ts Managing Director

MESCOM Corporate Office,

Paradigm Plaza, AB Shetty Circle
MANGALORE - 575 001

Karnataka

Represented by [ts Managing Director

Chamundeswari Electricity Supply Corporation Ltd.,

(CESC)

#927,L ) Avenue
Ground Floor, New Kantharaj Urs Road
Saraswatipuram, MYSORE - 570 009

KARNATAKA

Represented by [ts Managing Director

MADHYA PRADESH POWER MANAGEMENT CO. LTD.

SHAKTI BHAWAN, RAMPUR
JABALPUR - 482 008
REPRESENTED BY ITS MD

MAHARASHTRA STATE ELECTRICITY DISTRIBUTION CO. LTD.

PRAKASHGAD, 4TH FLOOR
ANDHERI (EAST), MUMBALI - 400 052
REPRESENTED BY ITS MD

GUJARAT URJA VIKAS NIGAM LTD.
SARDAR PATEL VIDYUT BHAWAN,
-RACE COURSE ROAD ..
VADODARA -390 007
REPRESENTED BY ITS CHAIRMAN

ELECTRICITY DEPARTMENT .
‘GOVT. OF GOA '
VIDYUT BHAWAN, PANAJI,

NER MANDVI HOTEL, GOA - 403 001

REPRESENTED BY ITS CHIEF ENGINEER (ELECTRICAL)

ELECTRICITY DEPARTMENT

ADMINISTRATION OF DAMAN & DIU
DAMAN - 396 210
REPRESENTED BY ITS SECRETARY (FIN.)

ELECTRICITY DEPARTMENT

ADMINISTRATION OF DADRA NAGAR HAVELI

U.T., SILVASSA - 396 230

REPRESENTED BY

&

SECRETARY (FIN.)




21 CHHATTISGARH STATE ELECTRICITY BOARD
P.O.SUNDER NAGAR, DANGANIA, RAIPUR
CHHATISGAARH-492013

REPRESENTED BY ITS CHAIRMAN

22 MADHYAPRADESH AUDYOGIK KENDRA
VIKAS NIGAM (INDORE) LTD.
3/54, PRESS COMPLEX, AGRA-BOMBAY ROAD,
INDORE-452 008

-

: PETITIONER
POWER GRID CORPORATION OF INDIA LTD.

@@{

REPRESENTED BY S. S. RAJU
Dy. General Manager (Commercial)
GURGAON
DATED:9Q3..10.2013
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Katwaria Sarai, New Delhi-110 016, do hereby solemnly affir an\{
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E MATTER OF:

T

NA BEFORE 30AA 425208

RAL ELECTRICITY REGULATORY COMMISSION
NEW DELHI

PETITION NO.:

............

—

T

Approval under regulation-86 of CERC (Conduct of Business)
"CERC (Terms and Conditions of Tariff) Regulations’2009 for
ansmission Tariff from DOCO to 31.03.2014 for Elements under
associated with Krishnapatnam UMPP-Part-B in Southern and

pration of India Ltd. --- PETITIONER
B-9, Qutab Institutional Area,
w Delhi. 110 016.
‘SAUDAMINTY’, Plot No-2,
1-122 001 ( Haryana).

0
ration and Distribution Corporation
1ilnadu Electricity Board -TNEB)

800, Anna Salai
Chairman

Affidavit verifying the Petition

B Raju, working as Deputy General Manager“‘(C&“nmermal) in the
of India Ltd., having its registered Of; ‘ \Ins?ltutlonal Area,
Jaiog fpder-

RS .9
‘—‘_v
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L. I am the Dy. General Manager of Power Grid Corporation of India Ltd., ‘the
representative of the Petitioner in the above matter, and am duly authorised to make
this affidavit.

2. I submit that the enclosed tariff Petition is being filed for determination of
Transmission Tariff for 2009-14 Block for Elements under Transmission System
associated with Krishnapatnam UMPP-Part-B (Ant. DOCO 01.02.2014) in Southern
and Western Region.

3. I submit that no other tariff Petition except this Petition has been filed directly or
indirectly for approval of Transmission Tariff for 2009-14 Block for Elements under
Transmission System associated with Krishnapatnam UMPP-Part-B (Ant. DOCO

© 01.02.2014) in Southiern and Western Region.

4. The statements made in the tariff Petition herein are based on petitioner company’s
official records maintained in the ordinary course of business and I believe them to be

true and correct.

5. The documents attached with the petition are legible copies and duly attested by me

-
T T De
(DEPONENT)
VERIFICATION
Solemnly affirmed at Gurgaon on this qu‘k .......... day of Oct, 2013 that the contents of the

above affidavit are true to my knowledge and belief and no part of it is false and nothing

material has been concealed there from.
@ =

(DEPONENT)

ATFESTED . — -

* Mahender S. Pupia
GURGAGN
(D Regn. No. 3999\

&

WHENDE UNIA
MAHENDER S. P
ANVOTATE & NOTARY

N GURGAON (Ha




BEFORE
THE CENTRAL ELECTRICITY REGULATORY COMMISSION
NEW DELHI

PETITION NO.: ..........

IN THE MATTER OF:  Approval under regulation-86 of CERC (Conduct of Business)
Regulations’1999 and CERC (Terms and Conditions of Tariff) Regulations’2009 for
determination of  Transmission Tariff from DOCO to 31.03.2014 for Elements under
Transmission System associated with Krishnapatnam UMPP-Part-B in Southern and
Western Region.

Power Grid Corporation of India Ltd. --- PETITIONER

Registered office: B-9, Qutab Institutional Area,
Katwaria Sarai, New Delhi. 110 016.

Corporate Centre : ‘SAUDAMINI’, Plot No-2,
Sector-29, Gurgaon-122 001 ( Haryana).

Tamil Nadu Generation and Distribution Corporation ~ ----- RESPONDENT
Ltd (Formerly Tamilnadu Electricity Board -TNEB)
NPKRR Maaligai, 800, Anna Salai
Chennai — 600 002
Represented by its Chamnan
" "And Others

To

--The Hon'ble-Chairman-and- -

his Companion Members of The Hon'ble CERC
The humble application filed by the Petitioner

MOST RESPECTFULLY SHOWETH

1.0 That, Hon’ble Commission have made CERC (Terms and Conditions of Tariff)
Regulations, 2009 and issued vide notification dated 19.01.2009. These regulations
shall remain in force for a period of 5 years w.e.f, 01.04.2009, unless reviewed earlier
or extended by the Hon’ble Commission.

2.0  The Petitioner Rerein, Power Grid Corporation of India Ltd. is a Government
Company within the meaning of Companies Act, 1956. In exercise of powers under
sub-section (1) of section 38(1) the Electricity Act 2003, the Government of India has
declared the Petitioner herein as the Central Transmission Utility (CTU). The
petitioner being CTU is deemed to be a transmission licensee under section 14 of the
Electricity Act’ 2003. LT

LI Y

3.0 The petitioner being CTU and transmission licensee is required to inter-alia build,
maintain and operate an efficient, co-ordinated and economical inter state

i0




4.0

5.0

6.0

determined by the Hon’ble Commission in accordance with the CERC {Terms and
Conditions of Tariff ) Regulations, 2009. ’

That the instant petition covers approval of transmission tariff for Elements under
Transmission System associated with Krishnapatnam UMPP-Part-B in Southern and

Western Region, which is anticipated to be put under commercial operation w.e.f.
01.02.2014.

Approval of the Scheme

5.1 That the petitioner has been entrusted with the implementation of “Transmission
System associated with Krishnapatnam UMPP-Part-B”. The investment approval
of the project was accorded by Board of Directors of POWERGRID vide the
Memorandum Ref.: C/CP/KUMPP-B dated 09.02.2012, at an estimated cost of Rs.
1927.16 Crores including IDC of Rs 88.13 Crores, price level 4™ Qtr, 2011, a copy
whereof is attached hereto as Encl.-1, pageR8.to.2.2. that the scope of the
scheme was discussed and agreed in the 24" and 33™ SCM of Southern Reglon
Constituents. Extract of the MOM is Enclosed herewith as Encl-2 page;2 Fto X 1.

5.2 The scope of work covered under “Transmission System associated with
Krishnapatnam UMPP-Part-B” in Southern Region and Western Region is as
follows:

Transmission Linev
(i) Raichur-Sholapur 765 kV S/C line.
(ii) Sholapur-Pune 765 kV S/C line

(iii)LICO of Parli-Pune 400 kV D/C and Pune-Aurangabad 400 kV D/C line at

- Pune (GIS) S/S (including M/C)
(iv)LILO of existing Raichur-Gooty 400 kV Quad D/C line at Raichur (New) S/S.
Sub Station
(i) Establishment of new 765/400 kV S/S at Raichur with 2x1500 MVA ICTs.
(ii) Establishment of new 765/400 kV S/S at Sholapur with 2x1500 MVA ICTs.
(iii) Establishment of new 765/400 kV substation at Pune (GIS) with 2x1500
MVA [CTs.

Line Reactors

(i) 1x240 MVAR switchable line reactors at each end of Raichur —Sholapur 765
kV S/C and Sholapur-Pune 765 kV S/C lines.

(ii) 4x50 MVAR line reactors at Pune(GIS) substation for LILO of Parll Pune and
Pune Aurangabad 400 kV D/C line at Pune (GIS) substaticn.

Bus Reactor
(i) 1x240 MVAR bus reactor each at Raichur-Sholapur & Pune substations.

The Schematic diagram of the scheme is attached hereto as Encl. - 3, (page @g)
Implementation Schedule

As per the approval, the transmission scheme was scheduled to be commissioned in
32 months from the date of investment approval. The date of Investment Approval is
09.02.2012. Hence the commissioning schedule comes to 09.10.2014 and DOCO as
01.11.2014 against which the subject asset is anticipated to be commissioned and put

11




under commercial operation w.e.f. 01.02.2014. Hence there is no time overrun in
commissioning of the subject assets. -

That the subject assets is anticipated to be commissioned and put under commercial
operation in 32 months from the date of investment approval. In this context, following
provisions of CERC (Terms and Conditions of Tariff) Regulations, 2009 may please
be invoked.

Regulation 15 and Amendment of Regulation 15 of the Principal Regulations vide
notification No. L-7/145(160)/2008- CERC dated 21.06.2011 : Return on equity

(N Return on equity shall be computed in rupee terms, on the equity base
determined in accordance with regulation 12.

(2).  Return on-equity shall be computed on pre-tax basis at the base rate of 15.5%
to be grossed up as per clause (3) of this regulation:

Provided that in case of projects commissioned on or after 1* April, 2009, an
additional return of 0.5% shall be allowed if such projects are completed within the
time line specified in Appendix-II.

“(3) The rate of return on equity shall be computed by grossing up the base rate with
the Minimum Alternate/Corporate Income Tax Rate for the year 2008-09, as per the
Income Tax Act, 1961, as applicable to the concerned generating company or the
transmission licensee, as the case may be.

“(4) Rate of return on equity shall be rounded off to three decimal points and be
computed as per the formula given below:

~ Rate of pre-tax return on equity = Base rate / (1-t)

Where “t” is the applicable tax rate in accordance with clause (3) of this
regulation. :

(5) The generating company or the transmission licensee, as the case may be, shall
recover the shortfall or refund the excess Annual Fixed Charge on account of Return
on Equity due to change in applicable Minimum Alternate/Corporate Income Tax
Rate as per the Income Tax Act, 1961 (as

amended from time to time) of the respective financial year directly without making
any application before the Commission:

Provided further that Annual Fixed Charge with respect to the tax rate applicable to
the generating company or the transmission licensee, as the case may be, in line with
the provisions of the relevant Finance Acts of the respective year during the tariff
period shall be trued up in accordance with Regulation 6 of these regulations.”

N " Appendix-II
Time line for completion of projects :

1. The completion time schedule shall be reckoned from the date of investment
approval by the Board (of the generating company or the transmission licensee),

-
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or the CCEA clearance as the case may be, up to the date of commercial operation
of the units orblock or element of the transmission project as applicable.
2. The time schedule has been indicated in months in the following tables:

Asset Actual/ant. Comp. CERC Time Qualifying -Time Scheduled Additional ROE
(date / Months) line (months) line for addl. | completion Claimed
ROE (months) (Months)
Asset-1 01.02.2014 30 32 23 YES
Asset-2 01.02.2014 32 32 23 YES
Asset-3 01.02.2014 30 32 23 YES
Asset-4 01.02.2014 30 32 23 YES
Asset-5 01.02.2014 30 32 23 YES

The project i.e. (plain terrain), Raichur-Solapur line and other four assets (Ant. DOCO
: 1.02.2014) under Transmission system associated with Krishnapatnam UMPP Part-
B in Western And Southern Regional Grid; for which the qualified time schedule has
been stipulated as 32 months in the Appendix-II to the Regulations. The project is
anticipated to be complete within 23 months from the date of investment approval and
therefore, qualifies for additional ROE of 0.5% under Regulation 15(2) of CERC
(Terms and conditions of Tariff) Regulations, 2009. Accordingly, the tariff under this
petition is based on pre-tax ROE of 18.044% inclusive of MAT @ 11.33% ( Base
rate-10%, surcharge- 10%, cess-3%) being applicable for the year 2008-09. The
grossed up pre-tax rate of ROE of 16 %( 15.5+0.5) works out to 18.044 %( grossed up
at 11.33% of MAT Rate)

Completion Cost

That the application for determination of tariff is filed in line with provision 5 (1) &
_ (2)_of tarift Regulation 2009 applicable _for 2009-14 period. Further, that the present -
petition covers approval of tariff based on actual/estimated expenditure incurred up to
DOCO and additional capitalization projected to be incurred from DOCO to
31.03.2015 in respect of the subject asset as per detail given below. That the capital

- —cost-incurred-upto -DOCO-and -projected to be incurred during 2013-14, 2014-15 &

2015-16 is duly certified by auditors in auditor certificate; copy whereof in respect of
- the assets covered in this petition is enclosed herewith as Encl-4 (page 29.. to38.).

( Rs in Lakhs)
Proj
Exp. = | exp. Proj exp. .
Name of the element Approved | Up to from from lcgstlm;tgg
Cost DOCO |DOCO |Lll4to | oMPE"
(12.14) | to 31.03.15

31.03.14

765 kV Raichur-Sholapur line
alongwith bay extensions at
Raichur S/S with ICTs &
Reactors and Bays for Raichur :
Sholapur 765 kV S/S TL at 563556 51138.73 6111.60 3135.20 60385.53
765/400 kV  Sholapur S/S
alongwith 240 MVAR
Switchable Line Reactor_ -

Asset I . L -
LILO of existing Raichur-Gooty
400 kV D/C Quad line at 3468 2541.36 138.19 141.3 2820.85

Raichur(New) S/s — Asset II
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7.2

240 MVAR Bus Reactor and ’7

‘:g:;";ﬁd bays at Solapur S/S - 4084.45 | 4191.55 195.82 1001.78 5389.15

[x1500 MVA [CT-1 and its -

f\ssssoe":"[lifd bays at Solapur S/S- 5968.46 |  5136.38 52001 742.57 6398.96

Ix1500 MVA ICT-2 and its )

associated bays at Solapur /5~ 6091.06 | 493986 | spqy3 995.76 6459.75
Total 76168 | 67947.88 |  7489.75 6016.61 81454.24

Against the total apportioned approved cost of Rs 761.68 crores, the anticipated -
completed cost is Rs 814.54 crores of these five assets, so, there is marginal cost
overrun in comparison to FR cost . The reasons for item wise cost variation between
approved cost (FR) and actual cost as on DOCO are explained in detail in Form-5B.
Further, it is humbly prayed that tariff may be allowed on the estimated completion
cost, since few elements of the project are yet to be completed. The completion cost
for Elements under Transmission System associated with Krishnapatnam UMPP-Part-
B in Southern and Western Region works out to Rs 814.54 cr which is with in the
overall. project cost of Rs 1927.16 Cr. Thus,it is humbly prayed that Tariff may be
allowed as claimed in the petition.

 Initial sparesTotalilmtlal spares for 'thei“ér;srrﬁiiséidrh linésris"b.r6r3% (approximately)

and sub-stations is 2.17 % (approximately) which is with in specified limit under
provnsnon 8 of the CERC Regulatlons 2009.

The dCtaIIS of underlymg assumptlons for additional capitalization for this asset is

summarized below:

The admissibility of additional capital expenditure (Add. Cap.) incurred after DOCO
is to be dealt in accordance with the provisions of Regulation 9 (1), the extract of
clause 9 of the regulations, 2009 is reproduced as under:

“Additional Capitalization”

(1) The capital expenditure incurred or projected to be incurred, on the following
counts within the original scope of work, after the date of commercial operation and
upto the cut-off date may be admitted by the Commission, subject to prudence check:

(i) Undischarged liabilities;

(ii) Works deferred for execution

(iif)  Procurement of initial capital spares within the original scope of work,

- subject to the provisions of regulation 8;

(iv)  Liabilities to meet award of arbitration or for compliance of the order or
decree of a court; and

(v) Change in Law: Provided that the details of works included in the original
scope of work along with estimates of expenditure, undischarged liabilities
and the works deferred for execution shall be submitted along with the
application for determination of tariff.
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7.3 The additional Capitalisation incurred/projected to be incurred in the contextual asset
is mainly on account of Balance/Retention Payments and hence the same may be
allowed by Hon’ble Commission. The details of underlying reasons for additional
capitalization for Elements under Transmission System associated with Krishnapatnam
UMPP-Part-B in Southern and Western Region are:

Asset | Rs in lakhs
| Work/Equipment Amount capitalised Justification as
Year proposed to be added after | and proposed to be
COD up to cut off date capitalised per purpose
Land -
Building & other civil works 127.16
DOCO to Sub station 2539.85 | Balance &
31.03.2014 Transmission Line 3432.41 | retention payment
PLCC 12.17 |
Subtotal 6111.60
Land . 570.40
Building & other civil works -
01 '04&)2014 Sub station 1093.73 Balanf:e &
31.03.2015 Transmission Line 1471.03 | retention payment
PLCC -
Subtotal 3135.20
Asset — 11 Rs. In Lakhs
| | Work/Equipment | Amount capitalised Justification as
Year proposed to be added after | and proposed to be
COD up to cut off date capitalised per purpose
- T Substation T T T T T T T 3469
DOCO to Transmission Line 95.10 | Balance &
31.03.2014 PLCC 8.40 | retention payment
Subtotal 138.19
Sub station 100.54
0l '013014 Transmission Line 40.76 Balanf:e &
31.03.2015 PLCC - | retention payment
Subtotal 141.30
Asset I1I Rs. In Lakhs
Work/Equipment Amount capitalised Justification as
Year proposed to be added after | and proposed to be
COD up to cut off date capitalised per purpose
Building & other civil works 40.55
DOCOto g ration 155,27 | Balance &
31.03.2014 Subtotal 195.82 retention payment
01.04.2014 Building & other civil works 106.95
; Balance &
to Sub station 894.83 retention payment
31.03.2015 | Subtotal 1001.78

15




Asset IV

Rs in Lakh

- Work/Equipment Amount capitaliséd Justification as
Year proposed to be added after | and proposed to be or ! lllr ' :
COD up to cut off date capitalised per purpos
Building & other civil works B 207.83
DOCO to Sub stati 31218 Balance &
31.03.2014 Subts : lon 520'01 retention payment
ubtota .
01.04.2014 Building & other civil works 268.04 Bal 2
to Sub station 474,33 | e et
31.03.2015 | Subtotal 74257 | o paymen
. Asset V Rs. In Lakhs
Work/Equipment Amount capitalised Justification as
Year proposed to be added after | and proposed to be or os
COD up to cut off date capitalised per purpose
DOCO t Building & other civil works 136.80 Bal &
0 - alance
31.03.2014 :u:;:t:tllon giZi; retention payment
: ubtota .
01.04.2014 | Building & other civil works 385.77
- Balance &
to Sub station 609.99 retention payment

“That the petition for determination of tariff is being filed in line with provision 5 (2)

of tariff Regulation 2009 applicable for 2009-14 period.

80

8.1

The tariff for block 2009-2014 has been worked out as per CERC (Terms and

Conditions of Tariff) Regulations, 2009, issued vide notification dated. 19.01.2009. In
the present petition the transmission tariff has been calculated taking actual /
~estimated expenditure upto DOCO and estimated additional capitalization from
DOCO to 31.03.2014. Calculations for working out the tariff along with supporting

documentation are attached hereto as Encl.- 5, pg3.l.to

8.2

13z

The annual transmission tariff for the tariff period 2009-14 is summarized as below:
(Rsin Lacs)

Name of the asset

2009-
10

2010-11

2011-12

2012-13

2013-14

alongwith  bay
Raichur /S

765 kV Raichur-Sholapur line
extensions at
with

ICTs &

Reactors and Bays for Raichur
Sholapur 765 kV S/S TL at
765/400 kV  Sholapur S/S
alongwith 240 MV AR Switchable
Line Reactor — Asset [

1244.70
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LILO of existing Raichur-Gooty
400 kV D/C Quad line at
Raichur(New) S/s — Asset II

100.23

240 MVAR Bus Reactor and
associated bays at Solapur S/S —
Asset I11

100.42

1x1500 MVA ICT-1 and its
associated bays at Solapur S/S-
Asset IV

132.61

1x1500 MVA ICT-2 and its
associated bays at Solapur S/S—
Asset V

132.15

Total 1710.11

8.3

8.4

-85

8.6

8.7

That in line with the amendment dated 21.06.2011 to Regulation 15 of the Principal
Tariff Regulation dated 19.01.2009, the petitioner shall be allowed to recover the
shortfall or refund the excess Annual Fixed Charges, on account of Return on Equity
due to change in applicable Minimum Alternate/Corporate Income Tax rate as per the
Income Tax Act, 1961 (as-amended from time to time) of the respective financial year
directly without making any application before the Commission. Further, Annual
Fixed charges with respect to Tax rates applicable shall be trued up in accordance
with Regulation 6 of the Principal Regulations.

Service tax on transmission has been put in the negative list w.e.f. 01.04.2012 and
accordingly the Transmission Charges indicated at para 8.2 above, is exclusive of

the petitioner and the same shall be charged, billed separately by the petitioner if at
any time the transmission charges is withdrawn from the negative list.

“That Interest on Loan has been calculated on the basis of rate prevailing as on DOCO

/ 01.02.2014. The change in Interest rate due to floating rate of interest applicable, if
any, for the project needs to be claimed / adjusted over the tariff block of 05 years
directly from / with the beneficiaries as was being followed during the tariff block
2004-09. ' :

The transmission charges at para-8.2 above is inclusive of O&M expenses for the
project derived based on the norms for O&M expenditure as specified under
regulation 19(g) of the tariff regulations for block 2009-14. It is the understanding of
the petitioner that these norms for O&M expenditure been arrived by the Hon’ble
Commission after considering (i) normalized actual O&M expenses of the petitioner
on its various projects in various regions during the year 2003-04, 2004-05, 2005-06,
2006-07, 2007-08, (ii) the base norms so arrived is escalated at 5.72% per annum to
arrive at norms for years of tariff period 2009-14, (iii) and also wage hike of 50% on
account of pay revision of the employees of Public Sector Undertakings. It is
submitted that the wage revision of employees has been implemented. The petitioner
reserves the right to approach the Hon’ble Commission for suitable revision in the
norms for O&M expenditure due to impact of wage revision.

_of cost to the
¢ incidental to
S
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8.8

9.0

2)

3)

4)

6)

the petitioner / CTU only from 2008-09. It is therefore submitted that License fee
shall be recovered separately from the respondents as per CERC (Terms and
Conditions on Tariff) (Third Amendment), Regulations, 2012 issued vide date
31.12.2012, para 13 “Addition of New Regulation to the Principal Regulations 42A.

(1) (b).”

The Transmission Charges and other related Charges indicated at para 8.2 above, is
exclusive of incentive, late payment surcharge, FERV, any statutory taxes, levies,
duties, cess, filing fees, license fee or any other kind of imposition (s) and/ or other
surcharges etc. whatsoever imposed / charged by any Government (Central/State) and
/ or any other local bodies/authorities/regulatory authorities in relation to transinission
of electricity, environmental protection, and/or in respect of any of its installation
associated with the Transmission System and the same shall be borne and
additionally paid by the respondent(s) to the petitioner and the "same shall be’
charged, billed separately by the petitioner on. the respondents. -

Sharing of Transmission Charges

Tariff for Transmission of Electricity (Annual Fixed Cost) as per para 8.0 of petition
shall be recovered on monthly basis and the billing collection and disbursement of
Transmission Charges shall be governed by provision of CERC (sharing of interstate
Transmission Charges and Losses) Regulations, 2010.

The Petitioner submits that the Encl.-1 to- EnclL-5 may please be treated as
integral part of this petltlon

PRAYER

It is respectfully prayed that the Hon’ble Commission may be pleased to
~Approvethe Transmission Tariff for the assets covered under this petition, as per-para

—8.0 above. The billing shall be done from the actual date of commercial operation.

Admit the capital cost as claimed in the Petition and approve the Additional
Capitalisation incurred / projected to be incurred.

Approve the Additional ROE as claimed in the Petition.

Allow the petitioner to recover the shortfall or refund the excess Annual Fixed
Charges, on account of Return on Equity due to change in applicable Minimum
Alternate/Corporate Income Tax rate as per the Income Tax Act, 1961 ( as amended
from time to time) of the respective financial year directly without making any
application before the Commission.

Approve the reimbursement of expenditure by the beneficiaries towards petition filing
fee, and publishing of notices in newspapers in terms of Regulation 42 CERC (Terms
and Conditions of Tariff) Regulations,2009, and other expenditure ( if any) in relation
to the filing of petition. :

Allow the petitioner to bill and adjust 1mpact on Interest on Loan»dL.e o change in




any, from the respondent.

7) Allow the Petitioner to bill and recover Service tax on Transmission Charges
separately from the respondents, if at any time service tax on transmission is
withdrawn from negative list at any time in future.

8) Allow the petitioner to bill and recover Licensee fee separately from the respondents
as per CERC (Terms and Conditions on Tariff) (Third Amendment), Regulations,
2012 issued vide date 31.12.2012, para 13 “Addition of New Regulation to the
Principal Regulations 42A. (1) (b).”

9) Allow provisional tariff in accordance with clause (3) of Regulation 5 Central
Electricity Regulatory Commission (Terms and Cenditions of Tariff) Regulations,
2009 (First and Second Amendment).

10) Allow the petitioner to bill Tariff from actual DOCO.
and pass such other relief as Hon’ble Commission deems fit and appropriate under the
circumstances of the case and in the interest of justice

Filed by
Power Grid Corporation of India Ltd.
Represented by

Qg ?Raju
Dy. General Manager (Commercial)
o s -Gurgaen SRR ST e e
Dated: 29...10.2013
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No. S1/4/SP&PA-2007/ 625-635

To ’
1.The Member Secretary,
Southern Regional Power Committee,
29, Race Course Cross Road,
Bangalore 560 009.
FAX : 080-22259343

3.The Director (Transmission),
Transmission Corp. of Andhra Pradesh Ltd.,
Vidyut Soudha, Hyderabad — 500 082.

- FAX : 040-66665137

5.The Member (Transmission),
Kerala State Electricity Board,
Vidyuthi Bhawanam, Pattom, P.B. No. 1028,
Thiruvananthapuram - 695 004.
FAX : 0471-2444738

7.The Director (Power),
Corporate Office, Block -1,
Neyveli Lignite Corp. Lid.,
Neyveli, Tamil Nadu — 607 801.
FAX : 04142-252650

9. Director (Projects),

National Thermal Power Corp. Ltd. (NTPC),
.. NTPC Bhawan, Core-7, Scope Complex,— =~

Lodhi Road,
New Delhi-110003.
FAX-011-24360912
-} 1. The-Director (Operation), — o
Power Trading Corpn. of India Limited,
2" Floor, NBCC Tower,
15 Bhikaji Cama Place,

New Delhi 110066. FAX-011-41659504

Central Electricity Authority
System Planning & Project Appraisal Division
Sewa Bhawan, R.K. Puram, New Delhi — 110066. .

Date: July 17, 2007

2.The Director (Projects},
Power Grid Corp. of India Ltd.
“Saudamini”, Plot No.2, Sector-29,
Gurgaon 122 001, Haryana.
FAX : 95124-2571932

4.The Director (Transmission),
Kamataka State Power Transmission Corp.Ltd.,
Cauvery Bhawan, Bangalore 560 009.
FAX : 080 -22228367

6. Member (Distribution),
Tamil Nadu electricity Board (TNEB),
6™ Floor, Eastern Wing, 800 Anna Salai,
Chennai - 600002.
FAX : 044-28516362

8.The Superintending Engineer -1,
First Floor, Electricity Department,
Gingy Salai,

Puducherry — 605 001.
-FAX : 0413-2334277/2331556

10. Shri N. 8. M. Rao
General Manager (Transmission), L
“NPCIL, 12" Floor, Vikram Sarabhai Bhawan, AUA
Anushakti Nagar, @\ '
Mumbai — 400 094,

FAX : 022- 25993570/25991258

2
K
ey
N

Sub: 24™ meeting of the Standing Committee on Power System Planning of Southern Region b\

- Minutes of the meeting
Sir, '

24" meeting of the Standing Committee on Power System Planning of Southern Region was held on
June 18, 2007 at Bangalore. Minutes of the meeting are enclosed.

V.

Your comments and observations, if any, may be sent to us at the earliest.

Euncl: Minutes

- B

-~ .
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_.Transmission...charges - for- this - scheme -would be “shared by all the

10.5

Scheme — B: Synchronous Inter-connection of SR and WR
Transmission System: )
1) Raichur — Sholapur 765kV S/C line-1

Transmission Charges:
Transmission charges for this scheme would be shared by SR and WR

constituents on 50:50 basis. Transmission scheme would be regional pool
scheme of SR and WR ‘

Target Date:
Target would be to match with the Krishnapatnam UMPP generation project.

Scheme — C: Evacuation System for Krishnapatnam UMPP

Transmission System:

) Krishnapatnam UMPP - Nellore 400 kV, Quad D/C line

2) Krishnapatnam UMPP - Kurnool 400kV, Quad D/C line

3) Krishnapatnam UMPP - Gooty, 400 kV, Quad D/C line

4) Raichur - Sholapur 765kV S/C line-2

5) Sholapur — Pune 765kV S/C line

8) Kurnool - Raichur 765kV S/C line

7) T765kV substations at Kurnool, Raichur, Sholapur and Pune, with
765/400kV 3000 MVA transformers at each of the substations.

8) Inter-linking of Raichur and Kurnool 765kV/400kV (PGCIL) S/S with
Southern Region grid through suitable inter~connection.

Transmission Charges:

beneficiaries of Krishnapatnam UMPP in ratio of their shares in
Krishnapatnam UMPP.
Target Date:

‘Target would bé to match w1th the Knshnapatnam UMPP generatlon project.

Scheme —~ D : System strengthening in Western Region corresponding to
power from Krishnapatnam UMPP

Transmission System:

1) Pune (WR) - Navi Mumbai (WR) 400kV D/C line

Transmission Charges:

Transmission charges for this scheme would be shared by WR,

Target Date: ‘
Target would be to match with the Krishnapatnam UMPP generation project.

POWERGRID representative informed that for synchronous inter~connection
of SR with WR through Raichur-Sholapur 765kV lines, it was desirable that
the Raichur — Sholapur 765kV S/C line-1 under Scheme-B and Raichur-
Sholapur 765kV S/C liné~2 under " Scheme-C should be commissioned
simultaneously. For this, the Raichur-Sholapur 765kV S/C line-2, which was
proposed as part of Krishnapatnam transmission system should also be
implemented matching with the line-1, In the was

- Page 7 -
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Central Electricity Authority
System Planning & Project Appraisal Division
Sewa Bhawan, R.K. Puram, New Delhi — 110066

No. 51/4/SP&PA-2011/ 1647-58 ‘ Date: 15 November 2011
To .
1.The Member Secretary, 2.The Director (Projects), -
Southern Regional Power Committee, Power Grid Corp. of India Ltd.
29, Race Course Cross Road, “Saudamini”, Plot No.2, Sector-29,
Bangalore 560 009. , Gurgaon 122 001, Haryana.
FAX: 080-22259343 FAX: 95124-2571932
3.The Director (Grid Operation), 4.The Director (Transmission),
Transmission Corp. of Andhra Pradesh Ltd., Kamataka State Power Transmission Corp.Ltd.,
Vidyut Soudha, Hyderabad — 500 082. Cauvery Bhawan, Bangalore 560 009.
FAX : 040-66665137 FAX: 080-22228367
5.The Member (Transmission), 6. Member (Distribution),
Kerala State Electricity Board, Tamil Nadu electricity Board (TNEB),
Vidyuthi Bhawanam, Pattom, P.B. No. 1028, - 6™ Floor, Eastern Wing, 800 Anna Salai,
Thiruvananthapuram - 695 004. Chennai - 600002.
FAX: 0471-2444738 FAX : 044-28516362
7.The Director (Power), 8.The Superintending Engineer —I,
Corporate Office, Block — 1, First Floor, Electricity Department,
Neyveli Lignite Corp. Ltd., Gingy Salai,
Neyveli , Tamil Nadu - 607 801. Puducherry — 605 001.
FAX : 04142-252650 FAX : 0413-2334277/2331556
9. Director (Projects), 10. Director (Operations),
National Thermal Power Corp. Ltd. (NTPC), NPCIL, 12* Floor,Vikram Sarabhai Bhawan,
NTPC Bhawan, Core-7, Scope Complex, Anushakti Nagar,
LodhiRoad, . . | Mumbai=400694.
New Delhi-110003. FAX : 022- 25991258
FAX-011-24360912

Sub: 33rd meeting of the Standing Committee on Power System Planning of Southern Region
- Minutes of the meeting. -
Sir,
The 33" meeting of the Standing Committee on Power System Planning of Southern Region was
held on 20™ October, 2011 (Thursday) at Conference Hall of Northern Region Power Committee,
Katwaria Sarai, New Delhi. .

Minutes of the meeting is enclosed. It is also available at CEA’s website ( www.cea.nic.in).

Yours faithfully,
(Pardeep Jindal)
Director (SP&PA)
(Telephone: 011 26198092, Fax No. 011 26102045)
(1) Sh. SK Soonee, CEO, POSOCO, (2) Sh. Shashi Shekhar, Joint Secretary,
B-9, Qutub Instituignal Area, - . Min. of New & Renewable Energy,
Katwaria Sarai, CGO Complex,
New Dethi-110016 New Delhi -110003
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4.2

4.4

requirement corresponding to a given time frame and likely load-generation scenario in that
time frame. This planned system is then programmed for implementation under various
schemes. A major part of the KUMPP transmission system was also planned for looking

" into requirement of the Southern grid though programmed to be implemented as part of

KUMPP ATS. Now, if thére is delay/uncertainty of the KUMPP generation project, we
should identify the transmission system that would otherwise also be required for
development of the Southern grid. .

DGM, PGCIL stated that due to likely delay of generation project, it has become necessary
to review the ATS of KUMPP looking into the overall grid development, as the Part-B
primarily consists of elements which establish synchronous interconnections between SR &
WR through 765kV Raichur — Sholapur S/c lines. Here it may be pertinent to mention that
the other 765k'V Raichur ~ Sholapur S/c line has already been awarded through tariff based
competitive bidding. The synchronous interconnection between SR & WR is of urgent
nature as the existing interregional capacity is inadequate to cater to the interregional
transfer requirement, as were observed during this summer when there was a large variation
in the prices of electricity in SR & NEW Grid. Further, synchronization of SR with NEW
grid shall be a major milestone in Indian Power system development thereby establishing
nationwide synchronous grid. The synchronization of SR with WR grids have been planned

~ through Raichur — Sholapur 765 kV 2xS/c lines. Therefore, it is necessary that the

Krishnapatnam UMPP Part-B transmission system comprising of following elements may
be de-linked from the commissioning of Krishnapatnam UMPP generation project.

KUMPP Part-B

(i)  Establishment of new 765/400 kV._substations.at Raichur & Shelapur-with 2x1500 ~ — -

MVA ICTs and 1x240 MVAR bus reactor each

(ii) Establishment of new 765/400 kV GIS substation at Pune with 2x1500 MVA ICTs
and 1x240 MVAR bus reactor

“(iii) LILO of eéxisting Raichur — Gooty 400 kV Quad D/c line at Raichur V(New)

substation ,

(iv) Raichur — Sholapur 765 kV S/c line with 240 MVAR switchable line reactors at each
end

(v) Sholapur —~ Pune 765 kV S/c line with 240 MVAR switchable line reactors at each
end o

(vi) LILO of Aurangabad — Pune 400 kV D/c at Pune (GIS)
(vii) LILO of Parli — Pune 400 kV D/c at Pune (GIS).

Members agreed for the proposal of de-linking of Part B from commissioning of
Krishnapatnam UMPP generation project.

The Part-C comprised of Krishnapatnam UMPP ~ Kurnool 400kV D/c line, Kurnool —
Raichur 765kV S/c line and establishment of Kurnool 765/400 kV substation. This part
mainly. caters {0, the immediate evacuation of power from Krishnapatnam UMPP generation
project. Hence the same may be deferred for the time being till position of generation
projects commissioning gets clear. However, here it may be mentioned that Kurnool
765/400kV substation is necessary for interconnection of the Nellore Pooling Station —

L1
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AGAR & ASSOCIATES
HARTEREDACCOUNTANTS

Certificate

Certificate of Capital Cost for 765 kV S/C Raichur-Sholapur line alongwith bay extensions at Raichur Substation with

ICTs and reactors and Bays for Raichur - Solapur 765 Kv SC TL at 765 / 400kV Solapur SS alongwith 240 MVAR

switchable Line Reactor associated with Transmission System for Krishnapatnam UMPP Part-B Project

This is to certify that the Capital cost of the above mentioned project which is anticipated to be under commercial

operation from 01-02-2014 is as below.

RS. IN LACS .
£ TIMAT
expenpitune  |expenprrone| BALANCE
St PARTICULARS EXPENDITURE FROM 01-04-2013 | FROM DOCO ESTIMATED TOTAL
NO. UPTO 31-03-2013 ) EXPENDITURE
UPTO DOCO i.e., to 31-03-
IN 2014-15
01-02-2014 2014.
1 |LAND 881.00 180.00 - 570.44 1,631.44
BUILDING & CiVIL
2 ,838. 32 7.1 - 2,124.64
2 | WORKS 1,838.16 159 127.16
-3~ |SUBSTATION 5,328.45 21,220.39 2,539.85 1,093.73 30,182.42
4 |TRANSMISSION LINE 9,670.59 11,742.52 3,432.41 1,471.03 26,316.56
5 |PLCC 4.12 114.17 12.17 - 130.47
TOTAL 17,722.32 ‘33,416.41 6,111.60 3,135.20 60,385.53

This is to further certify that the above summary has been prepared on the hasis of the information drawn from the

audited statements of accounts of Powergrid Corporation of India Limited, SRTS-!, Secunderabad for the period

ended 31-03-2013. The estimated expenditure is on the basis of details furnished by management.

HYDERABAD

DATE: 30 Septmber 2013

For Sagar & Associates
Chartered Accountants
. :

Memﬁer Ship No: 202352

-2499 0993



H.O.: H.No. 6-3-244/5, Sarada Devi Street,

m/ S AG A R & AS S 0 C I AT E S ' Prem Nagar, Hyderabad - 500-004.
\

~ Phone: +040-2330 3371, +040-2339 5588
CHARTEREDACCOUNTANTS - 2379 0151
E-mail : sagarandassociates@yaho ©.co.in
E-mail : sagarandassociates.ca@grnail.com
E-mail : vwsagarbabu@@gmail.com .
Service Tax Regn. No. AAJFS72951N ST00!

N CERTIFICATE

Certificate of Capital Cost for 765 kV S/C Raichur-Sholapur line alongwith bay extensions at Raichur
Substaticn with ICTs and reactors and Bays for Raichur - Solapur 765 Kv SC TL at 765 / 400kV Solapur SS
alongwith 240 MVAR switchable Line Reactor associated witl Transmission System for Krishnapatnam

UMPP Pari-B Project -

This is to certify that the Capital cost of the above-mentioned projéct which is anticipated to Be under” '

commercizl operation from 01-02-2014 is as below.

RS. IN LACS
St.
NO PARTICULARS CAPITAL COST IDC IEDC TOTAL
EXPENDITURE UPTO 531-03-
1 15,622.78 857.06 1,242.48 17,722.32

2013

ESTIMATED EXPENDITURE
2 |FROM 01-04-2013 UPTO 31,021.23 544,84 1,850.34 33,416.41
DOCO i.e., 01-02-2014

ESTIMATED EXPENDITURE

6,111.50 ; ; 6,111.60
FROM DOCO t6 31-03-2014. °

(V]

- ESTIMATED :
4 |BALANCEES 3,135.20 ; . 3,135.20
EXPENDITURE IN 2014-15 _

TOTAL 55,890.81 1,401.%0 3,092.82 60,385.532

VALUE OF INITIAL SPARES INCLUDED IN THE ABOVE CAPITAL COSTFORTL 174.60
—
VALUE OF IMITIAL SPARES INCLUDED IN THE ABOVE CAPITAL COST FOR SS 745.39

This is to further certify that the above suimmary has been prepared on the basis of the information drawn
from the auditad statements of accounts of Powergrid Corporation of India Limited, SRTS-I, Secunderabacd
for the period ended 31-03-2013. The estimated expenditure is on the basis of details furnished by

management.

For Sagar & Associates
wered Accountants

Place:HYDERABAD
Date:30-10-2013

e e e 52:9 =~ A = \ Per ¥

- T e S
B.O No. 38, {Old No. 14}, Sacond Main Road, C.1LT. Colony. Mylapore. Chennai - 600 004. Tel T +91-44-2499 0993
8.0 Flat No. 3¢ Jeavan Residency, Behind Kalanjali, Renigunta Road. Tirupati - 517 501
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SAGAR & ASSOCIATES
COUNTANTS

.0 H.No

r)‘q,\‘ o

4
rermn Nagar, b
+045-2
Fax 040 - 7.5%;

8

Certificate

Certificate of Capital Cost for LILO of 400 kV B/C Quad Raichur-Gooty TL along with the associated bay equipments at

765/400 kV Raichur Substation associated with Transmission System for Krishnapatnam UMPP Part-8 Project

This is to certify that the Capital cost of the above mentioned project which is anticipated to be under commercial

operation from 01-02-2014 is as below.

RS. IN LACS
—
ESTIMIATE
EXP?NDITUiE ESTIMATED BALANCE
SL.
PARTICULARS EXPENDITURE FROM 01.04.2013 EXPENDITURE | ESTIMATED TOTAL
NO. UPTO 31-03-2013 UPTO DOCO e FROM DOCO to | EXPENDITURE
i.e.,
-03-2014. 14-
01.02-2014 31-03-2014 IN 2014-15
+1 |LAND - - - - .
5 BUILDING & CIVIL )
WORKS
3 [suBsTtaTiON 8227 12200737 34697 10054 | 1,364:18"
4 | TRANSMISSION LINE 18.78 1,217.38 95.10 40.76 1,372.03
5 |pLCC - 76,24 | 8.40 : 84.64
TOTAL 27.00 2,514.36 138.19 141.30 2,820.85

This is to further certify that the above summary has been prepared on the hasis of the information drawn from the

audited statements of accounts of Powergrid Corporation of India Limited, SRTS-l, Secunderabad for the period

ended 31-03-2013, The estimated expenditure is an the basis of details furnished by management.

HYODERABAD
DATE : 30 Septmber 2013

For Sagar & Associates

d ALcountdnts

. it, Secor

nd Main Rozd, €
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b1 Q. H.No. 6-3-244/5, Sarada Deawi Street,

w SAG AR & Asso C l AT ES Prem Nagar. Hyderabad - 500 00«1,
- , e *hone: +040-2330 3371+ 040-2339 55 88
CHARTEREDACCOUNTANTS Fan 040 . 9319 0151

E mail - sagarandassociates{@yahoo co.mn
e-matl - sngm‘an(hssoclates.c..'\-:,'c'_Ugrnml_com

E-mad © vwsagarbabu@@gmait.com
Service Tax Regn. No. AA[FS7295N ST00)

CERTIFICATE
Certificate of Capital Cost for LILO of 400 kv D/C Quad Raichur-Gooty TL along with the asseciated bay
equipraents at 765/400 I/ Raichur Substation associated with Transmission Sysiem for Krishnapatnam

UMPP Part-B Project

This is to certify that the Capital cogf of the above merntioned project which is anticipated to be under

comrercial operation from 01-02-2014 is as below,

KS. IN LACS
SL. ; )
. PARTICULARS CAPITAL COST iDC IEDC TOTAL
i .
EXPENDITURE UPTO 31-03- ~
1|2 > 22.00 2.00 2.00 27.00 |
| 2012 i
ESTIMATED £XPENDITURE
2 |FROM 01-04-2013 UPTO 2,492.37 19.99 2.00 2,514.36
DOCO ie. , 01-02-2014
_ |[ESTIMATED EXPENDITURE 13819 510
" |FROM DOCO 1031-03-2014. o , 18
BALANCE ESTIMATED
4 R 141.30 - - 141.30
EXPENDITURE IN 2014-315
TOTAL 2,794.85 21.99 4.00 2,820.85
VALUE OF INiTIAL SPARES INCLUDED IN THE ABOVE CAPITAL COST FOR TL 0.00
VALUE OF INITIAL SPARES INCLUDED IN THE ABOVE CAPITAL COST FOR 55 0.9¢

This is to further certify that the above suramary has been prepared on the basis of tha informaticn drawn
from the audited statements of accounts of Powergrid Corporaticn of India Limited, SRTS-i, Secunderabad
for the period ended 31-03-2013. The estimated expenditure is on the basis of details furnished by

managenmceni.

For Sagar & Associates

Place:HYDERABAD
Date:30-10-2013

i Main Road, C1T. Colony, Mylapore, Chennai - 600 004 Tel . +91-44.2499 pug3

- i o - e . - ) I o
7 Jeevan Resdency, Behind Kalanjali. Renigunta Road. Tirupau -5 17501
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K. G. Goyal & Associates

COST ACCOUNTANTS

o Jaipur Office :

Delhi Office : : 289, Mahaveer Nagar-i|
4A, Pocket 2 Maharani Farms

Mix Housing, Durgapura

New Kondli, Mayur Vihar-il M;’_qug_mg

New Delhi - 110096 - Mobile : 9829373503

ggyaldelhi@vahoo.co.in

raieshqovaliaipur@yahoo.coin

CERTIFICATE OF CAPITAL COST

Project Name: : Transmission System associated witﬁ Krishnapatnam UMPP - PART B
Name of Element: 765 / 400kV Solapur SS alongwith 240 MAVR Bus Reactor and associated
bays under Transmission System associated with Krishnapatnam UMPP -
PART B
Anticipated DOCO 01-02-2014
{ RS./ LAKHS}
PARTICULARS CAPITAL IoC lenc ToTAL
COST
Expendituré Upto 31.03.2013 600.66 1.41 29.98 632.05
Expenditure from 01,04.2013 to 30.06.2013 ' 346.13 2.69 10.50 3538.32
~ |Estimated Expenditure from 01.07.2013 $631:01,2014— ~~ —— —|——3,157.82- [ 6.81- |~ 35:55-| - 3,200:18-
Estimated Expenditure from 01.02.2014 to 31.03.2014 195.82 - - 195.82
_|Estimated Expenditure from 01.04, 2014 to 31103 2015 1,001.78 - - 1,001.78
Total 5,302.21 10.91 76.03 5,389.15
Initial Spares Included in Above - Transmission Line ‘ ’ -
- Sub-Station 218.54

This is to certify that the above summary has been prepared on the basis of the information drawn from the Audited Statement of
Accounts of Power Grid Corporation of India Ltd., Western Region-1, Nagpur up to 31.03.2013. The expenditure for the period from
01.04.2013 to 30.06.2013 has been verified from the books of the project and the the estimated expenditure is based on the details
furnished by the management.

For K.G. Goyal & Associates
Cost Accountants

ajesh Goyal7 7
Aartner) //

M-10884

Place : Nagpur
Date : 19-09-2013




K. G. Goyal & Associafes

COST ACCOUNTANTS

Delhi Office :

4A, Pocket 2

Mix Housing,

New Kondli, Mayur Vihar-ill
New Defhi - 110096
goyaldelhi@yahoco.cc.in

Project Name:

Name of Element:

Jaipur Office :
289, Mahaveer Nagar-Il
Maharani Farms
Durgapura

JAIPUR

- 302018

Mobile

19829373503

rajeshgoyaljaipur@yahoo.co.in

CERTIFICATE OF CAPITAL COST

Transmission SyStem associated with Krishnapatnam UNMPP - PART B -

765 f 400kV Solapur SS alongwith 240 MAVR Bus Reactor and associated bays under
Transmission System associated with Krishnapatnam UMPP - PART B

Anticipated DOCO 01-02-2014
{ RS./ LAKHS)
. Estimated Estimated Estimated
] Expenditure i ) )
Expenditure From Expenditure | Expenditure | Expenditure Total
PARTICULARS upto From From From .
01.04.2013 to Expenditure
31.03.2013 01.07.2013 to | 01.02.2014 to | 01.04.2014 to
30.06.2013 :
31.01.2014 31.03.2014 31.03.201%
LAND - - - - -
N BUlLDlN_GmCIVIL WORKS & COtONy T T T166.957 - Y860 57983 [ 405 10685 | o ~972:.58-
TRANSMISSION LINE - - - - - -
|sus-svation ) 465.10 280.72 2,620.65 155.27 894.83 4,416.57
PLCC . - - - - -
632.05 359.32 3,200.18 195.82 1,001.78 5,389.15
Initial Spares included in the above : Transmission Line -
Sub Station  ° 218.54

This is to certify that the above summary has been prepared on the basis of the information drawn from the Audited Statement of Accounts of Pawer

verified from the books of the project and the the astimated expenditure is based an the details furnished by the management.

Place : Nagpur

, Date:19-09-2013

For K.G. Goyal & Associates
Cost Accountants.

ajesh Goyal 7?
Partner)

M-10884

. Grid Corporatioh of India Ltd., Western Region-1, Nagpur up to 31.03.2013. The expenditure for the period from 01.04.2013 to 30.06.2013 has been




K. G. Goyal & Associates

COST ACCOUNTANTS

Delhi Office :

4A, Pocket 2

Mix Housing,

New Kondii, Mayur Vihar-1ll
New Delhi - 110096

goyaldelhi@yahoo.coﬂin

‘Project Name:

Name of Element:

»
CERTIFICATE OF CAPITAL COST

Transmission System assodatéd with Kris,hnapatham‘UMPP -PARTB

Jaipur Office :
289, Mahaveer Nagar-il
Maharani Farms

Durgapura

JAIPUR - 302018
Mobile : 9829373503

rajeshgoyaliaipur@yahoo.co.in

765 / 400kV Solapur SS alongwith 1 x 1500 MVA ICT-1 and its associated
bays under Transmission System associated with Krishnapatnam UMPP -

PART B
Anticipated DOCO 01-02-2014
' ( RS./ LAKHS}

PARTICULARS CAPITAL COST IDC {EDC TOTAL
Expenditure Upto 31.03.2013 1,222.04 2.96 62.96 1,287.96
Expenditure from 01.04.2013 to 30.06.2013 844.25 11.11 43.30 898.56
Estimated Expenditure from 01.07.2013 to 31.01.2014 2,869.84 14.33 65.59 2,949.76
Estimated Expenditure from 01.02.2014 to 31.03.2014 520.01 - - 520.01
Estimated Expenditure from 01.04.2014 to 31.03.2015 742.57 - . 74257 |
Total 6,198.71 28.40 171.85 6,398.96
lnitial Spares Included i Ahove - Transmission Line -

- Sub-Station - 200.15

This is to certify that the above summary has been prepared on the basis of the information drawn from the Audited Statement of
Accounts of Power Grid Corporation of india Ltd., Western Region-1, Nagpur up to 31.03.2013. The expenditure for the period from
01.04.2013 to 30.06.2013 has been verified from the books of the praject and the the estimated expenditure is based on the details

furnished by the management.

" Place : Nagpur
Date : 29-08-2013

B\ X

23

For K.G. Goyal & Associates
g Cost Accountants ’

90—~

ajesh Goyal
{Partner)
M-10884




Dethi Office :
4A, Pocket 2
Mix Housing,

K. G. Goyal & Associates

COST ACCOUNTANTS

New Kondli, Mayur Vihar-l1l
New Delhi - 110096
goyaldelhi@yah00.co.in

Jaipur Office :
289, Mahaveer Nagar-li
Maharani Farms

Durgapu
JAIPUR

ra
- 302018

Mobile

1 9829373503

rajeshgoyaliaipur@yahoo.co.in

Project Name:

Name of Element:

CERTIFICATE OF CAPITAL COST

Transmission. System associated with Krishnapatnam UMPP - PART 8

765 / 400kV Sotapur 5SS alongwith 1 x 1500 MVA ICT-1 and its associated bays under
Transmission System associated with Krishnapatnam UMPP - PART B

Anticipated DOCO 01-02-2014
{ RS./ LAKHS)
5 Estimated Estimated Estimated
" Expenditure -
Expenditure Expenditure | Expenditure | Expenditure
From Total
PARTICULARS upto From from From .
01.04.2013 to ) Expenditure
31.03.2013 30.06.2013 01.07.2013 to [ 01.02.2014 to | 01.04.2014 to
T 31.01.2014 | 31.03.2014 | 31.03.2015
LAND 2219 | 7 - - - . 22219
BUILDING, CIVIL WORKS 8 COLONY 250.61 150.59 279.35 207,83 268.04 1,156.42
TRANSMISSION LINE - - - - . .
SUB-STATION 815.16 748.07 2,670.41 312.18 474.53 5,020.35
lpiece - - - o A R T RN I T T
1,287.96 898.66 2,949.76 520.01 742.57 6,398.96
initial Spares included in the above : Transmission Line - -
Sub Station ' 200.15

This is to certify that the above summary has been prepared on the basis of the information drawn from the Audited Statement of Accounts of Power
Grid Corporation of india Ltd., Western Region-1, Nagpur up to 31.03.2013. The expenditure for the period from (1.04.2013 to 30.06.2013 has been
verified from the books of the project and the the estimated expenditure is based on the details furnished by the management.

For K.G. Goyal & Associates

Cost Accountants
q) N e ( 7
' jesh Goyal 7 ,>
‘Place : Nagpur’ zwartner) T/
Date : 29-08-2013 A-10884

34




K. G. Goyal & Associales

COST ACCOUNTANTS

Delhi Office :

AA, Pocket 2

Mix Housing,

New Kondli, Mayur Vihar-ll
New Dethi - 110096
goyaldelhi@yahoo.co.in

Ci'ERTIFlCATE OF CAPITAL COST

Project Name:

- Name of Element:

Jaipur Office :

289, Mahaveer Nagar-I|
Maharani Farms
Durgapura

JAIPUR - 302018

Mabile

. 9829373503

raieshgoyaljaigur@yahoo.co.in

Transmission System associated with Krishnapatnam UMPP - PART B

765 / 400kV Solapur SS alongwith 1 x 1500 MVA ICT-2 and its associated

bays under Transmission System associated with Krishnapatnam UMPP -

PART B,
Anticipated DOCO 01-02-2014
{ RS./ LAKHS)
PARTICULARS - CAPITAL COST IDC [EDC TOTAL
Expenditure Upto 31.03.2013 T T e — 96824 —2:27-|— 4825 |-.-..1,018.76_{__
Expenditure from 01.04.2013 to 30.06.2013 925.27 7.14 27.83 960.24
|Estimated Expenditure from 01.07:2013 to 31.01.2014 2,865.10 | 17.30 7846  2,960.86 |
Estimated Expenditure from 01.02.2014 to 31.03.2014 524.13 - - 524.13
Estimated Expenditure from 01.04.2014 to 31.03.2015 995.76 - - 995.76
Total ‘ 6,278.50 26.71 154.54 6,459.75
Initial Spares Included in Above - Transmission Line -

- Sub-Station

This is to certify that the above summary has been prepared on the hasis of the information drawn from the Audited Statement of

Accounts of Power Grid Corporation of India Ltd., Western Region-1, Nagpur up to 31.03.2013. The expenditure for the period from

01.04.2013 to 30.06.2013 has been verified from the books of the project and the the estimated expenditure is based on the details
v.

furnished by the management.

Place : Nagpur
Date : 29-08-2013

35
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M-10884

For K.G. Goyal & Associates
Cost Accountants
Ay

jesh Goyal 7

Partner)



K. G. Goyal & Associates

COST ACCOUNTANTS

Delhi Office :

4A, Packet 2

Mix Housing,

New Kondli, Mayur Vihar-iil
New Dethi - 110096
goyaldethi@yahoo.co.in

Project Name:

Name of Element:

CERTIFICATE OF CAPITAL COST

Jaipur Office :
289, Mahaveer Nagar-!
Maharani Farms
Durgapura
JAIPUR - 302018

Mobile

1 9829373503

rajeshgoyaliaipur@yahoo.co.in

_Transmission System associated with Krishnapatnam UMPP - PART B

765 [ 400kV Solapur SS alongwith 1 x 1500 MVA ICT-2 and its associated bays under
Transmission System associated with Krishnapatnam UMPP - PART B

Anticipated DOCO. 01-02-2014 :
{ RS./ LAKHS}
. Estimated Estimated Estimated
, Expenditure K ) )
Expenditure Expenditure | Expenditure | Expenditure
From Total
PARTICULARS upto From From From !
01.04.2013 to Expenditure
31.03.2013 30.06.2013 01.07.2013 to | 01.02.2014 to | 01.04.2014 to
o 31.01.2014 | 31.03.2014 | 31.03.2015
LAND - - - - - R
BUILDING, CIVIL WORKS & COLONY 102.66 48.33 108.35 136.80 385.77 782.91
TRANSMISSION LINE . - - . . .
SUB-STATION . 916.10 911.91 2,851.51 387.33 609.99 5,676.84
PLCC - - - - - -
1,018.76 960.24 2,960.86 524.13 995.76 6,459.75

Initial Spares included in the above:

Transmission Line

Sub Station

This is to certify that the above summary has been prepared-on the basis of the information drawn from the Audited Statement of Accounts of Power
Grid Corporation of India Ltd,, Western Region-1, Nagpur up to 31.03.2013. The expenditure for the period from 01.04.2013 to 30.06.2013 has been
verified from the books of the project and the the estimated expenditure is based on the details furnished by the management.

- Place : Nagpur

Date : 29-08-2013

v.

For K.G. Goyal & Associatas
Cast Accountants

L

Partner)
M-10884

c) \
%jesh Goyal 7 P




LE

Name of the Transmission Licensee:
Name of Region:
Name of the Project: =

Name of the Transmission Element:

Sholapur 765 kV S/C line at Sﬁolapur S/s alengwith 240 MV AR switchable line Reactor :DOCO :01-FEB-2014

Summary Sheet

|
POWERGRID CORPORATION OF INDIA LTD.
SOUTHERN REGION ?
Transmission System associatejd with Krishnapatnam UMPP-Part B
765 kv S/C Raichur-Sholapur line alongwith bay extension at Raichur 'S/s with ICTs&Reactors And bays for Raichur-

PART - i
Form 1

(Rs in Lacs)

2010-2011

——

Si.No. Particulars Form No. Existing 23008- 2009-2010 2011-2012 2012-2013| 2013-2014(Pro
2009 " Rata)

1 2 3 4 5 6 7 8 9
| |Depreciation FORM-12 10.00 461.13
|2 lintereston Loan FORM-13A 0.00 110.60
3 |Return on Equity FORM-01A' 0.00 488.94
4 |Interest On Working Capital FORM-13B 0.00 32.06
5 |0 & M Expenses 10.00 151.97
6 |Total 10.00 1,244.70

@

Petitioner

— ——————

——
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Name of the Transmission Licensee:
Name 6fRegion:

Name of the Project:

Name of the Transmission Element:

|
i
Calculation Of Return On Equity

POWERGRID CORPORATION OF INDIA LTD.
SOUTHERN REGION |

Transmission System associate(}i with Krishnapatnam UMPP-Part B
765 kv S/C Raichur-Sholapur line alongwith bay extension at Raichur S/s with ICTs&Reactors And bays for Raichur-

Sholapur 765 kV S/C line at ShPlapur S/s alongwith 240 MV AR switchable line Reactor :DOCO :01-FEB-2014

PART - 111
Form 1A

(Rs in Lacs)

 Existing 2008- 2009-2010

Particulars 2010-2011 2011-2012 2012-2013 2013-2014
2009
1 2| 3 4 5 6 7
Equity as DOCO 1 15,341.61
Notional Equity for Add Cap ! 1,833.48
Total Equity 3 17,175.99
Return on Equity @ ¥-481% (& ‘044./. | 488.94

Petitioner
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. PART - 111

| Form 2
Details of Transmission Lines And Substations
Name of the Transmission Licensee: POWERGRID CORPORATION OF INDIA LTD.
Name of Region: SOUTHERN REGION
Name of the Project: Transmission System assoclated with Krishnapatnam UMPP-Part B
Name of the Transmission Element: 765 kv S/C Ranchur -Sholapur lme alongwith bay extension at Raichur S/s with ICTs&Reactors And bays for Raichur-
Sholapur 765 kV S/C line at Sholapur S/s alongwith 240 MV AR switchable line Reactor :DOCO :01-FEB-2014
Transmission Lines |
SL.No. ' Name of Line Typeof Line | S/CorD/C || No.of Sub- | Voltagelevel | Line Length Date of Covered in the present
AC/HYDC || Conductors kY (Km.) Commercial petition
. i operation
o Yes/No If No,
s petition
; No.
1 |
1 |Raichur-Sholapur | AC _sc. ] 4 765 | 207.754 | 01-FEB-2014 Yes
Substations ‘
SL.No. Name of Sub-Station Type of VYoltage No. of. Transformers / No. of Bays Date of Covered in the present
Substation | level kV Reactors/ SYC etc (with Commercial petition
Conventional Capacity) | operation
L /GIS/ HYDC |
Terminal/
HVDC Back
to Back _
765KV | 400 KV | 220KV | 132 KV Yes/No 1f No,
; & below _petition No.
1 Solapur(PG) New Conventional |765/400 1 X 240 MVAR switchable line :
reactor « O
Raichur Bay -1 765 1 01-FEB-2014 Yes |
switchable line Reactor Bay 765 ‘ 1 1 01-FEB-2014 Yes
3 Raichur (New) Conventional |765/400 2 X 1500 MVA ICTs
Solapur Bay - 1 765 1 -[01-FEB-2014 Yes
ICT 1-1 bay 765 ] 1 01-FEB-2014 Yes
9 IGT 2 -1 bay 765 ! 1 01-FEB-2014 Yes
er 400 : 1 01-FEB-2014 Yes
L T2 - 1 bay 400 ‘ ] 01-FEB-2014 | Yes
Ralchur (New). Conventional |765 2 X 240 MVAR switchable/|line
Reactors with one SOMVAR spare
_ unit ;
‘| switchable line Reactor Bay -1 765 : ‘ 1 01-FEB-2014 Yes
Bus Reactor Bay 765 1 01-FEB-2014 Yes
Total i 7 2

e

( Yo C. Loney)
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i PART - 111
J‘ Form 3

Normative Parameters jconsidered For tariff calculations
. |
Name of the Transmission Licensee: POWERGRID CORPORATION OF INDIA LTD.
Name of Region: SOUTHERN REGION :
Name of the Prdject: Transmission System associate}d with Krishnapatnam UMPP-Part B
Name of the Trafismission Element: 765 kv S/C Raichur-Sholapur line alongwith bay extension at Raichur S/s with ICTs&Reactors And bays for Raichur-’
. ' Sholapur 765 kV S/C line at Sholapur S/s alongwith 240 MVAR switchable line Reactor :DOCO :01-FEB-2014
! ‘ Year Ending March
Particulars Unit Existing 200852009 2009-2010 2010-2011 2011-2012 2012-2013 2013-2014
L 1 2 ! 3 4 5 6 7 8
Buse Ratc of Return on Equity % 17.481
Tax Rate % 11.33
Target Availability % - 98.00
Normative O&M per Km. Rs. lacs Given Below
Normative O&M per bay Rs. lacs Given Below
Spares for WC as % of O&M % 15.00
Recievables in Months for WC months 2.00
Prime lending Rate of SBI as on 01-APR-2009 % 13.20
Norms for. O&M expenditure for Transmission System
2009-lb 2016-11 2011-12 2012-13 2013-14
Norms for sub-station (Rs Lakh per bay) ]
765 KV 73.36 77.56 81.99 86.68 91.64
400 KV 52.40 55.40 58.57 61.92 65.46
220 KV 36.68 38.78 41.00 43.34 45.82
132 KV and below 26.20 27.70 29.28 30.96 32.73
Norms for AC and HVDC Lines (Rs Lakhs per km) .
Single Circuit (Bundled conductor with four or more sub-conductors) 0.537 } 0.568 0.600 0.635 0.671
Single Circuit (Twin & Triple Conductor) 0.358 0.378 0.400 0.423 0.447
Single Circuit (Single Conductor) 0.179 0.189 0.200 0212 0.224
Double Circuit (Bundled conductor with four or more sub-conductors) 0.940 0.994 1.051 1.111 1.174
tDouble Circuit (Twin & Triple Conductor) 0.627 0.663 0.701 0.741 0.783
! a’DD;Bl: Circuit (Single Conductor) 0.269 0.284 0.301 0.318 0.336
Wor%#&r HVDC Stations
VDEBack-to-back stations (Rs lakh per 500 MW) 443.00 468.00 495.00 523.00 553.00
\ o 1har§u‘f-":]\3§idri HVDC bipole scheme (Rs Lakh) 1450.00 1533.00 1621.00 1713.00 1811.00
\fﬁ\&;alélé’ Kolar HVDC bipole scheme (Rs Lakh) 1796.00 1899.00 2008.00 2122.00
S

¥ L

O
-t-_a‘/’

1699.00
1

( ?—e)\:h‘oh-ﬂ—r )
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Abstract of Capital Cost Estimates and Schedule of Commissioning for the New projects

Name of theTransmissicn Licensee :
Name of the Project :
Name of Region:

Elements:

Capital Cost Estimates

PART-ITL
FORM-5A

POWERGRID CORPORATION OF INDIA Ltd
TRANSMISSION SYSTEM ASSOCIATED WITH KUMPP-8

SR-1

765 kv S/C Raichur-Sholapur line alongwith bay extensions at Raichur Substation witt
ICTs and reactors and Bays for Raichur - Solapur 765 Kv SC TL at 765 / 400kV
Sofapur SS alongwith 240 MVAR switchable Line Reactor

Amount in Crores

Board of Director/ Agency approving the Capital cost estimates:

Board of Directors 267th meeting

Date of approval of the Capital cost estimates:

9gth Feb 2012

Present Day Cost

Completed Cost

Price level of approved estimates

As of End of 4th Qtr. Of the
year2011

As on Scheduled COD of the
System

Foreign Exchange rate considered for the Capital cost estimates

1USD = Rs.58 &
Rs. 76.80

EURQ =

Capital Cost excluding IDC & FC

Foreign Companent, if any (In Miliion US $ or the relevant Currency)

Damestic Component (Rs. Cr.)

Capital cost excluding IDC & FC (Rs. Cr)

539.69

642.24

IDC & FC

Foreign-Component,-if-any-(In-Million-US-$.or the relevant Currency) —————...__.|.-

Domestic Component (Rs. Cr.)

25.86

29.03

Totat IDC & FC (Rs.Cr.)

Rate of taxes & duties considered

Capital cost Including IDC & FC

Foreign Component, if any (In Miltion US $ or the relevant Currency)

Domestic Cainponent (Rs. Cr.}

Total Capital cast Including IDC & FC (Rs. Cr)

565.56

671.27

Schedule of Commissioning

09.10.2014

01.02.2014 (Anticipated)

(Scheduled DOCO elementwise)

Note:

1. Copy of approva] letter shoutd be enclosed.

2. Details of Capital cost are to be fumished as per FORM-58 or 5C as applicable.

3. Details of IDC & Financing Charges are to be fumished as per FORM-16.

4

@

PETITIONER
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PART-H

Form SB
Break-up of Praject Cost for Transmission System
Name of theTransmission Licensee : POWERGRID CORPORATION OF INDIA Ltd
Name of the Project : TRANSMISSION SYSTEM ASSOCIATED WITH XUMPP-B
Name of Reglon: SR-1
765 kV 5/C Raichur-Sholapur line al ith bay ions at Raichur ion with ICTs and reactors
Elements: and Bays for Raichur - Solapur 765 Xv SC TL at 765 / 400kV Solapur SS alongwith 240 MVAR switchable Line
Reactor
Costin Rs. Crores
Sl.No. Break Down A_s '_’e' As on COD Liabilities / Variation Reasons for Variation
original 01.02.2014 Provision
Estim.ates [Anticiated) {8atance)
1 ’ 2 3 4 5 6=(3-4-5) 8
6.00 quip . 0.00
Switchgear [CT,PT, Circuit Breaker, 1. As per the awarded cost.
6.10 Isolator,etc} 765 kV line, tie & ICT bays 32.26 1535 3.03 202 2.variation in conversion rate from

equipments along witi 400 kv (CT bay
R equipment and 72.5 & 33 kV equipment

Rs. 71 to Rs. 76.8 per EURO
3. Price Variation

6.20 |Transformers, 7°500 MVA

As per the awarded cost & variation in
67.91 83.11 9.23 -24.44(conversion rate from Rs. S4to Rs. 58
per USD, & Price Variation

6.30 |Reactar 80 MVAR {line as well as bus rector} 42.06 41.04 456 -3.54Awarded cost+ PV
6.40 Can(ral,ﬂlelavAPro(ec(mn Panel and Sustation 367 3.26 0.36 0.04| Awarded cost
Autamatian system - -
6.50 |PLCC 1.24 1.10 0.12 0.03| Awarded cost
6.60 |HVOC Pacakge - - - 9.00
6.70 Bus Bars/ canductars/insulators (Erection 6.29 591 0.66 0.28| Awarded costs PV
hardware)
6.80 |Auxiliaries 13.10 9.36 1.04 2.69|Awarded cost
6.90 |Emergency D.G. Set 0.40 0.51 0.06 -0.17|Awarded cost
i i inst
6.10 | Structure for switchyard 831 12.10 3.03 6.2 Migher rates received agains

competetive bidding & PV

Higher rates received against

6.11 (Erection & Civil 15.64 41.38 9.71 -35.45
rection & Civil works 3 competetive bidding & PV
6.13 Tl':ermovlslan camera, inuslated platform 255 229 025 0.00
with HLM tools and insulated bucket truck
Total Substation Equipments 193.41 235.43 32.95 -74.96
0.00
7.00_|Mandatory Spares 9.22 . 4.47 2.98 1.77 e
8.00 [Taxes and Duties
8.10 |Custom Duty
8.20 |F&I, Other Taxes & Duties 6.32 475 0.53 105
, 8.30 Total 6.32 4.75 0.53 105
0.00
Totat {Sub-station}. 236.37 272.83 43.43 -79.89
0.00
9 Construction and pre-commissioning
expenses
9.1 |Site supervision & site admn.etc.
9.2 |Tools and Plants
9.3 |construction Insurance
Total Construction and pre commissioning ~
expenses
10 |Overheads
10.1 |Establishment 30.93
10.2 |Audit & Accounts 39.98 - 9.05
10.3 [Contingency
Total Overheads 39.98 30.93 - 9.05
11 |Project cost without iDC & FC 539.69 497.37 92.47 -50.14
02.00
12 [IDC&FC 25.86 14.02 - 1184
0.00
13 |Project cost including IDC & FC 565.56 51139 92.47 -38.30

Petitioner
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PART-INI

- - Form 5C
Break-up of Construction/Supply/Sevice packages
Name of the Transmission Licensee POWERGRID CORPORATION OF INDIA Ltd ) . -
Name of the Project : TRANSMISSION SYSTEM ASSOCIATED WITH KUMPP-B ;
i
Name of Region: SR-1 ! Rs. in Crores
\
- ! ’
Vaiue of Award’ in Amendment Value of Award’ in
1 . i
on Name/No. of Scope atworki in | o gr | | Dateof | Dateof I mﬁm%. .>n..-.__ou_nmﬂn_”m_“ﬂ.”_ Taxes & _m-mﬂ_ﬁ M_
- Constructionisupplysservice |'ine P head of cost] “yiqg | BEES | stanof |compietion euro Eecantion on o e e renevy | duties | PSS | sub-total | Liablitles
packnge broakups as | focojyeq work [ ofwork | g ncry| YSOOR | T EURO (in ? pto aha gD | 098
applicable) Milllon) In prices is eariler cost
765 kV S/C Raichur-Shol gwith bay e i at Raichur $ ion with ICTs and reactors .
CC-CS/147-SR-1/TW-1255/HG4INOA. ' With
1 |y4157 gta 01.03.2012 13 |01.03.2012[01.03.2012] 01.022014 [ 4259 Eecalation
CC-CS/M147-SR-1/TW-1255/1/G4/NOA 795 K SIC Raichur- w With :
-CSNM47-SR- F1255/1/GA/NOA- | shojapur (Pan-1 13 14| 18 ( u -
2 |i7a1es did 01 03,2012 juaa_mm._.e_ _.avm 01.03.2012 | 01.03.2012 01.02.20 .93 Avm.um Escalation
]
CC-C$/147-SR-1/CD- p p with
14 03.2012| 14.03.2012{ 01.02. 113 4 715
3 14250/1/GaNOAA192 dtd 14.03.2012 s 2 01.02:2014 re | o8 Escalation .
CC-C8/147-SR-1/TW-1256/1/G4/NOA- . with
4 | 7a159 ta 01.03.2012 13[01.03.2012|01.03.2012| 01.02.2014 |  42.86 36.64 Escalation .
765 kV SIC Raichut- i
CC-CS/M47-SR-1/TW-1256/1/G4/NOA- | Sholapur (Part-2) with
[ 13
174160 dtd 04.03.2013 Transmission Line 01.03.2012/01.03.2012) 01.022014 1358 261 Escalation
CC-CSM47-SRICD- with
5[ 1403.2012(14.03. .
6 | 128001/B4NOAKR 83 12(14.03.2012| 01.02.2014 1141 814 818 Eacatation
CC-CS/147-SR1/INS-1264/1/GAINOA- With
7 . DB, . .
4333 dta 21.06.2012 4] 21.06.2012(21.05,2012| 01 02.2014 1.51 .62 Escaation
765 kV S/C Raichur-
Sholapur T iSSH
Line
CC-CS/147-SR1/INS-1264/1/GA/NOA- With
.06.2012| 21.06.201
8 174334 did 21.06.2013 4121.06.2012) 21.06.2012| 01.02.2014 1.%6 Wow Escalation
j [}
CC-CS/147-SR1/SS-1217/1/GA/NOA- ; with
9 6| 12.03.2012| 12.03.2012| 01.02.2014 | 33.88 2.26 34.97 2.26 . :
V4181 did 12.03.2012 765 kV bays along with . Escalation .
400 kV Transformer :
bays at 765/400 KV
CC-CSHAT-SRYSS1ZITAIGANCA. | e Supstation W With )
0 |18z ata 12.02.2013 6] 12032012} 12.00.2012) 01.022014}  25.93 .30 Escalation '
i
CC-CSM47-SR1/TR-12956/1/GAINOA- ; witn i
V502 did 30112012 5| 30.11.2012( 30.11.2012] 01.02.2014 12.82 : 12.82 Eecatation
[GC.C5/137-SRATRA215M/GAINOA | 500 MVA, 1ph Auto : With -
4503 a1 30.11.2012 tansformer 5[30.11,2012( 30.11.2012( 01.02.2014 |  10.45 ms.& Eecatation
CE-CS/147-SRATR-12151/GAINOA- i With 450,04 47.33 14.02 541.39 92.47
14504 cnd 30.11,2012 5130.11.2012(30.11.2012| 01.02.2014 |  8.18 8.18 Escalation ,




Jv

Value of Award? in Amendment Value of Award® in
Scope of works' {in ; | Flem or Actual expendlture IDC, FC,
SN Name/Ne. of ine with head of cost | O=F | Dateos | Diteef | Dateo T with ** | till the completion or | 4*¢*& | Fery & N
Construction/supply/service bids Start of |Compietion EURO i E . cob ich duties Hedagh Sub-total Liabilities
° package break-ups as received Award work ot Work . usD (in ) INR USD (In | EURO (In ‘scaiuuon up to whichever and 1EDC | H€ ging
applicable) INRn Cr) | piory | 0 REMCH( Mitlion) |- Million) | in prices Is earller cost
B Million) |
. i
CC-C$/147-SRURT-1216/1/GAINOA ) with
6| 16,08.2092| 16 08.2012[ 01.02.2014 | 27.66 27.66 '
¥ |1/43905 dta 16.08,2012 01.02.201 | Escalation
i
80 MVAR, 1 ph Reactor 7
CC-C$/147-SRURT-1216/1/GAINOA- | with
5 6 16.08.2012| 16.08.2012 22014 | 627 6.27
75 | 114396 did 16.08.2012 010220 : | Escalation
|
3} 19.06.2012( 19.06.2012{ 01.02.2014 |  7.72 7.72 E";"c‘glmn
16 |cC-CS256-WR1/CB- 265 kv CB
1507/3/1G10/NOA/4331 dtd 19.06,2012
3| 18.06.2012 19.06.2012| 01.02.2014 |  0.17 i 017 wih
| Escalation v
]
17 |Misc. Site awarded works - 01022014| 823 ; 823 é"’“" _
! scalation
Bays for Raichur - Solapur 765 Kv SC TL at 765 / 400kV Solapur SS alongwith 240 MVAR switchable Line Reactor
R , s |New 765/400 kv . i
1 5;:;;‘”“7""/'? 1158-13341GSINOA- | L etation a1 Shotaput 7|30 05.2012 | 30.05,2012| 01,02.2014 | :“Z‘c‘:mmn
(P260 $802) - Supply 3 Ex
New 765/400 kv !
2 cllii‘ff”‘”'wm’ss" 33AUGSINOA- | i chation a1 Shaiapur 7/30.05.2012 | 30.05.2042} 01.02.2014 | E";’;‘;‘I ‘on
1431 (P260 S502) - Supply ! i
|
- New 7551400 kV !
3 ;I'f;;sa”""w"“ss"33‘“”65”“0‘*‘ substasion at Sholapur 7|30.05.2012 | 30.05.2012| 01.02.2014 i EW""I on
{P260 $502) - Erection i scalatiol
|
CC-CSR256-WR1/CB. Circuit Breaxer for . | With
4 1507/3/G10/NOA/4331 Solapur sfs. 3| 19.06.2012| 19.06.2012| 01.02.2014 : Escalation
: L]
7 nos. 765 kV 80 ;
MVAR single phase ‘
o . Shunt reactor at P )
5 |CC-CSNAT-WRIRT-1338/1GAINOA | o010 s/, 4 nos 05.10.2012| 05.10.2012| 01,02.2014 ! , with
114467 . i Escalation »
single phase Bus
reactor at Solapur S/S i
(P260 RT02) - Erection :
7 nos. 765 kV 80 1 b
MVAR single phase i
Shunt reactor at ! "
CC-CSM47-WR1/RT-1338/1/G4/NOA- i With
6 |\ vades Saiapur SIS, 4 fos. 05.10.2012 | 05.10.2012| 01.02.2014 | Escatation
single phase Bus
reactor at Solapur 5/8
{P26N RTO2 . Frection
TOTAL IN INR (Rs Crore) 450.04 47.33|14.021511.39] 92.47
NOTE:- «
i) Conversion rate considered a) USD to INR =58 & b) EURO to INR =76.8 i :




L5

| PART-III

t | Form 5D
DETAILS OF ELEMENTWISE COST
Name of theTransmission Licensee : | POWER GRID CORPORATION OF INDIA LTD.
Name of Region: : WESTERN .
Name of the Project : Transmission System associated with Krishnapatnam UMPP - Part 8
Transmission lines ' : -
S.NO. Name of line | } appr:\fepc?::;:?gs cr) Completg:i)(lost (Rs Covered in tl
yes/ne
1 [Raichur - mapur 765 KV-S/C Ling (ASsetn) S L il : 568
2 LILO of existing Raichur - Gooty 400 KV Quad D/C Iine at Ralchur (new) 34.68 28.21
substation(Asset-2)
Total (T/L) cost : 600.24 632.07
Substations
S.ND. Name of Substation Apportioned g:)‘m'pleted Cost(Rs | covered in ¢l
1 240 Mvar Bus reactor and associated'bays at sdalpur S/s(Asset-3) 34 53.89
2 1x 1500 MVA ICT-1 and its associated bays at solapur S[s(Asset-4) _ _ §3.99‘ :
3 1x 1500 MVA ICT-2 and its associated bays at solapur 5/s( Asset-S) D R et ) e
Total (S/S) Cost | 161 44 182.47
Total cost of these five Assets : ! 761.68 814.54
Balance System _ ! 1165.48] Yef t6 Je romPl<lcf
Total Project cost | 1927.16 314.54y 4

B : ' giiioner




PART - 11

Form 6
Financial package upto COD
Name of the Transmission POWERGRID CORPORATION OF INDIA LTD.
Licensee:
Name of Region: SOUTHERN REGION
Name of the Project: Transmission System associated with Krishnapatham UMPP-Part B
Name of the Transmission 765 kv S/C Raichur-Sholapur line alongwith bay extension at Raichur S/s with
Element: ICTs&Reactors And bays for Raichur-Sholapur 765 kV S/C line at Sholapur S/s
alongwith 240 MV AR switchable line Reactor :DOCO :01-FEB-2014
Project Cost as on 51138.72 (Rs. in Lakhs)
COD/31.03.2009:
Date of Commercial Operation of 01-FEB-2014
the Transmission element: (‘au[-)
(Rs in Lacs
Transmission Lines .
Financial Package as|Financial Package as on| As Admitted on COD
apportioned/ Approved/ COD .
Currency and Amount Currency and Amount Currency and Ameunt
Loans
Loans - Domestic INR 39589.20 INR 0.00
Loans - Foreign INR 35797.11
Total Loans 39589.20 35797.11
Equity
Foreign
Domestic INR: 16966.80 INR 15341.61
Notional 0.00
Total Equity 16966.80 15341.61
| Debt Equity Ratio - ~70.00:30.00 [ TT700033000 0 o e i
Total Cost ‘ 56556.00 51138.72
L Debt| Equity| Tota—ll
Add Cap For 2013-2014 | | 1 e111.59]
Add Cap For 2013-2014 Actual Normative
Debt 4278.11
Equity ' . 1833.48
Total 6111.59 ]
Total Capital Cost with ADDCAP upto 01.04.20% 57250.31
e
Petitioner
B'




PART - 111

| . Form 9
Statement of Additiénal Capitalisation after COD
Name of the Transmission Licensee: POWERGRID COjRPORATl(jN OF INDIA LTD.
Name of Region: SOUTHERN REGION ‘ .
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B
Name of the Transmission Element: 765 kv S/C Raichur-Sholapur line alongwith bay extension at Raichur'S/s with ICTs&Reactors And bays for Raichur-
Sholapur 765 kV S/C line at Sh}olapur S/s alongwith 240 MVAR switchable line Reactor :DOCO :01-FEB-2014
COD: 01-FEB-2014 | )
_= | (Rs in Lacs)
SLNo. Year Work/Equipment proposed to be added after CQD Amount capitalised and Justification as per Regulation Admitted Cost
upto cut off date/ beyond cut off date proposed to be capitalised propose under which
: covered
1 2 3 4 5 6 7
1. [2013-2014 BUILDING 127.16{Balance & Retention 9 (/)
‘ Payment
TR LINE 3432.41|Balance & Retention q(i)
i Payment
SUB STATION ! 2539.85|Balance & Retention 9 (' {)
‘ Pa t
1 ymen
PLCC ‘ 12.17{Balance & Retention
Payment 7 C,)
Total 6111.59
2. |2014-2015 FREEHOLD LAND 570.44 Balance & Retention q (i)
Payment
TR LINE 1471.03|Balance & Retention ' ’
Payment ﬁ ({)
SUB STATION 1093.73 | Balance & Retention Q( (') :
) Payment
Total 3135.20 ]

o T

Petitioner



PART - 111

‘ : Form 10
Financing of Additional Capitalisation
Name of the Transmission Licenseé* POWERGRID CORPORATIQN OF INDIA LTD.
Name of Region: SOUTHERN REGION
Name of the Project: Transmission Systém associated with Krishnapatnam UMPP-Part B
Name of the Transmission Element: 765 kv S/C Raichur-Sholapur line alongwith bay extension at Raichur S/s with ICTs&Reactors And bays for Raichur-
Sholapur 765 kV S/C line at Sholapur S/s alongwith 240 MV AR switchable line Reactor :DOCO :01-FEB-2014
(Rs in Lacs)
Projected/Actual ) Admitted -
Financial Year [From COD to31- Year2 Year3 Yeard Year5& So on Yearl Year2 , Year3 Year4 YcarS & so on
(Starting from Mar-2014 :
CcoD)
1 2 3 4 5 6 7 8 9 10 11
Amount 6111.59
capitalised in
Work/Equipmen
t
Financing
Details
Loan-1
Loan-2
Loan-3 and so
on
Total Loan 4278.11
Equity  1833.48 '
¥
Internal
Resources !
Others ’
Total L 6111.59
C | | @ T

Petitioner




Name of the Transmission
Licensee:

Name of Region:

Name of the Project:

Name of the Transmission

Calculation of Depreciation Rate

POWERGRID CORPORATION OF INDIA LTD.

SOUTHERN REGION
Transmission System associated with Krishnapatnam UMPP-Part B
765 kv S/C Raichur-Sholapur line alongwith bay extension at Raichur S/s with

PART - 111
Form 11

Element: ICTs&Reactors And bays for Raichur-Sholapur 765 kV S/C line at Sholapur S/s
alongwith 240 MV AR switchable line Reactor :DOCO :01-FEB-2014
(Rs in Lacs)
SL.No. Name of the Assets Gross Block as on Addcap during the Gross Block as on | Depreciation Rates as | Depreciation Amount
31.03.2013 or as on year 31.03.2014 or as on per CERC's up to 31.03.2014
COD, whichever is COD, whichever is Depreciation Rate
later later Schedule
1 2 3 4 5 6=Col.4 X Cal.5
2013-2014
1 FREEHOLD LAND 1061.00 0.00 1061.00 0.00% 0.00
2 BUILDING 1997.48 127.16 2124.64 3.34% 11.47
3 TR LINE 21413.11 3432.41 24845.52 5.28% 203.54
4 SUB STATION 26548.84 2539.85 29088.6% 5.28% 244.81
5 PLCC 118.29 12.17 130.46 6.33% 1.31
6 LEASEHOLD LAND 0.00 0.00 0.00 3.34% 0.00
Total 51138.72 6111.59 §7250.31 461.13
Weighted Average Rate of Depreciation (%) 0.85
Elapsed Life 0

S




)

Name of the Transmission Licensee:

Name of Region:

Name of the Project:
Name of the Trz.msmission' Element:

Staterhejnt of Depreciation

POWERGRID CORPORA”_FI(DN OF INDIA LTD.
SOUTHERN REGION A
Transmission System associateh with Krishnapatnam UMPP-Part B

PART -ill
Form 12

765 kv S/C Raichur-Sholapur lme alongwith bay extension at Raichur S/s with ICTs&Reactors And bays for Raichur-
Sholapur 765 kV S/C line at Sholapur S/s alongwith 240 MV AR switchable line Reactor :DOCO :01-FEB-2014

Rs in Lacs)

Financial Year
R
.
K

Upto 2000-

2001-2002 | 2002-2003

2003-2004 | 2004-2005 | 2005-2006 | 2006-2007 | 2007-2008 | 2008-2009
' |

2009-2010

2010-2011

2011-2012

2012-2013

2013-2014

1 [y

3 4

6 7 8 9 10

[24]

11

12

13

14 15

Depreciation on Capital |
Cost

43443

Depreciation on
Additional '
Capitalisation .

Amount of Additional
Capitalisation

6.111.59

Depreciation Amount,

26.70

Details of FERV

Amount of FERV on
which depreciation
charged

Depreciation Amount

Depreciation Recovered
during the year

461.13

Advance against
Depreciation recovered

during the year

Depreciation and
Advance against
Depreciation recovered
during the year

461.13

Cumulative
Depreciation And
Advance against
Depreciation recovered
upto the year

461.13

ﬂ-«'ﬁm-

Petitioner



Calculation of Weighted Average Rate of Interest on Actual Loans

Name of the Transmission
Licensee:

Name of Region:
Name of the Project:
Name of the Transmission

SOUTHERN REGION
Transmission SyStem associated with Krishnapatnam UMPP-Part B
765 kv S/C Raichur-Sholapur line alongwith bay extension at Raichur S/s with

POWERGRID CORPORATION OF INDIA LTD.

PARY - 111
Form 13

Element: ICTs&Reactors And bays for Raichur-Sholapur 765 kV S/C line at Shelapur S/s
alongwith 240 MVAR switchable line Reactor :DOCO :01-FEB-2014 _
(Rs in Lacs)
Particulars Existing| 2009-2010( 2010-2011( 2011-2012| 2012-2013| 2013-2014
2008-2009 ‘

IBRD V ( Preposed legn)
Gross Loan Opening 35797.11
Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening 35797.11
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 35797.11
Average Net Loan 35797.11
Ratc of Interest on Loan 0% 0% 0% 0% 1.76%
Interest on Loan 630.03
Total
Gross Loan Opening 35797.11
Cumulative Repayments of Loans upto
| Previous Year
|Net Loans Opening 35797.11
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year

“INetGCoan Closing 7 777 T - - 3579711
Average Net Loan 35797.11
Interest on Loan 630.03
Weighted Average Rate of Interest on Loans 1.7600%

ENN

-

Petitioner




Calculation of Interest on Normative Loan

Name of the Transmission
Licensee:

Name of Region:
Name of the Project:

Name of the Transmission
Element:

SOUTHERN REGION
Transmission System associated with Krishnap'atnam UMPP-Part B

765 kv S/C Raichur-Sholapur line alongwith bay extension at Raichur S/s with
ICTs&Reactors And bays for Raichur-Sholapur 765 kV S/C line at Sholapur S/s

POWERGRID CORPORATION OF INDIA LTD.

alongwith 240 MVAR switchable line Reactor :DOCO :01-FEB-2014

PART - 111
Form 13A

(Rs in Lacs)

Particulars Existing| 2009-2010| 2010-2011| 2011-2012( 2012-2013| 2013-2014
2008-2009
1 2 3 4 5 6 7

Gross Normative Loan - Opening 35,797.11
Cum.ulative repayment of Normative Loan upto
previous year
Net Normative loan - Opening 35,797.11
Increase/Decrease due to ACE during the Year 4,278:11
Repayments of Normative Loan during the year 461.13
Net Normative loan - Closing 39,614.09
Average Normative Loan 37,705.60
Weighted average Rate of Interest on actual 1.7600%
Loans
Interest on Normative loan 110.60

@-@(

Petitioner




PART - I}

Form 131
Loans in Forecign Currency
Name of the Transmission POWERGRID CORPORATION OF INDIA LTD.
Licensee:
Name of Region: SOUTHERN REGION
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B
Name of the Transmission 765 kv S/C Raichur-Sholapur line alongwith bay extension at Raichur S/s with
Element: ICTs&Reactors And bays for Raichur-Sholapur 765 kV 8/C line at Sholapur S/s
alongwith 240 MVAR switchable line Reactor :DOCO :01-FEB-2014
Particulars Existing| 20092010 2010-2011] 2011-2012] 2012-2013| 2013-2014
2008-2009
1 2 3 4 5 ) 6 7
IBRD V (USD in LACs) EXCHANGE RATE : 63.12
Gross Loan Opening 567.13
Cumulative Repayments of Loans upto Previous Year
Net Loans Opening 567.13
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 567.13
Average Net Loan ) - 567.13
Rate of Interest on Loan 1.76%
Interest on Loan 9.98
(Pﬁ:t‘:tioner
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PART - 1

Form 13B
Calculation of Interest on Working Capital i
Name of the Transmission POWERGRID CORPORATION OF INDIA LTD.
Licensee:
Name of Region: SOUTHERN REGION
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B
Name of the Transmission 765 kv S/C Raichur-Sholapur line alongwith bay extension at Raichur S/s with
Element: ICTs&Reactors And bays for Raichur- -Shelapur 765 kV S/C line at Sholapur S/s
alongwith 240 MVAR switchable line Reactor :DOCO :01-FEB-2014
. ' ) . (Rs in Lacs
SLN Particulars Existing| 2009-2010| 2010-2011| 2011-2012| 2012-2013| 2013-2014
0. 2008-2009
1 2 3 4 5 6 7 8
1 |O and M Expenses 75.99
2  [Maintenmmce Spares 136.77
3 |Recievables . 1,244.70
4_|Total Working Capital . -~ . | = - 1,457.46 |
5 [Rate of Interest ' 13.20]
6 |Interest on Working Capital 32.06\‘

s Eetmoner
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Draw Down Schedule for Calculation of IDC & Financing Charges
POWERGRID CORPORATION OF INDIA LTD.

Name of the Transmission
Licensee:

Name of Region:

Name of the Project:

Name of the Transmission

SOUTHERN REGION
Transmission System associated with Krishnapatnam UMPP-Part B
765 kv S/C Raichur-Sholapur line alongwith bay extension at Raichur S/s with

PART - 111

Form 14

Element: ICTs&Reactors And bays for Raichur-Sholapur 765 kV S/C line at Sholapur S/s
alongwith 240 MV AR switchable line Reactor :DOCO :01-FEB-2014
(Rs in Lacs)
Draw Down Schedule for Calculation of IDC & Financing Charges
SI.LNo| Drawn Down Quarter 1 Quarter 2 Quarter n(COD)
St.No. Particulars Quantum In | Exchange Rate| Amount [n Quantum In | Exchange Rate | Amount [n Quantum In | Exchange Ratc | Amount In
Foreign onDraw | Indian Rupee Foreign on Draw Indian Rupee Forcign on Draw indian Rupee
Currency Down Date Currency Down Date Currency Down Date
1. |Loans
1.1 |Foreign Loaps -
1.2 |Indian Loans )
1.2.1 |IBRD YV
‘| Draw Down Amount 35797.11
IDC
Financing Charges
Total Indian Loans
Draw Down Amount 35797.11
IDC 0.00
Financing Charges 0.00
Total of Loans Drawn
Draw Down Amount 35797.11
+ |IDC 1401.89
Financing Charges 0;00
2 Equity
Foreigm Equity Drawn
"[indian Eqaity Drawn |7 B ) - -0 -
Total Equity Deployed 0.00
The projéct has been funded through domestic loans allocated from the common pool based on the phasing of cxpenditure and IDC has been booked accordingly. As the loans arc
ailocated from common pool, quarter wise drawl is not furnished.

\%e

titioner
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PART - 111

< | Form 1
‘ Suni]mary Sheet
Name of the Transmission Licensee: POWERGRID CORPORAT[QN OF INDIA LTD.
Name of Region: SOUTHERN REGION !
Name of the Project: Transmission System associate«“i with Krishnapatnam UMPP-Part B
Name of the Transmission Element: LILO of existing Raichur-Gooty 400 kV D/C Quad line at Raichur(New) S/S :DOCO :01-FEB-2014
: (Rs in Lacs)
SLNo. Particulars Form No. Existing 2008- 2009-2010 2010-2011(° 2011-2012 2012-2013| 2013-2014(Pro
2009 Rata)
1 2 3 4 5 6 7 8 9
1 |Depreciation FORM-12 0.00 23.11
2 Interest on Loan FORM-13A 0.00 5.33
3 Retum on Equity FORM-01A 0.00 23.55
4 Interest On Working Capital FORM-13B 0.00 3.58
5 O & M Expenses 0.00 44.66
6 |Total 0.00 100.23|

s B2

Petﬁtioner
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Name of the Transmission Licensee:
Name of Region:

Name of the Project:

Name of the Transmission Element:

CalculationﬁOf Return On Equity
POWERGRID CORPORAT1¢N OF INDIA LTD.

SOUTHERN REGION ;

Transmission System associateh with Krishnapatnam UMPP-Part B
. [
LILO of existing Raichur-Gooty 400 kV D/C Quad line at Raichur(New) S/S :DOCO :01-FEB-2014

PART - 11
Form A

(Rs in Lacs}

Particulars Existing 2008- 2009-2010 2010-2011 2011-2012 2012-2013 2013-2014
2009
1 2 3 4 5 6 7
Equity as DOCO 762.40
Notional Equity for Add Cap 41.46
Total Equity R ' 803.86
Return on Equity @ +7483% | 2. 64%4/ 23.55
H
‘° @ - TR L
Petitioner




PART - 111
\ Form 2
Details of Transmijssion Lines And Substations
- POWERGRID CORPORATI¢N OF INDIA LTD.
SOUTHERN REGION |
Transmission System associateh with Krishnapatnam UMPP-Part B
LILO of existin@aichur—Goot?y 400 kV D/C Quad line at Raichur(New) S/S :DOCO :01-FEB-2014

Name of the Transmission Licensee:
Name of Region:

Name of the Project:

Name of the Transmission Element:

S2

Transmission Lines ] '
SL.No. ' Name of Line Type of Line $/C or D/C ‘ No. of Sub- Voltage level | Line Length Date of Covered in the present
! AC/HVDC Conductors kv (Km.) Commercial petition
’ ‘ i : ‘ operation
) Yes/No If No,
’ petition
No.
1 iRaichur-C:oory AC D/C L 4 400 5.202 01-FEB-2014 Yes
Substations |
SL.No. Name of Sub-Station Type of Voltage No. of Transformen}’s/ No. of Bays Date of Covered in the present
Substation | level kV Reactors/ SVC etc (with Commercial petition
Conventional Capacity) operation
/GIS/ HVDC
Terminal/
HVDC Back '
to Back .
765KV | 400KV | 220KV | 132 KV Yes/No If No,
: & below petition No.
1 Raichur (NEU.‘. Sl.ﬁ' N) Conventional |[765/400
kV
Raichur (old)-bay | 400 1 01-FEB-2014 Yes
Raichur (old)-bay 2 400 1 01-FEB-2014 Yes
Gooty-bay 1 400 : 1 01-FEB-2014 Yes
_|Gooty-bay 2 400 % 1 01-FEB-2014 Yes
POl Total | 4

ga:

Petitioner
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PART - 111

. | Form 3
" ) Normative Parameters :considered For tariff calculations ’
. |
Name of the Transmission Licensee: POWERGRID CORPOMTIQN OF INDIA LTD.
Name of Region: SOUTHERN REGION ‘
Name of the Pro;ect Transmission System associated with Krishnapatnam UMPP-Part B
Name of the Transmlssmn Element' LILO of existing Ralchur-Gooty 400 kV D/C Quad line at Raichur(New) S/S :DOCO :01-FEB-2014
Yean Ending March
, ' Particulars Unit Existing 2008-2009 2009-2019 2010-2011 2011-2012 2012-2013 2013-2014
' 1 2 3 4 5 6 7 8 B
Base Rate of Return on Equity Yo 17.481
|Tax Rate % 11.33
Target Availability % 98.00
Normative O&M per Km. Rs. lacs i Given Below
Normative Q&M per bay Rs. lacs i Given Below
Spares for WC as % of O&M . % f 15.00|
Recievables in Months for WC months ; 2.00
Prime lending Rate of SBI as on 01-APR-2009 % i 13.20
- Norms for O&M expendlture for Transmission System
2009-10 2010-11 L 2011-12 2012-13 2013-14
Norms for sub-station (Rs Lakh per bay)
765 KV 73.36 77.56 81.99 86.68 91.64
400 KV 52.40 55.40 58.57 61,92 65.46
220 KV 36.68 38.78 41.00 43.34 45.82
132 KV and below 26.20| 27.70 29.28 30.96 32.73
Norms for AC and HVDC Lines (Rs Lakhs per km) ‘ o
Single Circuit (Bundled conductor with four or more sub-conductors) 0.537 0.568 0.600 0.635 0.671
Single Circuit (Twin & Triple Conductor) 0.358 0.378 0.400 0.423 0.447
Single Circuit (Single Conductor) 0.179 0.189 0.200 0.212 0.224
Double Circuit (Bundled conductor with four or more sub-conductors) 0.940 0.994 1.05}1 1111 1.174
Double Circuit (Twin & Triple Conductor) 0.627 0.663 0.701 0.741 0.783
Double Cireuit (Single Conductor) 0.269 0.284 0.301 0318 0.336
Norm for HVDC Stations i
HVDC }}n’g)j)a;;mnon; (Rs lakh per 500 MW) 443.00 468.00 495.00 523.00 553.00
Rihanl- DH%WHVDC blpole scheme (Rs Lakh) 1450.06 1533.00 1621.00 1713.00 1811.00
Talqhe:-%{élsx HyDC Bipole ‘scheme (Rs Lakh) 1699.00 1796.00 1899.00 2008.00 2122.00

T @&
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Name of theTr ission Lic
fName of the Project :
Name of Region:

Elements:

Capital Cost Estimates

PART-III
FORM-5A

Abstract of Capital Cost Estimates and Scheduie of Commissioning for the New projects

POWERGRID CORPORATION OF INDIA Lid

TRANSMISSION SYSTEM ASSOCIATED WITH KUMPP-B

SR-1

UILO of 400 kV D/C Quad Raichur-Gooty Tl. along with the associated bay
equipments at 765/400 kV Raichur Substation.

Amount in Crores

Board of Director/ Agency approving the Capital cost
estimates;

Board of Directors 267th meeting

Date of approval of the Capital cost estimates:

Sth Feb 2012

Present Day Cost Completed Cost

Price level of approved estimates

As of End of 4th Qtr, Of the

year2013 As on Scheduled COD of the System

Foreign Exchange rate considered for the Capital cost
estimates

1USD = Rs.58 & 1 EURO = Rs. 76.80

Capital Cost excluding IDC & FC

Foreign Component, if any (In Million US $ or the relevant
Currency)

Domestic Component {Rs. Cr.)

Capital cost excluding IDC & FC (Rs. Cr)

33.10 39.38

] Al ——

TOTTIYTT COMTPOTTETTC, T aIty (LT TTmMuUTT U5 3 UT (T TETEVarTt
A

Domesti; Componentv(Rs. Cr.)

Total IDC & FC (Rs.Cr.)

1.59 1.78

Rate of taxes & duties considered

Capital cost Including IDC & FC

TUTEIgIT COMMPUTIETT T aily (o rnmony US™p UT TMC TETEVATTU
=) 3

Domestic Component (Rs. Cr.)

34.68 41.16

Total Capital cost Including IDC & FC (Rs. Cr)

Schedule of Commissioning

09.10.2014 01.02.2014(Anticipated) |

(Scheduled DOCO elementwise)

Note:
1. Copy of approval letter should be enclosed.

2. Details of Capital cost are to be furnished as per FORM-58 or 5C as applicable.
3. Details of IDC & Financing Charges are to be furnished as per FORM-16.

PETITIONER
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Name of the Project :
Name of Region:

SR-1

Break-up of Construction/Supply/Sevice packages
Name of theTransmissior POWERGRID CORPORATION OF INDIA Ltd
400 kV D/C (Quad) Raichur-Gooty line & associated bays at 765/400 kV Raichur Substation

PART-III
Form 5C

Rs. in Crores

S.N

Name/No. of
Construction/supply/se
rvice package

Scope of warks'
(in fine with
head of cost
break-ups as

applicable)

No. of
bids
received

Date of
Award

Date of
Start of
wark

Date of
Completi
on of
Work

Value of Award? in

>3m:nTo=n Value of

.
)ENE in

usop
(In S (In
ion)| Miilian)

INR (In
(o]

INR (in |
€ | Mittion)
i

Firm or
With
Escalatio
nin
prices

Actual
expenditure
till the
completion or
up to COD
whichever is
earller

Taxes &
duties and
1EOC

10C, FC,

FERV &

Hedging
cost

Sub-total

CC-CS/147-SR-t/TW-
1255/1/G4/NOA-1/4157 ata
01.03.2012

CC-CS/147-SR-1/TW-
1255/1/GAINOA-11/4158
did 01.03.2012

CC-CS8/147-SR-1/CD-
1259/1/G4/NOA/4 192 dig
14.03.2012

LILO of Existing
400 KV D/C (Quad)
Raichur-Gooty
Ti ission Line

01.03.2012

01.03.2012

31.12.2013

5.61

5.39

2%

3

01.03.2012

01.03.2012

31.12.2013

2.24

213

14.03.2012

14.03.2012

31.12.2013

0.20 1.47

011 | 061

24"

2%

CC-CS/147-SR1/INS-
1264/1/GA/NOA-i14333 did
21.06.2012

o

CC-CSM47-SR1/NS-
1264/1/G4/NOA-1174334
dtd 21.06.2013

21.06.2012

21.08.2012

31.12.2013

0.13

0.14

PV

21.06.2012,

21.06.2012

31.12.2013

0.16

017 |

4%

CC-CS/147-SR1/SS-
1217/11/G4/NOA-1/4181 did
12.03.2012

CC-CSn47-SR1/SS-
1217/4/GAINOA-1114182
did 12,03.2013

765/400 kv Raichur
Substation (400
kV Line bays)

12.03.2012;

12.03.2012

31.12.2013

1.4

12.70

PV

12.03.2012]

12.03.2012

31.12.2013

0.62

”
o |

PV

24.17

1.02

0.22

25.41

279

TOTAL

20.24 1.1 0.00

21.21 0.00

2417

1.02

0.22

25.41

2.79

TOTAL IN INR (Rs Crore)

20.24| 7.59 | 0.00

21.21( 4.36| 0.00

24.17

1.02

0.22

25.41

2.79

R



Name of the Transmission
Licensee:

Name of Region:
Name of the Projcct:

Name of the Transmission
Element:

Projcct Cost as on
COD/31.03.2009:

Financial package upto COD
POWERGRID CORPORATION OF INDIA LTD.

SOUTHERN REGION

PART - 111l
Form ¢

Transmission System associated with Krishndpatnam UMPP-Part B
LILO of existing Raichur-Gooty 400 kV D/C Quad line at Raichur(New) S/S :DOCO

:01-FEB-2014
2541.35 (Rs. in Lakhs)

Date of Commercial Operation of 01-FEB-2014
the Transmission element: (ank)
(Rs in Lacs)
Transmission Lines
Financial Package as|Financial Package as on As Admitted on COD

apportioned/ Approved

[6{6))]

Currency and Amount

Currency and-Amount. -

Currency and Amount

Loans

Loans - Domestic INR 2427.60 INR 0.00

Loans - Foreign INR 1778.95

Total Loans 2427.60 1778.95

Equity

Foreign

Domestic INR 1040.40 [NR 762.40

Notional 0.00

Total Equity 1040.40 762.40

Debt Equity Ratio 70.00:30.00 70.00:30.00 _

Total Cost 3468.00 2541.35
Debtl Equityl Totaﬂ

Add Cap For 2013-2014. | | 138.19]

Add Cap For 2013-2014 Actual Normative

Debt 96.73

Equity 41.46

Total 138.19

Total Capital Cost with ADDCAP upto 01.04.208 2679.54J

11
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PART - i
; Form 9
Statement of Additional Capitalisation after COD

Name of the Transmission Licensee: POWERGRID CORPORAT[QN OF INDIA LTD. '
Name of Region: SOUTHERN REGION |
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B
Name of the Transmission Element: LILO of existing Raichur-Gootfy 400 kV D/C Quad line at Raichur(New) S/S :DOCO :01-FEB-2014
COD: 01-FEB-2014 f
“ (Rs in Lacs)
~SLNo. Year Work/Equipment proposed to be added after COD Amount capitalised and Justification as per Regulation Admitted Cost
upto cut off date/ beyond cut off date | proposed to be capitalised propose under which
‘ covered
1 2 3 j 4 5 6 7 a
1. |2013-2014 TR LINE : ‘ 95.10|Balance & Retention 9/ (')
: Payments .
SUB STATION 34.69|Balance & Retention !
Payments ?( ()
PLCC ‘ 8.40|Balance & Retention !
: Pa ents ?( I)
Total 138.19
2. [2014-2015 TR LINE | 40.76 |Balance & Retention ali)
: Payments 5
SUB STATION : 100.54|Balance & Retention =74 (‘)
. Payments
Total D l - 141.30

Petitioner




PART - 111
Form 10

Financing of Additional Capitalisation
Name of the Transmission Licensee: POWERGRID CORPORAleN OF INDIA LTD.
Name of Region: SOUTHERN REGION |
Name of the Project: Transmission System associate;d with Krishnapatnam UMPP-Part B
Name of the Transmission Element: LILO of existing Raichur-Goo;ty 400 kV D/C Quad line at Raichur(New) S/S :DOCO :01-FEB-2014

(Rs in Lacs)

Projected/Actual ‘ *  Admitted

Financial Year |From COD to31- Year2 Year3 Year4 YjearS& So on Yearl Year2 [ Year3 Yeard Years & so on
(Starting from Mar-2014 i . .

COD) _

1 2 3 4 5 6 7 8 . 9 10 11

Amount 138.19
capitalised in
Work/Equipmen
t

Financing
Details 2
Loan-1 ' i
Loan-2

Loan-3 and so
\,J on

Total Loan 96.73 !

Equity 41.46

Internal
Resources f ,

Others
Total 138.19

Petitioner




Name of the Transmission
Licensee:

Name of Region:

Name of the Project:

Name of the Transmission

Calculation of Depreciation Rate

POWERGRID CORPORATION OF INDIA LTD. )

SOUTHERN REGION
Transmission System associated with Krishnapatnam UMPP-Part B
LILO of existing Raichur-Gooty 400 kV D/C Quad line at Raichur(New) S/S :DOCO

PART - 11
Form 11

Element: :01-FEB-2014
(Rs in Lacs)
S1.No. Name of the Assets Gross Block as on Addecap during the Gross Block as on | Depreciation Rates as | Depreciation Amount
31.03.2013 or as on year 31.03.2014 or as on per CERC's up to 31.03.2014
COD, whichever is COD, whichever is Depreciation Rate
later later Schedule
1 2 3 4 5 6=Col.4 X Col.5
2013-2014
1 FREEHOLD LAND 0.00 0.00 0.00 0.00% 0.00
2 BUILDING 0.00 0.00 0.00 3.34% 0.00
3 TReLINE 1236.16 95.10 1331.26 5.28% 11.30
4 SUB STATION 1228.95 34.69 1263.64 5.28% 10.97
5 PLCC _76.24 - 8.40 84.64 6.33% 0.85
6 LEASEHOLD LAND 0.00 0.00 0.00 3.34% 0.00
Total 2541.35 138.19 2679.54 23.11
Weighted Average Rate of Depreciation (%) 0.89
Elapsed Life 0
w
etitioner
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PART - 111
Form 12

Statemeljxt of Depreciation

Name of the Transmission Licensece: : POWERGRID CQRPORATIQN OF INDIA LTD.

Name of Region: B SOUTHERN REGION w
Name of the Project: Transmission System associatecj] with Krishnapatnam UMPP-Part B
Name of the Transmission Element: LILO of existing Raichur-Gooty 400 kV D/C Quad line at Raichur(New) §/S§ :DOCO :01-FEB-2014
i (Rs in Lacs)

Finaneial Year | Upto 2000- | 2001-2002 | 2002-2003 | 2003-2004 | 2004-2005 2005-20d6 2006-2007 | 2007-2008 | 2008-2009 | 2009-2010 | 2010-2011 | 2011-2012 | 2012-2013 | 2013-2014
2001
1 2 3 4 5| 6 7 8 9 10 . 11 12 13 14 15

Depreciation on Capital | 22.50
Cost i ,

Depreciation on
Additional
Capitalisation
Amount of Additional 138.19
Capitalisation / ;

Depreciation Amount | 0.62
Details of FERV ‘

Amount of FERV on
which depreciation
charged’
Depreciation Amount

Depreciation Recovered i 23.11
during the year :

Advance against
Depreciation recovefed
during the year v

Depreciation and . 23.11
Advance against
Depreciation recovered !
during the year

Cumulative’ ; 23.11
Depreciation And :
Advance against .
Depreciation recovered
upto the year L

>
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Calculation of Weighted Average Rate of Interest on Actual Loans

Nanie of the Transmission
Licensee:

Name of Region:
Name of the Project:
Name of the Transmission

SOUTHERN REGION
Transmission System associated with Krishnapatnam UMPP-Part B
LILO of existing Raichur-Gooty 400 kV D/C Quad line at Raichur(New) S/S :DOCO

POWERGRID CORPORATION OF INDIA LTD.

PART - 111
Form 13

Element: :01-FEB-2014
(Rs in Lacs)
Particulars Existing| 2009-2010| 2010-2011| 2011-2012| 2012-2013| 2013-2014
: 2008-2009 .

BRDV __ ({rposed (oan)
Gross Loan Opening 1778.95
Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening 1778.95
Add : Drawal(s) during the year

“|Less’: Repayme‘nts(si of Loans during the year
Net Loan Closing 1778.95
Average Net Loan 1778.95
Rate of Interest on Loan 0% 0% 0% 0% 1.76%
Interest on Loan 31.31
Total
Gross Loan Opening 1778.95
Cumulative Repayments of Loans upto
Previous Year

| Net Loans Opening 1778.95
Add : Drawal(s) during the year -
Less : Repayments(s) of Loans during the year

| Net Loan Closing 1778.95
Average Net Loan i - e i 177895
Interest on Loan 31.31
Weighted Average Rate of Interest on Loans 1.7600%\

16
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Calculation of Interest on Normative Loan

Nzaime of the Transmission
" Licensee:

Name of Region:

Mame of the Project:
Name of the Transmission

SOUTHERN REGION
Transmission System associated with Krishnapatnam UMPP-Part B
LILO of existing Raichur-Gooty 400 kV D/C Quad line at Raichur(New) S/S :DOCO

POWERGRID CORPORATION OF INDIA LTD.

PART - Il
Form 13A

Element: :01-FEB-2014
(Rs in Lacs
Particulars Existing| 2009-2010( 2010-2011| 2011-2012| 2012-2013( 2013-2014
2008-2009
1 2 3 4 5 6 7

Gross Normative Loan - Opening 1,778.95
Cumulative repayment of Normative Loan upto
previous year
Net Normative loan - Opening 1,778.95
Increase/Decrease due to ACE during the Year 96.73
Repavments of Normative Loan during the year 23.11
Net Normative loan - Closing 1,852.58
Average Normative Loan 1,815.76
Weighted average Rate of Interest on actual 1.7600%
Loans
Interest on Normative loan 5.33

17
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PART - (It

Form 131
Loans in Foreign Currency

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD.
Licensee:
Name of Region: SOUTHERN REGION
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B
Name of the Transmission LILO of existing Rafchur-Gooty 400 kV D/C Quad line at Raichur(New) S/S :DOCO
Element: :01-FEB-2014 :

Particulars Existing| 2009-2010( 2010-2011 2011-2012| 2012-2013| 2013-2014

2008-2009 -
1 2 3 4 5 6 7

IBRD V (USD in LACs) EXCHANGE RATE : 63.12
Gross Loan Opening 28.18
Cumulative Repayments of Loans upto Previous Year ‘
Net Loans Opening 28.18
Add : Drawal(s) during the vear
Less : Repayments(s) of Loans during the year
Net Loan Closing 28.18
Average Net Loan . 28.18
Rate of Interest on Loan 1.76%
Interest on Loan : . 0.50

Petitioner




Name of the Transmission
Licensee:

Name of Region:
Name of the Project:

Name of the Transmission
Element:

PART - Ul
Form 13B
Calculation of Interest on Working Capital

POWERGRID CORPORATION OF INDIA LTD.

SOUTHERN REGION .
Transmission System associated with Krishnapatnam UMPP-Part B

LILO of existing Raichur-Gooty 400 kV D/C Quad line at Raichur(New) §/§ :DOCO
:01-FEB-2014

(Rs in Lacs)

SLN Particulars Existing| 2009-2010| 2010-2011| 2011-2012( 2012-2013| 2013-2014
0. 2008-2009

1 2 3 4 5 6 7 8

1 |O and M Expenses 22.33

2__|Maintenance Spares 40.19

3 |Recievables 100.23

4 |Total Working Capital 162.75

5 |[Rate of Interest 13.20

6 [Interest on Working Capital 3.58

e
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Draw Down Schedule for Calculation of IDC & Financing Charges

Name of the Transmission
Licensee:

Name of Region:

Name of the Project:

Name of the Transmission

POWERGRID CORPORATION OF INDIA LTD.

SOUTHERN REGION
Transmission System associated with Krishnapatnam UMPP-Part B
LILO of existing Raichur-Gooty 400 kV D/C Quad line at Raichur(New) S/S :DOCO

PART - 111

Form 14

Element: :01-FEB-2014
(Rs in Lacs
Draw Down Schedule for Calculation of IDC & Financing Charges
SI.No| Drawn Down Quarter 1 Quarter 2 Quarter n(COD)
SiNo. Particulars Quantum in | Exchange Rate| Amount in Quantum [n | Exchange Rate| Amount In Quantum In | Exchange Rate| Amount [n
Foreign on Draw Indian Rupee Foreign on Draw Indian Rupee Foreign on Draw Indian Rupce
Currency Down Date Currency Down Datc Currcacy Down Date
1. |Loans
1.1 |Foreign Loans
1.2 [Indian Loans
1.2.1 [IBRDV ”
Draw Down Amount 1778.95
IDC
Financing Charges
Total Indian Loans
Draw Down Amount 1778.95
IDC (.00
Financing Charges 0.00
Total of Loans Drawn
Draw Down Amount 1778.95
IDC 21.99
Financing Charges 0.00
2 Equity .
2.1 | Forcign Equity Drawn
2.2 |indian Equity Drawn Y
| Towmt Equity Deployed - N ) I _ ) - - 0980|
The project has been funded through domestic loans allocated from the common poo! based on the phasing of cxpenditure and [DC has been booked accordingly. As the loans are
allocated from commmon pool, quarter wise drawl is not furnished.

~
R




&

PART - 111

Form 1
Sﬁmmary Sheet
Name of the Transmission Licensee: POWERGRID CORPORAleON OF INDIA LTD.
Name of Region: WESTERN REGION |
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B
Name of the Transmission Element: 765/400 kV Solapur S/S alonéwith 240 MVAR Bus Reactor and associated bays : Ant. :DOCO :01-FEB-2014
I (Rs in Lacs)
SL.No. Particulars Form No. Existingj2008- 2009-2010 2010-2011 2011-2012 2012-2013] 2013-2014(Pro
| 2009 Rata)
1 2 3 4 5 6 7 8 9
1 Depreciation FORM-12 . i 0.00 35.01
2 |Interest on Loan FORM-13A | 0.00 8.76
3 |Retum on Equity FORM-01A - 0.00 38.70
4 Interest On Working Capital FORM-13B ‘ 0.00 2.68
5 |0 & M Expenses . 0.00 15.27
6_ |Total - 0.00 ' 100.42

Petitioner




PART - IH

Form 1A
Calculation Of Return On Equity
Name of the Transmission Licensee: POWERGRID CORPORATIdN OF IND1A LTD.
Name of Region: WESTERN REGION :
Name of the Project: Transmission System associatec}i with Krishnapatnam UMPP-Part B
Name of the Transmission Element: 765/400 kV Solapur S/S alongwith 240 MV AR Bus Reactor and associated bays : Ant. :DOCO :01-FEB-2014
(Rs in Lacs
Particulars Existing 220‘%59- 2009-2010 2010-2011 2011-2012 2012-2013 2013-2014
1 2 3 4 5 6 7
Equity as DOCO 1,257.46
Notional Equity for Add Cap . “ 58.75
Total Equity ] _ ' 1,316.21
Return on Equity @ 17281% &, 644 : 38.76
"
TR
Petitioner




TR

PART - I

. ‘ Form 2
Details of Transmiissi‘on Lines And Substations
Name of the Transmission Licensee: POWERGRID CORPORATIQN OF INDIA LTD. .
Name of Region: WESTERN REGION b
Name of the Project: Transmission System associate(ji with Krishnapatnam UMPP-Part B
Name of the Transmission Element: 765/400 kV Solapur S/S alongwith 240 MVAR Bus Reactor and associated bays : Ant. :DOCO :01-FEB-2014
]
Transmission Lines j
SLNo. Name of Line Typeof Line | S/CorD/C || No.ofSub- | Voltagelevel | Line Length Date of Covered in the present
AC/HVYDC /| Conductors kv (Km.) Commercial petition
i operation
Yes/No If No,
petition
No.
Substations - ;
SLNo. Name of Sub-Station Type of Voltage No. of Transformers / No. of Bays : Date of Covered in the present
Substation | level kV Reactors/ SVC etc (with Commercial petition
Conventional - Capacity) operation
/GIS/ HVDC
Terminal/
HVDC Back
to Back
765KV | 400 KV | 220 KV | 132KV Yes/No 1f No,
& below etition No.
1 Solapur(PG) New Conventional |765 '1 X 240 MVAR Bus Reactor
Bus Reactor Bay 765 B 1 01-FEB-2014 | Yes |
Total i 1 .

N Petitioner
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PART - 111

| Form 3
Normative Parameters éonsidered For tariff calculations
|
Name of the Transmission Licensee: POWERGRID CORPORATIQN OF INDIA LTD.
Name of Region: WESTERN REGION j
Namie of the Project: Transmission System assocmted with Krishnapatnam UMPP-Part B
Name of the Transmission Element: 765/400 kV Selapur S/S aIOJ,,wuh 240 MVAR Bus Reactor and assoclated bays : Ant. :DOCO :01-FEB- 2014
Year ‘Endmg March
Particulars ' Unit Existing 2008-2009 2009-2010 2010-2011 2011-2012 2012-2013 2013-2014
1 2 .3 4 5 6 7 8
Basc Rate of Return on Equity % 17.481
Tax Rate Y% : ' 11.33
Target Availability % : 98.00
Nomative O&M per Km. Rs. lacs Given Below
Normative O&M per bay Rs. lacs Given Below
Spares for WC as % of O&M % 15.00
Recievables in Months for WC months i 2.00
Prime lending Rate of SBI as on 01-APR-2009 % _ 3 13.20]
Norms for O&M expen‘diture for Transmission System ' N
2009-10 | 2010-11 | 2011-12 2012-13 | 2013-14
Norms for sub-station (Rs Lakh per bay) )
765 KV 7336 77.56 81.99 86.68 91.64
400 KV 52.40 55.40 5§,57 61.92 65.46
220KV 36.68 i 38.78 41.00 43.34 45.82
132 KV and below 26.20 | 27.70 29.28 30.96 32.73
Norms for AC and HVDC Lines (Rs Lakhs per km) 1 !
Single Circuit (Bundled conductor with four or more sub-conductors) 0.537 3 0.568 0.600 0.635 0.671
Single Circuit (Twin & Triple Conductor) < 0.358 i 0.378 0.400 0.423 0.447
»Smgle Circuit (Single Conductor) 0.175 0.189 0.200 0.212 0.224
Double Cu'cunt (Bundled conductor with four or more sub-conductors) 0.940 0.994 1.051 1.111 1.174
: 0.627 0.663 0.701 0.741 0.783
0.269 | 0.284 0.301 0.318 0.336
Norm for 'HVDC Stations ‘
‘~Back to-back stations (Rs lakh per 500 MW) 443.00] 468.00 495.00 523.00 553.00
3 ‘R‘lh’and Dadrl HVDC bipole scheme (Rs Lakh) 145006 1533.00 1621.00 1713.00 1811.00
"Talcher-Kolar HVDC bipole scheme (Rs Lakh) 1699.00 1796.00 1899.00 2008.00 2122.00

s
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PART-III

FORM-5A
Abstract of Capital Cost Estimates and Schedule of Commissioning for the New projects
Name of theTransmission Licensee : POWER GRID CORPORATION OF INDIA
Name of Region: WESTERN REGION
Name of the Project : Transmission system associated with Krishnapatnam UMPP -
Part B
765 / 400kV Solapur SS alongwith 240 MAVR Bus Reactor and associated bays
Name of Element: under Transmission System associated with Krishnapatnam UMPP - PART 8
Capital Cost Estimates
Board of Director/ Agency approving the B p
oard of Directors
\Capital cost estimates:
Date of approval of the Capital cost estimates: oth Feb 2012
‘ _Present Day Cost __|Completed Cost
Price level of approved estimates [ As of End of 4th Qfr. Of the |As on Scheduled COD of the
_ year 2011 System
Foreign Exchange rate considered for the
Capital cost estimates
Capital Cost excluding IDC & FC
Foreign Component, if any (In Million US $ or
the relevant Currency)
Domestic Component (Rs. Lakh) 3897.68 4639.19
Capital cost excluding IDC & FC (Rs. 3897.68 4639.19
Lakh)
IDC & FC
Foreign Component, if any (In Million US $ or
the relevant Currency)
Domestic Component (Rs. Lakh) 186.78 209.68
Total IDC & FC (Rs.Gw) Lakh) 186.78 209.68
Rate of taxes & duties considered
Capital cost Including IDC & FC
Foreign Component, if any (In Million US $ or
the relevant Currency)
Domestic Component (Rs. Lakh)
Total Capital cost Including IDC & FC 4084.45 4848.87
(Rs, Lakh})
Schedule of Commissioning
(Scheduled DOCO elementwise)
—
COD of Unit-1/Block-1 1-Nov-14 1-Feb-14
COD of Unit-1/Block-2 :
COD of Unit-1/Block-3
ICOD of Unit-1/Block-4
]
Note: )
1. Copy of approval letter should be enclosed.
2. Details of Capital cost are to be furnished as per FORM-5B or SC as applicable.
3. Details of IDC & Financing Charges are to be furnished as per FORM-16. . '
PETITIONER




Elemeni wise Break-up of Project Cost for Transmission System

Name of tneTransmission Licensee : Power Grid Corporatio of Indiza Ltd.

Name of
Name of

Region: Western Region-I
the Project : KRISHNAPATNAM UMPP - PART B

‘Name of the Transmission Element:765 { 400kV Sotapur SS alongwith 240 MAVR Bus Reactor and associated bays
DOCO: 01.02.2014

Partil
Form 5B

(in

. AsonCOD | .. .. \— :
Si.No. Break Down As per.Onglnal 01.02.2014 Llabclr.th':s / Variation Reasons for Variation
Estimate o Provision .
(Anticiated)
1 2 3 4 3 6=(3-4-5) 7
A |TRANSMISSION LINE
Y0 |Preliminaryworks — -

1.1 |Design & Engineering
Preliminary investigation,Right of way, forest -

12 |clearance. PTCC , general civil works, 0.00] 0.00
compensation etc.

1.3 [Total Preliminary works 0.00 0.00 0.00

2.0 |Transmission Lines material

2.1 |Towers Steel 0.00 0.00]
Conductor e _ . 0,00 Qo B

_|Eacth wire 0.00 0.00
Insulators . 0.00 0.00]
»__ |Hardware Fittings 0.00 0.00! B

Conductor & Earthwire accessories 0.00 0.00]
Spares T . 000 0.00
Erectlon, Stringing & Civil works intluding - . - 0.00 0.00
foundation

2.9 |Total Transmission Lines material 0.00 0.00 0.00 0.00

3.0 |Taxes and Duties

3.1 |Custom Duty )

3.2 |Other Taxes & Duties
Total Taxes & Duties 0.00 0.00 0.00 0.00
Total -Transmission lines 0.00 0.00 0.00 0.00

n2u
SUBSTATIONS BR
Preliminary works & tand
Desﬁigqrai.iEnginegringw B N . Q.00
tand . ——— - S NN R 0.00
Site preparation 0.00] 0.00; 0.00
Total Preliminary works & land 0.00 0.00 0.00 0.00
|Civit Works_ IR - R o - o

Control Room & Office Building including HVAC 20.00 10.78 1.97 7.25)
Township & Colony i 0.00 0.00 0.00 0.00 o
Roads and Drainage 135.00, 345.92] 63.26 . -274.18
Foundation for structures 115.36 449.89 82.27] -416.80] e
Misc. civit works 5.00 0.00] Q.00 5.00
Total Civil Works 275.36) 806.59 147.50] £678.73

6.0 |Substation Equipments o B
6.1 |Switchgear (CT.PT, Circuit Breaker, Isolator etc) 312.39 449.62 106.30 -243.52| Variation is due to increase in the awarded

[N R S - costascomparedtofR. |
6.2 |Transformers 0.00 0.00 0.00 0.00

. . Variation is due to increase in the awarded
. 634, 58.5 4.30 8.79
6.3 |Compensating Equipment( Reactor, SVCs etc) 1634.06 i1 o) 544 3 5 cost 35 compared to FR.
6.4 |Control , Retay & Pratection Panel 78.59 72.50 17.16 -11.1g| Variation is due to increase in the awarded
cost as compared to FR.
65 |pPLCC B 0.00, 0.00 0.00) 0.00
6.6 _|HVDC /FSC package 0.00 0.00] 0.00 0.00
6.7 |Bus Bars/ conductcrs/insulators 67.14 60.14] 14.22 -7.21
___6.8__Joutdaor lighting 103.00|_ 21.45 5.07 7648
__ 6.9 _|Emergency DG set - 42.85 24.10| 570 13.05 o ]
6.10- |Grounding System 0.00 0.00] 0.00 0.00
6.11 |Structure for Switch yard 793.23 1327.71 313.89 _g4g. 37| Variation is due to increase in the awarded
cost as comoared to FR.
612 |Auxitiary System 302,34 183.85 43.47 75.02 l’a”a“"" is d“ee?t‘:;’:ase in the awarded
: ost as compar
Total Substation Equipments n 3333.60 3298.02 1050:10 -1014.52 .
7.0 [Spares (incl.in eqpt. cost) ’
8.0 |Taxes and Duties e e
81 |Custom Duty . 0.00 0.00 0.00] 0.00) 1
8.2 |Other Taxes & Duties 0.00 0.00 0.00] 0.00]
8.3 |Total Taxes & Duties 0.00 0.00 0.00 0.00]
Total (Sub-station) 3608.96 4104.61 1197.60 -1693.25
50 Construction and pre-commissioning
expenses -

.9.1__|Site supervision & site admn etc. - 0.00 000 __ 0.00 e . - =
9.2 |Tools and Plants 0.00 0.00 0.00 - . - =
9.3 [construction Insurance 0.00 0.00 0.00

Total Construction and pre commissioning 0.00 0.00 0.00 0.00
expenses
100_|Quetheads .. e B U
10.1 |Establishment 288.72 76.03 0.00 212.69]
10.2 _|Audit& Accoumts . - 0.00 __.000 0.00 0.00] e
[ 10.3 [Contingency 0.00 0.00 0.00 0.00]
Total Overheads 288.72 76.03 0.00 212.69
11.0 Prolef:t cost without IDC, FC, FERV & 3897.68 4180.64 1197.50 1480.56
Hedging cost
12.0 |Total Cost {(Plant & Equipment)
12.1 |Interest During Construction (IDC) 186.78 10.91 0.00] 175.87
12.2 |Financing Charges (FC) 0.00 0.00 0.00 0.00
_12.3 |Foreign Exchange Rate Variation (FERV) 0.00 0.00) 0.00) __.0.00
12.4 |Hedging Cost 0.00 0.00 0.00 0.00)
j i i
13 Pro;ect cost l':\CIUd ng IDC’ FC' 4084.45 4191.85 1197.60 -1304.70
FERV & Hedging cost i

17




L8

Break-up of Construction { Supply { Service packages

FORM-5C
Name of the Transmission Licensee : Power Grid Corporation of India Ltd. .
Name of the Region : Western Region-t :
Name of the project : TRANSMISSION SYSTEM A iated with Krishnapat UMPP - PART B §
Name of the Transmission Element : 765/400kV SOLAPUR SIS alongwith 240 MAVR Bus Reactor and associated bays. * J\d{ "
Anticipated DOCO: 01.02.2014 : (n
[ ~ -
i .
: Expenditure
‘ penoiL IDC, FC, FROM
No of bids Fimorwit | excluding | Taxes& | pooy o 0102201 | FROM
SL Package / Scope of works LOANO Date of award . Awarded value INR | Amended Value INR escalationin | Taxes & duties and . Sub-total et 01.04.2014 TO
received P - : Hedging T0 03
' prices | Duties as on IEDC cost 31022014 | 11032015
h , CcoD
", | New 765/400 kV substation at Sholapur (P260|CC-CS/147-WR1/SS- SEK - 2750000 ‘ [ SEK - 2750000 T Wi . . 1 e
7 ssoz-Swply  |1334/1/GSINOA431 08A12 | T ero. 1935216 | EWRO- 1773027 Escalation 727 1409 e non o g
New 765/400 kV substation at Sholapur (P260|CC-CS/M147-WR1/SS- ’ : With
) 2 $502)- Suply 133411 IG5INOAI4317 30.05.2012 7 B 410:,811,76323 391,676,984 Escalation 1,569.28 24,80 17.32 1,61'1._?9"7‘; 63.33 B _238_11
New 765/400 kV substation at Shotapur (P260|CC-C$/147-WR1/SS- | With .
3 $502) - Erection_ _ |133an1G5mn0A-ias e 30.05.2012 7 o SOZ.BOO,QSC _.._,EE{?@A,  Escalation 785.41 . 18.63 o 283 __1306-.?7. i ~—20/8 - i!??f
o CC-CS/256-WR1/CB- ; With :
4 |Circuit Breaker for Solapur sis 1507/3/G10/NOA433 1 19A0§:.201~2_‘ ‘ 3 117,489,529 117‘489,5£‘ Escalation 130.73 2.54 0.65 133.32'— 22,55 3 _247_,2_3
7 nos, 765 kV 80 MVAR single phase Shunt : ,
7 |reactorat Solapur §/S, 4 nos. single phase  |CC-CS/147-WR1/RT- : i With ] ! 64 . 3 a7
Bus reactor at Solapur SIS (P260 RT02) - 1338/1/G‘4/NOA~HI4467 05.10.2012 403€390,517 403,390,517 Escalation 1.091.85 15.95 21.6 1,135.46 22.3 77.51
-|Erection - RS - RS SRS FPSOOSY U S R I, e e e
7 nos. 765 kV 80 MVAR single phase Shunt .
reactor at Solapur S/S, 4 nos. single phase  [CC-CS/147-WR1/RT- a1 i A With P
8 Bus reactor al Solapur /S (P260 RT0Z} - 1338/1/G4INOA-II1/4468 05.10.2012 USD - 41809 91§,224.472 USD - 41800 91,224,472 Escalation 208.89 0.0 0.00 208.8% 34.81 104.44
Eretion ... ..o e ) U SRS RO DU SRR I P AU R,
TOTAL SOLAPUR St 4065.44 76.02] 50.09] 4191.55 195.82 1001.78
ke — [ UUUY DU USID SUI s PR S [UTD U S [N B, - S USRS [ S [
e

| o




PART - 11
) Form 6
Financial package upto COD

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD.

Licensee:
WESTERN REGION
Transmission System associated with Krishnapatnam UMPP-Part B

765/400 KV Solapur S$/S alongwith 240 MVAR Bus Reactor and associated bays :
Ant. :DOCO :01-FEB-2014

4191.55 (Rs. in Lakhs)

Name of Region:
Name of the Project:

Name of the Transmission
Element:

Project Cost as on
COD/31.03.2009:

Date of Commercial Operation of 01-FEB-2014
the Transmission element: (qkf)
(Rs in Lacs
Transmission Lines
Financial Package as|[Financial Package as on As Admitted on COD
apportioned/ Approved/COD )
Currency and Amount Currency and Amount Currency and Amount
Loans
Loans - Domestic INR 2859.40 INR 0.00
Loans - Foreign INR 2934.09
Total Loans 2859.40 2934.09
Equity
Foreign
Domestic INR 1225.06 INR 1257.46
Notional 0.00
Total Equity 1225.06 1257.46
_|Debt Equity Ratio .70.01:2999| | . 70.00:30.00f . _ B

Total Cost 4084.45 4191.55

Debtl Equity| Total|
Add Cap For 2013-2014 | | 195.82]
Add Cap For 2013-2014 Actual Normative
Debt 137.07
Equity 58.75
Total 195.82
Total Capital Cost with ADDCAP upto 01.04.20M‘, 4387.37

B&

&
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PART - 111
Form 9

Statement of Additiohal Capitalisation after COD

Name of the Transmission Licensce: POWERGRID CORPORATIO?N OF INDIA LTD.
Name of Region: ' WESTERN REGION |
Name of the Project: Transmission System‘associated; with Krishnapatnam UMPP-Part B
Name of the Transmission Element: 765/400 kV Solapur S/S alongwith 240 MVAR Bus Reactor and associated bays : Ant. :DOCO :01-FEB-2014
COD: 01-FEB-2014 ;
! {Rs in Lacs)
Sl.No. Year Work/Equipment proposed to be added after CdD Amount capitalised and Justification as per Regﬁlation Admitted Cost
upto cut off date/ beyond cut off date ¢ |proposed to be capitalised propose under which
covered
1 ' 2 3 4 5 6 7
1. 12013-2014 BUILDING | - 40.55 widD,
L SUB STATION 155.27 2(7)
Total * | 195.82 . :
1) T T 0
2. |2014-2015 BUILDING | 106.95 widD)
, SUB STATION | 894.83 A)
Total _ | | 1001.78 il

L

’ ) ; Petitioner




PART - 111
Form 10
Financing of Additional Capitalisation
|

POWERGRID CORPORATION OF INDIA LTD.

WESTERN REGION |

Transmission System associated with Krishnapatnam UMPP-Part B

765/400 kV Solapur S/S alongwjith 240 MVAR Bus Reactor and associated bays : Ant. :DOCO :01-FEB-2014

Name of the Transmission Licensee:
Name of Region:
Name of the Project:

Name of the Transmission Element:
{Rs in Lacs)

Projected/Actual Admitted -

Year5 & so on

Financial Year '
(Starting from
COD)

From COD to31-
Mar-2014

. Year2

Year3

Yeard4

Yéars& Soon

Year}

Year2 Year3 Yeard

1 ' 2 3 4 5 -6 7 8 9 10 11

Amount . 195.82
capitalised in
Work/Equipmen
t

Financing
Details

Loan-1
Loan-2

Loan-3 and so
on

Total Loan 137.07 ? .

Equity 58.75

Internal
Resources

Others
Total 195.82

@@=

Petitioner




Name of the Transmission
Licensee:

Name of Region:

Name of the Project:

Name of the Transmission

Calculation of Depreciation Rate

POWERGRID CORPORATION OF INDIA LTD.

WESTERN REGION
Transmission System associated with Krishnapatnam UMPP-Part B
765/400 kV Solapur S/S alongwith 240 MVAR Bus Reactor and associated bays :

PART - I
Form 11

Element: Ant. :DOCO :01-FEB-2014
- (Rs in Lacs)
SI.No. Name of the Assets Gross Block as on Addcap during the Gross Block as on | Depreciation Rates as | Depreciation Amount
31.03.2013 or as on year 31.03.2014 or as on per CERC's up to 31.03.2014
COD, whichever is COD, whichever is Depreciation Rate
later later Schedule
i 2 3 4 5 6=Col.4 X Col.5
2013-2014
! FREEHOLD LAND 0.00 0.00 0.00 0.00% 0.00
2 BUILDING 825.08 40.55 865.63 3.34% 4.71
3 TR LINE 0.00 0.00 0.00 5.28% 0.00
4 SUB STATION 3366.47 155.27 3521.74 5.28% 3031
5 PLCC. 0.00 0.00 0.00 6.33% 0.00
6 [LEASEHOLD LAND 0.00 0.00 0.00 3.34% 0.00
Cotal 4191.55 195.82 4387.37 35.01
Weighted Average Rate of Depreciation (%) 0.82
Elapsed Life 0

q|
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PART - 1i]
Form 12

Statement of Depreciation

Name of the Transmission Licensee: POWERGRID CORPORATIQN OF INDIA LTD.

Name of Region: WESTERN REGION ‘

Name of the Project: Transmission System associateq with Krishnapatnam UMPP-Part B

Name of the Transmission Element: 765/400 kV Solapur S/S alongw;ith 240 MV AR Bus Reactor and associated bays : Ant. :DOCO :01-FEB-2014

(Rs in Lacs)
Financial Year | Upto 2000- | 2001-2002 | 2002-2003 | 2003-2004 | 2004-2005 2005-20036 2006-2007 | 2007-2008 | 2008-2009 | 2009-2010 | 2010-2011 | 2011-2012 2012-'2013 2013-2014
2001 : ; )

1 2 3 4 5 6 17 8 9 10 11 12 13 : 14 15

Depreciation on Capital ! 3422
Cost : ;

Depreciation on
Additional
Capitalisation
Amount of Additional I 195.82
Capitalisation

Depreciation Amount 0.80
Details of FERV

Amount of FERV on
which depreciation
charged

Depreciation Amount

Depreciation Recovered ! 35.01
during the year

Advance against
Depreciation recovered
during the year

Depreciation and 3 35.01
Advance against
Depreciation recovered
during the year
Cumulaiive ! 35.01
Depreciation And : !
Advance against
Depreciation recovered
upto the year

@ s
getitiuncr




Calculation of Weighted Average Rate of Interest on Actual Loans

Name of the Transmission
Licensee:

Name of Region: WESTERN REGION

Name of the Project:
Name of the Transmission

POWERGRID CORPORATION OF INDIA LTD.

Transmission System associated with Krishnapatnam UMPP-Part B
765/400 kV Solapur S/S alongwith 240 MVAR Bus Reactor and associated bays :

PART - 1II
Form 13

Element: Ant. :DOCO :01-FEB-2014
- (Rs in Lacs
Particulars Existing| 2009-2010( 2010-2011| 2011-2012| 2012-2013| 2013-2014
2008-2009

IBRD V
Gross Loan Opening ( ff’p’}‘éfj 2934.09‘
Cumulative Repayments of Lo'ans upto Previous
Year
Net Loans Opening 2934.09‘ -
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 2934.(@
Average Net Loan 2934.09
Rate of Interest on Loan 0% 0% 0% 0% 1.76%
Interest on Loan 51.64
Tatal
Gross Loan Opening 2934.09
Cumulative Repayments of Loans upto
Previous Year
Net Loans Opening 2934.09)
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 2934.09
Average Net Loan ) - 2934.09| -
Interest on Loan 51.64
Weighted Average Rate of Interest on Loans 1.7600% |

Petitioner




Calculation of Interest on Normative Loan

Name of the Transmission
Licensee:

Name of Region: WESTERN REGION

Name of the Project:
Name of the Traasmission

POWERGRID CORPORATION OF INDIA LTD.

Transmission System associated with Krishnapatnam UMPP-Part B
765/400 kV Solapur S/S alongwith 240 MV AR Bus Reactor and associated bays :

PART - 111
Form 13A

Element: Ant. :DOCO :01-FEB-2014
(Rs in Lacs)
Particulars Existing| 2009-2010| 2010-2011| 2011-2012| 2012-2013( 2013-2014
2008-2009
1 2 3 4 5 6 7

Gross Normative Loan - Opening 2,934.09
Culqulaﬁve repayment of Normative Loan upto
previous year
Net Normative loan - Opening 2,934.09
Increase/Decrease due to ACE during the Year 137.0%
Repayments of Normative Loan during the year 35.01
Net Normative loan - Closing 3,036.15
Average Normative Loan 2,985.12
Weighted average Rate of Interest on actual 1.7600%
Loans
Interest on Normative loan 8.7&

Q@




PART - 111

Form 131
Loans in Foreign Currency
Name of the Transmission POWERGRID CORPORATION OF INDIA LTD.
Licensee:
Name of Region: WESTERN REGION
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B
Name of the Transmission 765/400 kV Solapur S/S alongwith 240 MV AR Bus Reactor and associated bays :
Element: Ant. :DOCO :01-FEB-2014
Particulars Existing| 2009-2010| 2010-2011( 2011-2012( 2012-2013| 2013-2014
L 2008-2009
1 2 3 4 5 6 7
IBRD V (USD in LACs) EXCHANGE RATE : 63.12 .
Gross Loan Opening 46.48

Cumulative Repayments of Loans upto Previous Year
Net Loans Opening : 46.48
Add : Drawal(s) during the year

Less : Repayments(s) of Loans during the year

Net Loan Closing ‘ 46.48

Average Net Loan - 1 46.48

Rate of Interest on Loan ) - i - 1.76%

Interest on Loan 0.82
| -

etitioner
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PART - 11l

Form 13B
Calculation of Interest on Working Capital
Name of the Transmission POWERGRID CORPORATION OF INDIA LTD.
Licensee:
Name of Region: WESTERN REGION .
Name of the Project: Transmission System associated with Krishnabatnam UMPP-Part B
Name of the Transmission 765/400 kV Solapur S/S alongwith 240 MV AR Bus Reactor and associated bays :
Element: Ant. :DOCO :01-FEB-2014
{Rs in Lacs)
SLN Particulars Existing| 2009-2010| 2010-2011| 2011-2012| 2012-2013( 2013-2014
0. 2008-2009
1 2 3 4 5 6 7 8
1 |O and M Expenses 7.64
2 |Maintenance Spares 13.74
3 |Recievables - 100.42
4 |Total Working Capital . - 121.80
5 |Rate of Interest - Sl - ‘ ] 13.20]
6 |Interest on Working Capital 2.68‘
. @V<
etitioner
‘ 7
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PART - L}

Form 14
Draw Down Schedule for Calculation of IDC & Financing Charges
Name of the Transmission POWERGRID CORPORATION OF INDIA LTD.
Licensee:
Maine of Region: WESTERN REGION
Name of the Project: Transwission System associated with Krishnapatnam UMPP-Part B
Name of the Transmission 765/400 KV Solapur S/S alongwith 240 MVAR Bus Reactor and associated bays :
Element: Ant. :DOCO :01-FEB-2014
(Rs in Lacs)
Draw Down Schedule for Calculation of IDC & Financing Charges
SLNo| Drawn Down Quarter 1 Quarter 2 Quarter n(COD)
SL.No. Particulars Quantum In | Exchange Rate | Amount In Quantum In | Exchange Rate| Amount In Quantum In | Exchange Rate| Amount In
Foreign on Draw {ndian Rupce Foreign on Draw Indian Rupee Forcign on Draw Indian Rupee
Currency Down Date Currency Down Date Currency Down Date
1. |lLoans : .
1.1 |Foreign Loans
1.2 |Indian Loans . - . ' ) . . -
12.1 [IBRDV ) B )
Draw Down Amount ) 2934.09
iDC
Financing Charges
Total Indian Loans
Draw Down Amount 2934.09
IDC 0.00
Financing Charges 0.00
Total of Loans Drawn
Draw Dewn Amount 2934.09
1IDC 10.91
Financing Charges 0.00
2 LEquity
2.1 |Foreign Equity Drawn
2.2 | Indian Equity Drawn 0
) TotalEquitylepluvcd I e e e e o i 0.00
The project has been funded through domestic loans allocated from the common pool bascd on the phasing of expenditurc and IDC has been baoked accordingly. As the loans arc
allocated from common pool. quarter wise drawl is not furnished.

Petitioner
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Name of the Transmission Licensee:

Name of Region:
Name of the Project:
Name of the Transmission Element:

765/400 kV Solapur S/S alongw

Surjnmary Sheet

POWERGRID CORPORATIOEN OF INDIA LTD.
WESTERN REGION ‘
Transmission System associated with Krishnapatnam UMPP-Part B

ith 1X1500 MVA ICT- 1 and its associated bays :Ant. :DOCO :01-FEB-2014

PART - 111
Form 1

(Rs in Lacs)

S1.No. Particulars Form No. Existing 2008- 2009-2010 2010-2011 2011-2012 2012-2013| 2013-2014(Pro
2009 Rata)
1 2 3 4 5 6 7 8 9
1 Depreciation FORM-12 30.00 43.00
2 |interest on Loan FORM-13A 0.00 11.02
3 |Return on Equity '|[FORM-01A 0.00 : 48.69
4 Interest On Working Capital FORM-13B 10.00 3.72
5 |0 & M Expenses 0.00 26.18
6 |Total 0.00 132.61

=

etitioner
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PART - 111

f Form 1A
Calculation}Of Return On Equity

Name of the Transmission Licensee: POWERGRID CORPORATION OF INDIA LTD. "
Name of Region: WESTERN REGION ‘
Name of the Project: Transmission System associatejd with Krishnapatnam UMPP-PartB
Name of the Transmission Element: 765/400 kV Solapur S/S alongﬁith 1X1500 MVA ICT- 1 and its associated bays :Ant. :DOCO :01-FEB-2014

3 (Rs in Lacs)

Particulars Existing 29335 2009-2010 2010-2011 2011-2012 2012-2013 2013-2014
1 2| 3 4 - 5 6 7

Equity as DOCO - 3 ' _1,540.91
Notional Equity for Add Cap - ' f ’ ' 156.00
Total Equity | . 1,696.92
Return on Equity @ 47:481% 18:644 - 48.69

Petitioner
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PART - 111

‘ Form 2
Details of Transmission Lines And Substations
Name of the Transmission Licensee: POWERGRID CORPORATIdN OF INDIA LTD.
Name of Region: WESTERN REGION |
Name of the Project: = Transmission System assocnated with Krishnapatnam UMPP-Part B
Name of the Transmission Element: 765/400 kV Solapur S/S alongthh 1X1500 MVA ICT- 1 and its assocnated bays :Ant. :DOCO 01 FEB-2014
Transmission Lines 1
SLNe. Name of Line Typeof Line | S/CorD/C || No.ofSub- | Voltagelevel | Line Length Date of Covered in the present
AC/HVDC '| Conductors kv (Km.) Commercial petition
! operation
Yes/No If No,
petition
. No.
Substations
SL.Ne. Name of Sub-Station . Type of Voltage No. of Transformers/ No. of Bays Date of Covered in the present
Substation | level kV Reactors/ SYC etc (wnth Commercial petition
Conventional Capacity) operation
/GIS/ HVDC |
Terminal/
HVDC Back
to Back
765KV | 400 KV | 220 KV | 132KV Yes/No if No,
& below petition No.
1 Solapur{PG) New Conventional |765/400 1 X 1 No. 765/400 kV, 1500 MVA
kv ICT-1 (1 ph. 500 MVA 7(5/400 kv,
3 nos.)
ICT-1 Bay_ 765 | 1 01-FEB-2014 Yes
ICT-I Bay 400 3 1 01-FEB-2014 Yes ‘
) Total : 1 1

" | | q&nn%{
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PART - 111
; Form 3
Normative Parameters considered For tariff calculations
Name of the Transmission Licensee: . POWERGRID CORPORATION OF INDIA LTD.
Name of Region: WESTERN REGION ‘ '
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B
Name of the Transmission Element: 765/400 kV Solapur S/S alongwith 1X1500 MVA ICT- 1 and its associated bays :Ant. :DOCO :01-FEB-2014
Yeaﬂ Ending March
Particulars Unit Existing 2008-2009 2009-2010 2010-2011 2011-2012 2012-2013 2013-2014
1 2 3 4 5 6 7 8
Base Rate of Return on Equity % 3 17.481
Tax Rate % - i 11.33
Target Availability ' % ‘ 98.00
Normative O&M per Km. Rs. lacs 1 Given Below
Normative O&M per bay Rs. lacs ‘ Given Below
Spares for WC as % of O&M % | 15.00
Recievables in Months for WC months ! 2.00
Prime lending Rate of SBI as on 01-APR-2009 % 13.20
' Norms for O&M expenditure for Transmission System
: | 2009-10 | 2010-11 | 2011-12 2012-13 2013-14
Norms for sub-statio‘n (Rs Lakh per bay) ) ;
265 KV ' 7336 7756 81.99 86.68 91.64
400KV ’ 52.40 55.40 58.57 61.52 65.46
220KV ‘ 36.68 38.78 41.00 43.34 45.82
132 KV and below ‘o 26.20 ‘ 27.70 29.28 30.96 32.73
Norms for AC and HVDC Lines (Rs Lakhs per km)
Single Circuit (Bundled.conductor with four or more sub-conductors) 0.537 ‘ 0.568 0.600 0.635 0.671
Single Circuit (Twin & Triple Conductor) 0.358 0.378 0.400 0.423 ] 0.447
Single Circuit (Single Conductor) 0.179 0.189 0.200 ) 0.212 0.224
Double Circuit (Bundled conductor with four or more sub-conductors) 0.940 ¢ 0.994 1.051 1111 1.174
Double Circuit (Twin & Triple Conductor) 0.627 | 0.663 0.701 0.741 0.783
Double Circuit (Single Conductor) 0.269 | 0.284 0.301 0318 0.336
Norm for HVDC Stations | _ |
1 HHYDC Back-to-back stations (Rs lakh per 500 MW) 443.00i 468.00 495.00 523.00 ! 553.00
“%Rihand-Dadri HYDC bipole scheme (Rs Lakh) 1450.00 1533.00 1621.00 1713.00 - 1811.00
if‘iijltﬁcr-Kolar HVDC bipole scheme (Rs Lakh) 1699.00 1796.00 1899.00 2008.00 2122.00

w W
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PART-III
- FORM-5A

Abstract of Capital Cost Estimates and Schedule of Commissioning for the New projects

Name of theTransmission Licensee : POWER GRID CORPORATIGN OF INDIA
fName of Region: WESTERN REGION

Transmission system associated with Krishnapatnam UMPP -

Name of the Project : Part B

765 / 400kV Solapur 55 alongwith 1 x 1500 MVA iCT-1 and its associated bays
Name of Element: under Transmission System associated with Krishnapatnam UMPP - PART B

Capital Cost Estimates

Board of Director/ Agency approving the

- : Board of Directors
apital cost estimates:

Date of approval of the Capital cost estimates: oth Feb 2012

Present Day Cost . Completed Cost

\Price level of approved estimates As of End of 4th Qtr. Of the |As on Scheduled COD of the
year 2011 System

Foreign Exchange rate considered for the
Capital cost estimates

Capital Cost excluding IDC & FC

Foreign Component, if any (In Million US $ or
Ithe relevant Currency) .

Domestic Component {Rs. Lakh) 5695.53 6779.08

Capital cost excluding IDC & FC (Rs.

Lakh) 5695.53 6779.08

IDC & FC

Foreign Component, if any (In Million US $ or
he relevant Currencv)

Domestic Component (Rs. Lakh) . 272.937' 306.39

Total IDC & FC (Rs, Lakh) 272.93 306.39

Rate of taxes & duties considered

Capital cost Including IDC & FC

Foreign Component, if any (In Million US $ or
the relevant Currency) '

Domestic Component (Rs. Lakh)

Total Capital cost Including IDC & FC

(Rs. Lakh) _
Schedule of Commissioning .

5968.46 7085.47

{Scheduled DOCO eleémentwise)

COD of Unit-1/Block-1 1-Nov-14 1-Feb-14
COD of Unit-1/Block-2
COD of Unit-1/Block-3
COD of Unit-1/Block-4

Note: - . - -
1. Copy of approval letter should be enclosed.

2. Details of Capital cost are to be furnished as per FORM-5B or 5C as applicable.

3. Details of IDC & Financing Charges are to be furnished as per FORM-16. C .

PETITIONER
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Element wise Break-up of Project Cost for Transmission System

Name of theTransmission Licensee : Power Grid Corporatio of India Ltd.

Name of

Region: Western Region-l

Name of the Project : KRISHNAPATNAM UMPP - PART B
Name of the Transmission Element:765 / 400kV Solapur SS alongwith 1 x 1500 MVA ICT-1 and its associated bays

PART-IIl
Form 58

.
DOCO: 01.02.2014 r Q.,, ™ icm
\ -~
Asper | AsonCOD | . e
SI.No. Break Down Original 01.02.2014 L Variation Reasons for Variation -
: . Provision
Estimate (Anticiated}
1 2 3 4 5 6=(3-4-5) 7
A |TRANSMISSION LINE
1.0 |Preliminary works
1.1 |Design & Engineering
Preliminary investigation,Right of way, forest
1.2 |clearance, PTCC , genera! civil works, 0.00 0.00 0.00
compensation etc.
Total Preliminary works 0.00 0.00 0.00 0.00
Transmission Lines material
_|Towers Steel 0.00 0.00 0.00
I A 1. 000| 0.00 0.00
~ L L 0.00 0.00 0.00 e
» 0.00 0.00 0.00
N Hardware Filtings . R _ 0.00 0.00 0.00
__|Conductor rihwire accessories o 0.00 0.00 0.00 o .
.7 _|Spares I I A 0.00 0.00 0.00 _
28 Erecuor-]. Stringing & Civil works including 0.00 0.00 0.00
foundation
2.9 |Total Transmission Lines material 0.00 0.00 0.00 0.00
3.0 |Taxes and Duties
3.1 . |Custom Duty
3.2 |Other Taxes & Duties
Total Taxes & Duties 0.00| 0.00 0.00 0.00
Total -Transmission lines 0.00 0.00 0.00 0.00
L2
B. |SUBSTATIONS ICT1
‘4.0 |Preliminary works & land ~ - N e -
4.1 |Design & Engineering 0.00
4.2 |Land ) 100.00 205.31 0.00 -105.31
4.3 |Site preparation 360.00 131.96 79.45 148.59
Total Preliminary works & land 460.00 337.27 79.45 43.28
Civil Works T T R __
38.16 61.20 564
- 0.00| 000 0.00
0.00 0.00 0.00
A 393.97 295.37 -588.41
Misc. civil works 250.00 76.17 39.85 133.99
Total Civil Works 455.94 508.30 396.42 -448.78
6.0 |Substation Equipments [ b }
. R Variation is due to increase in the awarded cost
6.1 Switch CT,PT.C t Breaker, Isolator et 681.39 763.99 103.95 -186.55
e ,,,VT,ig?ir.(_,;.,,,,,, reut Breaer i?,a orete) as_ compared to FR.
62 |Transformers 3248.06 2801.00 611.26 -164.19| Y3riation is due to increase in the awarded cost
and consideration of spare & type test charges.
0.00 0.00 0.00 0.00
There is no scope change and Variation is due to
increase in the awarded cost and consideration
91.94 93.89 12.77 -14.73|of augumentation of existing busbar along with
ICT#1, as ICT#1 is planned to be charged before
S - ICTHY .
_..000 0.00 0.00 0.00
0.00] Tooo| 0.00 0.00
Variation is due to increase in the awarded cost
164.12 150.64 20.50 _7.02|and consideration of future jack bus along with
ICT#1, as ICT#1 is planned to be charged before
R [ B 1CT#2
061 0.08 0.30
. 307, 0.42 -3.48
3 5 0.00 0.00 0.00
Structure for Switch yard 86.93 159.18 21.66 .93.91| Variation is due to increase in the awarded cost
e | S U, . IR N _ as_comnared to FR.
6.12 |Auxiliary System 84.26 118.17 16.08 49.99 Variation is due to increase in the awarded cost
as compared to FR
Total Substation Equipments 4357.70 4090.55 786.71 -519.57
7.0 |Spares (incl.in eqpt. cost)
8.0 |Taxes and Duties
8.1 |Custom Duty - - 0.00 000 0.00
82 |Other Taxes & Duties i 000 o000 o000
8.3 |Total Taxes & Duties 0.00 0.00 0.00
Total (Sub-station) 5273.64 4936.13 1262.59 -925.07
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Break-ur; of Construction / Supply / Service packages FORM-5C
Name of the Transmission Licensee : Power Grid Corporation of india Ltd.
Name of the Region : Western Region-}
Name of the project : TRANSMISSION SYSTEM Associated with Krishnapatnam UMPP - PART B
Name of the Transmission Element : 765/400kV Solapur SS alongwith 1x1500MVA ICT1 andms associated bays.
Anticipated DOCO: 01.02.2014 / Ra id},(
‘ Expenditure | /
No of bid Frim or with excluding Taxes & IDC, FC, EROM EROM
SL | Package/ Scope of works LOA NO Date of award r‘;é’eiv‘e; escalation | Taxes & | dutiesand | FERV & Sub-total | 01.02.2014TO | 01.04.2014 TO
inprices | Duties as on IEDC Hedging cost 31.03.2014 31.03.2015
- COD -
New 765/400 kV substation at|cC-CS/147-WR1/SS- Wi}th
1 [Sholapur (P260 $S02) - 1334/1/GS5/NOA-I/ 30.05.2012 7 L 287.73 0.00 0.00 287.73 16.27 33.78
Escalation
Supp|y 4316 '
New 765/400 kV substation at|cC-CS/147-WR1/SS- Wijth ‘
2 |{Sholapur {P260 SS02) - 1334/1/G5/NOA-I 30.05.2012 7 o 683.01 14.52 1.52 699.05) 48.56 0.00
Escalation
Supply 14317 !
New 765/400 kV substation at|cC-CS/147-WR1/SS- leth
3 |Shofapur (P260 SS02) - 1334/1/G5/NOA- 30.05.2012 7 C 353.85 20.03 8.60 382.48 107.71 24.82
’ Escalation
Erection 111/4318 ‘
- CC-CS/256-WR1/CB- Wiih
4 (Circuit Breaker for Solapur s/s 1507/3/G10/NOA/4 331 19.06.2012 3 Escalation 196.41 0.44 0.04 196.89 7.19 35.93
B 765 KV Auto Transformer : | B e — — - i __
Supply, Erection, Testing &
Commissioning of 7X500 CC-CS/M47-WR1/TR- With
5 MVA, 1-phase Transformer at|1337/1/G4/NOA1/4342 26.06.2012 6 Escalation 2751.00, 3.35 0.86 2755.21 180.53 325.73
7651400 kV Sholapur S/S - '
... |Supplv_ o L
765 KV Auto Transformer :
gu"p'yf E.rec.“o"‘fT;;ggg & leccsnarwring. Wi .
g |-ommissioning 0 1337/1/G4/NOA- 26.06.2012 6 s 100.00 93,81 123.82 317.63 100.78 200.78
MVA, 1-phase Transformer at (| /4343 Escalation .
765/400 kV Shotapur S/S -
|Erection — . . - | — . e
Site Awarded Pakages FIRM 451.60 39.70 6.10 497.39 58.96 101.53
TOTAL SOLAPUR SI§ | 5275.20 211.56 147.04 5633.77 578.97 84410




Name of the Transmission
Licensee:

Name of Region:
Name of the Project:

Name of the Transmission
Element:

Project Cost as on
COD/31.03.2009:

PART - 11
Form 6

Financial package upto COD
POWERGRID CORPORATION OF INDIA LTD.

WESTERN REGION
Transmission System associated with Krishnapatnam UMPP-Part B

765/400 kV Solapur S/S alongwith 1X1500 MVA ICT- 1 and its associated bays :Ant.
:DOCO :01-FEB-2014

5136.38 (Rs. in Lakhs)

Date of Commercial Operation of 01-FEB-2014

the Transmission element: (dh’f)

(Rs in Lacs
Transmission Lines
Financial Package as|Financial Package as on As Admitted on COD .
apportioned/ Approved|/COD
Currency and Amount Currency and Amount Currency and Amount
Loans
Loans - Domestic INR 4177.60 INR 0.00
Loans - Foreign INR 359547
Total Loans 4177.60 , 3595.47
Equity
Foreign
Domestic INR 1790.86|  INR 1540.91
Notional 0.00
Total Equity 1790.86 1540.91
| Debt Equity Ratio 69.99:30.01 70.00:30.00
Total Cost 5968.46 5136.38
Debt| Equity] _ Total|
Add Cap For 2013-2014 | | s20.01]
Add Cap For 2013-2014 Actual Normative
Debt 364.01
Equity 156.00
Total 520.01
Tatal Capital Cost with ADDCAP upto 01.04.20M.. 5656.39

oner

lo6
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Namie of the Transmission Licensece:
Name of Region:
Name of the Project:

Name of the Transmission Element:

PART - 111
Form 9

Statement of Additioinal Capitalisation after COD

POWERGRID CORPORATION OF INDIA LTD.

WESTERN REGION j

Transmission System associateq with Krishnapatnam UMPP-Part B

765/400 kV Solapur S/S alongwith 1X1500 MVA ICT- 1 and its associated bays :Ant. :DOCO :01-FEB-2014

COD: 01-FEB-2014
i (Rs in Lacs)
SLNo. Year Work/Equipment proposed to be added after CQD Amount capitalised and Justification as per Regulation Admitted Cost | -
upto cut off date/ beyond cut:off date proposed to be capitalised propose under which
i covered
t 2 3 ‘ 4 5 6 7
1. |2013-2014 BUILDING 207.83 7¢1)
SUB STATION . 312.18 ' 1)
Total 520.01
2. 12014-2015 BUILDING 268.04 7 (Il)
SUB STATION 474.53 ' 7¢)
Total 742.57

M.@?’i'/
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Name of the Transmission Licensee:
Name of Region:

Name of the Project:

Name of the Transmission Element:

PART - 111
Form 10

Financing of Additional Capitalisation
POWERGRID CORPORATION OF INDIA LTD.
WESTERN REGION

Transmission System associate(ji with Krishnapatnam UMPP-Part B '

765/400 kV Solapur S/8 alonngith 1X1500 MVA ICT- 1 and its associated bays :Ant. :DOCO :01-FEB-2014
| .
! . (Rs in Lacs)

Projected/Actual i Admitted

Financial Year |From COD to31- Year2
(Starting from Mar-2014 :
COD)

Year3 Yeard YjearS& So on Yearl Year2 Year3 Yeard YearS & so on

1 2 3

4 5 6 7 8 9 10 11

Amount 520.01
capitalised in
Work/Equipmen
t

Financing
Details

Loan-1

Loan-2

Loan-3 and so
on

Total Loan 364.01

Equity 156.00

Internal
Resources

Others

Total 520.01

R

- ’ Petitioner



Name of the Transmission
Licensee:

Name of Region:

Name of the Project:

Name of the Transmission

Calculation of Depreciation Rate

POWERGRID CORPORATION OF INDIA LTD.

WESTERN REGION
Transmission System associated with Krishnapatnam UMPP-Part B
765/400 kV Solapur S/S alongwith 1X1500 MVA ICT- 1 and its associated bays :Ant.

PART - 111
Form 11

Element: :DOCO :01-FEB-2014
- (Ks in Lacs)
SL.No. Nawmec of the Assets Gross Block as on Addcap during the Gross Block as on | Depreciation Rates as | Depreciation Amount
31.03.2013 or as on year 31.03.2014 or as on per CERC's up to 31.03.2014
COD, whichever is COD, whichever is | Depreciation Rate
later later Schedule
1 2 3 4 s 6=Col.4 X Col.§
2013-2014
1 FREEHOLD LAND 222.19 0.00 222.19 0.00% .00
2 BUILDING 680.55 207.83 888.38 3.34% 4.37
3 TR LINE 0.00 0.0 0.00 5.28% 0.00
4 SUB STATION 4233.64 312.18 4545.82 5.28% 38.63
S PLCC 0.00 0.00 0.00 6.33% . 0.00
6 LEASEHOLD LAND - 0.00 0.00 0.00|" 3 3.34% 0.00
Total 5136.38 520.01 5656.39 43.00
Weighted Average Rate of Depreciation (%) 0.80
Elapsed Life 0
@ TN
Petitioner
i
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Name of the Transmission Licensee:

Name of Region:

Name of the Project:

Name of the Transmission Element:

PART - 111
Form 12

Statement of Depreciation
POWERGRID CORPORAT]@N OF INDIA LTD. :
WESTERN REGION ;

Transmission System associatejd with Krishnapatnam UMPP-Part B

765/400 kV Solapur S/S alongwith 1X1500 MVA ICT- 1 and its associated bays :Ant. :DOCO :01-FEB-2014
| (Rs in Lacs)

Financial Year

Upto 2000-
2001

2001-2002 | 2002-2003

2003-2004 | 2004-2005 | 2005-2006 | 2006-2007 | 2007-2008 | 2008-2009 | 2009-2010 | 2010-2011 | 2011-2012 | 2012-2013 | 2013-2014
‘ )

1

2

3 4

5 6 L7 8 9 10 11 12 13 14 15

Depreciation on Capital
Cost

41.04

Depreciation on
Additional
Capitalisation

Amount of Additional
Capitalisation

520.01

Depreciation Amount

Details of FERV

i ) 1.95

Amount of FERV on
which depreciation
charged

Depreciation Amount

Depreciation Recovered
during the year

. 43.00

Advance against
Depreciation recovered
during the year

Depreciation and
Advance against
Depreciation recovered
during the year

43.00

Cumulative
Depreciation And
Advance against
Depreciation recovered
upto the year

43.00

g

- =
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PART - 111

Form 13
Calculation of Weighted Average Rate of Interest on Actual Loans
Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. )
Licensee:
Name of Region: WESTERN REGION
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B
Name of the Transmission 765/400 kV Solapur S/S alongwith 1X1500 MVA ICT- 1 and its associated bays :Ant.
Element: :DOCO :01-FEB-2014
(Rs in Lacs)
Particulars Existing| 2009-2010| 2010-2011| 2011-2012| 2012-2013| 2013-2014
2008-2009
IBRD V [ Propose A/
Gross Loan Opening ' 3595.47
Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening > 3595.47
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year )
Net Loan Closing 359547
Average Net Loan 3595.47
Rate of Interest on Loan 0% 0% 0% 0% 1.76%
Interest on Loan 63.28
Total
Gross Loan Opening 3595.47
Cumulative Repayments of Loans upto
Previous Year
Net Loans Opening 3595.47
Add : Drawal(s) during the year =
Less : Repayments(s) of Loans during the year
|Net Loan Closing 3595.47
Average Net Loan 3595.47
Interest on Loan 63.28
Weighted Average Rate of Interest on Loans 1.7600%

- \WA{

Petitioner
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Calculation of Interest on Normative Loan

Name of the Transmission
Licensce:

Name of Region:
Name of the Project:
Name of the Transmission

WESTERN REGION
Transmission System associated with Krishnapatnam UMPP-Part B
765/400 kV Solapur S/S alongwith 1X1500 MVA ICT- 1 and its associated bays :Ant.

POWERGRID CORPORATION OF INDIA LTD.

PART - 111
Form 13A

Element: :DOCO :01-FEB-2014
(Rs in Lacs)
Particulars Existing| 2009-2010( 2010-2011] 2011-2012| 2012-2013| 2013-2014
2008-2009
1 2 3 4 S 6 7

Gross Normative Loan - Opening 3,595.47
Cum.ulative repayment of Normative Loan upto
previous year
Net Normative loan - Opening 3,595.47
Increase/Decrease due to ACE during the Year i 364.01
Repayments of Normative Loan during the year 43.00
Net Normative loan - Clesing 3,916.47
Average Normative Loan 3,755.97
Weighted average Rate of Interest or actual 1.7690%
Loans y
Interest on Normative loan 11.02

Petitioner




Loans in Foreign Currency

POWERGRID CORPORATION OF INDIA LTD.

Name of the Transmission
Licensec:

Name of Region: WESTERN REGION

Name of the Project:
Name of the Transmission

Transmission System associated with Krishnapatnam UMPP-Part B
765/400 kV Solapur S/S alongwith 1X1500 MVA ICT- 1 and its associated bay.s :Ant,

PART - 11X
Form 131

Element: :DOCO :01-FEB-2014 :
Particulars Existing| 2009-2010| 2010-2011( 2011-2012| 2012-2013| 2013-2014
2008-2009
1 2 3 4 5 6 7

IBRD V (USD in LACs) EXCHANGE RATE : 63.12

Gross Loan Opening 56.96

Cumulative Repayments of Loans upto Previous Year

Net Loans Opening 56.96

Add : Drawal(s) during the year

Less : Repayments(s) of Loans during the year

Net Loan Closing 56.96

Average Net Loan_ . 3 - 56.96
"|Raté of Interest on Loan 1.76%

Interest on Loan 1.00

"3

-

=
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Name of the Transmission
Licensee:

Name of Region:
Name of the Project:

Name of the Transmission
Element:

PART - 111
Form 13B
Calculation of Interest on Working Capital

POWERGRID CORPORATION OF INDIA LTD.

-

WESTERN REGION
Transmission System associated with Krishnapatnam UMPP-Part B

765/400 KV Solapur S/S alongwith 1X1500 MVA ICT- 1 and its associated bays :Ant.
:DOCO :01-FEB-2014

] ) (Rs in Lacs)
SILN Particulars Existing| 2009-2010| 2010-2011| 2011-2012| 2012-2013| 2013-2014
0. 2008-2009
1 2 3 4 5 6 7 8
1 |O and M Expenses 13.09
2 |Maintenance Spares 23.56
3 |Recievables 132.61
4 |Total Working Capital 169.26
S |Rate of Interest 13.20
6 |Interest on Working Capital 3.72
-
Petitioner
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Draw Down Schedule for Calculation of IDC & Financing Charges

Name of the Transmission
Licensee:

Name of Region:

Name of the Project:

Name of the Transmission

POWERGRID CORPORATION OF INDIA LTD.

WESTERN REGION
Transmission System associated with Krishnaphtnam UMPP-Part B
765/400 kV Solapur S/S alongwith 1X1500 MVA ICT- 1 and its associated bays :Ant.

PART - 11

Form 14

Element: :DOCO :01-FEB-2014
(Rs in Lacs)
Draw Down Schedule for Calculation of IDC & Financing Charges
SI.No| Drawn Down Quarter 1 Quarter 2 Quarter n(COD)
S1.No. Particulars Quantum In | Exchange Rate | Amount In Quantum in | Exchange Ratc [ Amount In Quantum In | Exchange Rate |  Amount In
Foreign on Draw Indian Rupce Foreign on Draw indian Rupce Forcign on Draw Indian Rupce
Currcncy Down Date Currency Down Date Cuirency Down Date
1. |Loans
1.1 |Foreign Loans
1.2 |Indian Loans
121 |IBRDV )
Draw Down Amount 3595.47
IDC
Financing Charges
Total Indian Loans
Draw Down Amount 3595.47
IDC 0.00
Financing Charges 0.00
Total of Leans Drawn
Draw Down Amount 3595.47
IDC 28 40
Financing Charges 0.00
2 Equity
2.1 |Foreign Equity Drawn
2.2 |Indian Equity Drawn 0
| Total Equity Doployed | ~ ] 0.00

The project has been funded through domestic loans allocated from the common pool based on the phasing of expenditure and IDC has been booked accordingly. As the loans arc
allocated from cammon pool, quarter wise drawl is not furnished.

Petitioner
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PART - [11

Form 1
: Summary Sheet
Name of the Transmission Licensee: POWERGRID CORPORATION OF INDIA LTD.
Name of Region:.. N WESTERN REGION
Name of the Project: Transmission System associate(;i with Krishnapatnam UMPP-Part B
Name of the Transmission Element: 765/400 kV Solapur S/s alongwith 1x1500 MVA ICT-2 and its associated bays :Ant. :DOCO :01-FEB-2014
‘ (Rs in Lacs)
Sl.No. . Particulars Form No. Existing 2b08- 2009-2010 2010-2011 2011-2012 2012-2013( 2013-2014(Pro
: 2009 Rata
1 2 3 4 5 6 7 8 9
1 Depreciation FORM-12 0.00 44.71
2 Interest on Loan FORM-13A 0.00 10.62
3 |Return on Equity FORM-01A 0.00 46.93
4 |Interest On Working Capital FORM-13B 0.00 3.7i
5 |0 & M Expenses 0.00 26.18
6 |Total 0.00 132.15

o

Petitioner
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PART - 111

. : Form 1A
\ Calculation Of Return On Equity
Name of the Transmission Licensee: POWERGRID CORPORATION OF INDIA LTD.
Name of Region: WESTERN REGION
Name of the Project: Transmission System associateq with Krishnapatnam UMPP-Part B
Name of the Transmission Element: 765/400 kV Solapur S/s alongwith 1x1500 MVA 1CT-2 and its associated bays :Ant. :DOCO :01-FEB-2014
! (Rs in Lacs)
Particulars Existing 2205)089- 2009-2010 2010-2011 2011-2012 2012-2013 2013-2014
1 2 3 4 5 6 7
Equity as DOCO 1,481.96
Notional Equity for Add Cap 157.24
Total Equity 1,639.20
Return on Equity @ $7-48+% 1 % 84-4.7. 46.93

=

Petitioner



PART - 111

‘ Form 2
Details of Transmission Lines And Substations
Name of the Transmission Licensee: POWERGRID CORPORATION OF INDIA LTD.
Name of Region: WESTERN REGION .
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B
Name of the Transmission Element: 765/400 kV Solapur S/s alongwith 1x1500 MV A 1CT-2 and its associated bays :Ant. :DOCO :01-FEB-2014
Transmission Lines : L
SLNo. Name of Line Type of Line S/CorD/C; | No.of Sub- Voltage level | Line Length Date of Covered in the present
AC/HVDC i | Conductors kV (Km.) Commercial petition
! operation
Yes/No If No,
petition
No.
Substations : .
SLNo. Name of Sub-Station Type of Voltage No. of Transformers / No. of Bays Date of Covered in the present
Substation | level kV Reactors/ SVC ete (with Commercial petition
Conventional Capacity) . operation
/GIS/ HVDC |
Terminal/
HVDC Back
to Back
) | | 765KV | 400KV | 220KV | 132 KV Yes/No If No,
& below _petition No.
1 Solapur(PG) New Conventional |765/400 1 X 1 No. 765/400 kV, 1500 MVA '
kV ICT-2 (1 ph. 500 MVA, 765/400 kV,
3 nos.) i
ICT-I1 BAY 765 j 1 01-FEB-2014 Yes
ICT-11 Bay 400 : 1 01-FEB-2014 Yes
Total : : 1 1

s

Petitioner




PART - 111

: Form 3
Normative Parameters considered For tariff calculations
Name of the Transmission Licensee: POWERGRID CORPORATION OF INDIA LTD.
Name of Region: WESTERN REGION
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B
Name of the Transmission Element: 765/400 kV Solapur S/s alongwith 1x1500 MVA 1CT-2 and its associated bays :Ant. :DOCO :01-FEB-2014
Year 1Ending March
Particulars Unit Existing 2008-2009 2009-2010 2010-2011 2011-2012 2012-2013 2013-2014
1 2 3 4 5 6 7 8
Base Rate of Retum on Equity % : 17.481
Tax Rate % 11.33
Target Availability % 98.00
Normative O&M per Km. Rs. lacs Given Below
Normative O&M per bay Rs. lacs Given Below
Spares for WC as % of O&M % 15.00
Recievables in Months for WC months ) 2.00
Prime lending Rate of SBI as on 01-APR-2009 % 13.20
Norms for O&M expenditure for Transmission System
2009-10 2010-11 2011-12 2012-13 2013-14
Norms for sub-station (Rs Lakh per bay)
765 KV 73.36 ; 77.56 81.99 86.68 91.64
400 KV 52.40 55.40 58.57 61.92 65.46
220KV 36.68 38.78 41.00 43.34 45.82
132 KV and below 26.20 ¢ 27.70 29.28 30.96 32.73
Norms for AC and HVDC Lines (Rs Lakhs per km) |
Single Circuit (Bundled conductor with four or more sub-conductors) 0.537 | 0.568 0.600 0.635 0.671
Single Circuit (Twin & Triple Conductor) 0.358 0.378 0400 . 0.423 0.447
Single Circuit (Single Conductor) ' 0.179 1 0.189 0.200 0.212 0.224
Double Circuit (Bundled conductor with four or more sub-conductors) 0.940 0.994 1.051 [.111 1.174
Double Circuit (Twin & Triple Conductor) . 0.627 | 0.663 0.701 0.741 0.783
Double Circuit (Single Conductor) 0.269 0.284 0.301 0.318 0.336
Nﬁ;‘ﬁVDC Stations :
/1Y De-Back:tacback stations (Rs lakh per 500 MW) 443.00. 468.00 495.00 523.00 553.00
i él ﬁvﬂi lf;;lggdri‘ta““mé‘ bipole scheme (Rs Lakh) 1450.00 1533.00 1621.00 1713.00 1811.00
~'| Talcher: iér QY«DG bipole scheme (Rs Lakh) 1796.00 1899.00 2008.00 2122.00 ]

2y

AN T
L,I\\x\\(, i r/‘} i

1699.00:
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PART-III
FORM-5A

Abstract of Capital Cost Estimates and Schedule of Commissioning for the New projects

Name of theTransmission Licensee : POWER GRID CORPORATION OF INDIA
Name of Region: WESTERN REGION

Transmission system associated with Krishnapatnam UMPP -

Name of the Project : = Part B

765 / 200kV Solapur SS alongwith 1 x 1500 MVA ICT-2 and its associated bays
Name of Element: under Transmission System associated with Krishnapatnam UMPP - PART B

Capital Cost Estimates

Board of Director/ Agency approving the

. - . Board of Directors
Capital cost estimates:

Date of approval of the Capital cost estimates: oth Feb 2012

Present Day Cost Completed Cost
Price level of approved estimates As of End of 4th Qtr. Of the |As on Scheduled COD of the
year 2011 System

Foreign Exchange rate considered for the
Canital cost estimates

Capital Cost excluding IDC & FC

Foreign Component, if any (In Million US $ or
the relevant Currencv)

Domestic Component (Rs. Lakh} 5812.53 6918.34

Capital cost excluding IDC & FC(Rs.

5812.53 6918.34
Lakh)

|1DC & FC

Foreign Component, if any (In Million US § or
the relevant Currency)

Domestic Component (Rs. Lakh) 278.54 312.69

Total IDC & FC {Rs. Lakh) 278.54 312.69

Rate of taxes & duties considered

Capital cost Including IDC & FC .

Foreign Component, if any (In Million US $ or
the relevant Currencv)

Domestic Component (Rs. Lakh)

Total Capital .cost Including IDC & FC
(Rs, Lakh}

Schedule of Commissioning

6091.06 7231.02

(Scheduled DOCO elementwise)

COD of Unit-1/Block-1 1-Nov-14 1-Feb-14

COD of Unit-1/Block-2 (Anticipated)
COD of Unit-1/Block-3
COD of Unit-1/Block-4

Note:

1, Copy of approval letter should be enclosed.

2. Details of Capital cost are to be furnished as per FORM-5B or 5C as applicable.

3. Details of IDC & Financing Charges are to be furnished as per FORM-16. @,
PETITIONER

[2.0



T 3500 BujbpeH 8 AYS3 ‘

'89E- 2% "8E 0'1609
69'89¢" 26151 98'BE6Y 90°16! ‘54 ‘5@ Buipndut 3505 198fo1d €l
: 000 000 000 [CC o ___._¥soQ Buibpan] vz} |
SR o 00~ 60 000 (ny3) uoiieiieA 2iey abURLOXS ublaiod| €21
' : 000 000 000 000 (2d) sabieyd Budueuld| z'zL |
€8'152 000 [V ve8Le (2a1) vononysuo BupngIsael| 171
{ dinb3 33ue|d) 3503 1301 021 |
. 6151 s . 1502 buibpay oL
jilid su61S veiey 8 2 AW 04 *0Q1 INOUIM 3500 1931049
zo'9Le 000 ¥5°pSL gs'ocy SPEIYIIAQ JBJOL
— 000 000 000 000 o JousBumOS]
600 060 600 600 SWHoddY ¥ IpRy
I ) 20922 900 -
| — ——
|
. N N . sasuadxa
000 00’0 000 o0°0 1015S) ad pue uoOMI)SUDY [RIOL
000 000 000 N e TouTiY
000 000 [od o S)UE] T
-§ 000 000 000 000 “S19°UWIPE 25§ UoIsiaiadns aig
sasuvadxa| |
BuuoissILW0-31d pue UOIIIIISU0D 0%
¥5°968- 6876151 198520 96°18£S ] {uoneis-angj jeloy
goa 000 0070 . sanng g sexeLjeioL| €@
000 000 000 000 sannQ g Saxel BYIO|_ 28
000 000 000 000 Anguoisny|i'g
sanng pue saxey| 0’8
; (1560 jdba urpul) satedg| o2
v6'522- TC°L66 Y9605 20°L92S sjuawdinbg uoneysqns |230)
83 U1 pOICUUT SE| - - - o -
1500 PapIEME 2Y) U1 eIV 0) ANp §1 uonewes 9052 1041 v2's9 6118 ‘ waisks Aenxny| Z1'g
g3 U3 peleuiud s N - —'_—_74' B e
1502 papieme uj U} 35ea.0u1 03 3np 5 uoneueA | 5676 00°¢ 18l 98°01 prek youmg Joj aampruis| 1179
000 000 "o T
7 000 000 a A E]
00’0 00°0 00’0 Q0°0 Bunyéy Joopino | @'
g4 U} POieUll0 se T N T I
150 papieme 3} ul aseaidu] o3 anp i uonene (05 P 65T £8Z51 Tivel SI0I8(NSUY/SI01NPUDD /SiEg SNG
00 ~ 000 @do " jooo T T sbeword oSl OGAH|
l 00 000 060 0oa - 9914
P 515 1roe LLE 13UEd UOI0310id F ABI3Y © j0NU6D
000 000 000 foo0__ d
170" vEEz8 09°8LrE_ 2510ey
¥3 US Pelenwivl e T X N )
1507 papieme A ) 3seasdul 0} anp s uonepep |8 1L 66'a21 ov'veL 951z
- il i JERp—
09°049- SHIOM HALD 1Bj0L
000 N o SHIOM [IAID S
T _|ogors T S5Injanls J0j uonzpunod| 15
T ~[600° T TR gbRuRIG pue Speoy [ €5 |-
[ 00°0 e Auoj0] g diysumo | z-
000 OVAH Buibnpw Buipying 20j0 9 wooy [onuoD| LS
] SHIOM IIAID|_ 05
00°0 00°0 00D 000 pue} g SHI0M Aieunulald jejo)
000 00’0 00'0 e uvonesedaid ayg| ¢
00'0 I pued| Z'b
000 Buyaaubug g ubisag| b
pue] 3 S>poMm Aeupataid| o
Z 10t SNOlLV1SaNns| '€
I \
00'0 00'0 000 000 S@UJ) UOISSIWSUEL ]~ [B}O] }
000 000 ’ 000 000 sanng '@ saxel [ejo0)
salnQ @ saxel ;AYIO| T€
Aingwoisng| g
sapnQ pue SeXel| 0t |
00°0 00'0 00°0 000 leusjew ssu VoISSlWsueRL] 18101 67
- . S R s looo 00°0
00°0 000 S
000 000
000~ 000 o - EL
i 000 = _joo0 I Sisiejisu)| "y
00° 00°0 o . ETNE
00" go | . ) JOPNpUoS(—TT
00" 000 193)g slamal | |
JeLI3)BIU SAUIN UOISSIWISURLL| 0'C
00’0 00'0 00°0 susom Aeupuijaid jejoL| ¢
“0J9 Uoljesuadiu0d
000 000 "SHIOM AID 1e33UBE ' DO 1 d "souRIERD| 271
1saJo; "Aem jo Wiy vonebnsaau Aleunuaidg
- Buuaauibug ¢ ubisaQ l‘l‘
B B SHIoM Artiwgald| 0}
3NIT NOISSINSNYYL| ¥V
1 Sv-tj=9 S ¥ € T T
{pareranuy)
uolsinoid ¥102°20'\0 awunsy umoqQ yeasg “ON'IS

UOKEBUEA 10} suoseay uoneuep

soi 1610 sad
B \ 1SAMNGEN | J 0 sy | 1BUIBHO 2ad sy
#102°20°10 10000
* sARQ p2)2120SSE S) PUR Z-1 D VAW 0054 X | UIMBUOIE S5 IndeloS AYOOY / S9.L1UBWIIT UOISSILISURL| By) jo dweN

{8-14vd}l ddWN WYNLYJVYNHSIYM : 108faid aut jo awen
FuorGoy wsisam 1uoibay Jo swen
*pI1 BIpU) jo 0NRI0dIOS PUS JBMOJ © 235U UOISSILISURL) Y} JO dWweN

WaIsAS UDISSIWSUR)] 10} 150D 129l0)d Jo dn-yeaig asim Juawaly
g5 uuoy
nrued



<4 |

Break-up of Construction / Supply / Service packages : FORM-5C
Name of the Transmission Licensee : Power Grid Corporation of India Ltd. '
Name of the Region : Western Region-I
Name of the project : TRANSMISSION SYSTEM Associated with Krishnapatnam UMPP - PART B
Name of the Transmission Element : 1x1500 MVA ICT2 at 765/400kV Solapur SS

Anticipated DOCO: 01.02.2014 : wu[amf\ _

r _ | Expenditure | _./
: ' Noof [Frimorwith| excluding Taxes& | IDC,FC, EROM EROM
St Package / Scope of works Party LOANO Date of award ibids escalation Taxes & duties and FERV & Sub-total | 01.02.2014 TO | 01.04.2014 TO
received| inprices | Dyuties as on IEDC Hedging cost 31.03.2014 31.03.2015
‘ cob
©,|New 765400 kV substationat | CC-CSH47-WR1/SS- T I N ! h T
1 |sholapur (P20 ss02- suppty | "% |1ssamesmonazte | B2 | T e, A e e s e %0
New 765/400 kV substation at CC-CS/147-WR1/SS- With
2 Sholapur (P260 $502) - Supply ABB 1334/1/G5INOA-II/4317 30.05.2012 7 Esclation 402.30 6.25 437 41292 7.95 0.00
New 765/400 kV substation at ’ CC-CS/147-WR1/SS- With
3 Sholapur (P260 $502) - Erection ABB 1334/11/G5/NOAI/4318 30.05.2012 : 7 Esciation 211.63 10.39 158 223.61 2742 238.25
4 |Circuit Breaker for Solapur /s Siemens | CC-CS/256-WR1/CB- 19.06.2012 3 Es‘gggon 148.51 335 0.8 152.72 4312 47.91
_ T N I SN 11+ ISR B S
Erection, Tesling & Commissioning | JV of ABB, . )
5 |of 7X500 MVA, 1-phase India g ABB [ oo et R 26.06.2012 s | With 346860 1845 15594 374266 23051 411,01
e sclation .
Transformer at 765/400 kV AB, Sweden i
Sholapur 5/8 - Supply P N TR e - - - L) e
765 KV Auto Transformer : Supply,
Erection, Testing & Commissioning | JV of ABB, .
R I ! CC-CSMA7-WR1/TR- With . o .
6 [of 7X500 MVA, 1-phase India & ABB |5y i 4 mOA 343 26.06.2012 5 | Eouaton - 8500 0.09 0.00 65.00 195.23 260.28
Transformer at 765/400 kv AB, Sweden
Sholapur /S - Erection — - _
< T
TOTAL SOLAPUR SIS ) ; 4620.83 154.54 - 164.44 4939,86 52413 695.76




Name of the Transmission
Licensec:

Name of Region:
Name of the Project:

Name of the Transmission
Element:

Project Cost as on
COD/31.03.2009:

PART - 111
Form 6

Financial package upto COD
POWERGRID CORPORATION OF INDIA LTD.

WESTERN REGION
Transmission System associated with Krishnapatnam UMPP-Part B

765/400 kV Solapur S/s alongwith 1x1500 MV A ICT-2 and its associated bays :Ant.
:DOCO :01-FEB-2014

4939.86 (Rs. in Lakhs)

Date of Commercial Operation of 01-FEB-2014
the Transmission element: (4’&4

(Rs in Lacs)
Transmission Lines
Finantial Package as|Financial Package as on As Admitted on COD
apportioned/ Approved/COD
Currency émd Amount . 1 Currency and Amount ~ Currency and Amount
Loans
Loans - Domestic INR 4263.74 INR 0.00
Loans - Foreign INR 3457.90
Total Loans 4263.74 3457.90
Equity
Foreign
Domestic INR 1827.32 INR 1481.96
Notional ' 0.00
Total Equity 1827.32 1481.96
_|Debt Equity Ratio. oo e ... 70.00:3000 ... ... ... 70003000 |

Totai Cost 6091.06 4939.86

Debt| Equity] __ Total|
Add Cap For 2013-2014 | , | 524.3]
Add Cap For 2013-2014 Actual Normative
Debt ’ 366.89
Equity 157.24
Total 524.13
Total Capital Cost with ADDCAP upto 01.04.2054 5463.99

e

Petitioner
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PART - 11}

Form 9
Statement of Additional Capitalisation after COD
Name of the Transmission Licensec: POWERGRID CORPORATIOjN OF INDIA LTD.
Name of Region: WESTERN REGION :
Name of the Project: Transmission System associatedj with Krishnapatnam UMPP-Part B '
Name of the Transmission Element: 765/400 KV Solapur /s alongwith 1x1500 MVA ICT-2 and its associated bays :Ant. :DOCO :01-FEB-2014
COD: 01-FEB-2014 * '
i . . (Rs in Lacs)
SLNo. Year Work/Equipment proposed to be added after CQD Amount capitalised and Justification as per Regulation Admitted Cost
upto cut off date/ beyond cut off date . [proposed to be capitalised - propose under which
: covered
1 2 3 4 5 6 7
1. [2013-2014 BUILDING 136.80 5 &)
SUB STATION 387.33 Qci)
Total 524.13 .
2. [2014-2015 BUILDING 385.77 2 (i
SUB STATION 609.99 ()
Total 995.76
: Q- WE

Petitioner
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Name of the Transmission Licensee:
Name of Region:

Name of the Project: )
Name of the Transmission Element:

<

PART - 111
Form 10

Financing of Aﬁdiﬁonal Capitalisation
POWERGRID CORPORATION OF INDIA LTD.
WESTERN REGION

Transmission System associated with Krishnapatnam UMPP-Part B

765/400 kV Solapur S/s 'alongwith 1x1500 MVA ICT-2 and its associated bays :Ant. :DOCO :01-FEB-2014
i (Rs in Lacs)

Projected/Actual Admitted

Financial Year
(Starting from
COD)

From COD to31-
Mar-2014

Year2

Year3 Yeard Year5& So on Yearl Year2 Year3 ’ Year4 Year5 & so on

1

2

6 7 8 9 10 11

Amount
capitalised in
Work/Equipmen
t

524.13

Financing
Details

Loan-1

Loan-2

Loan-3 and so
on

Total Loan

366.89

Equity

157.24

Internal
Resources

Others

Total

524.13

@ TN

Pctitioner



Name of the Transmission
Licensee:

Name of Region:
Name of the Project:

Name of the Transmission
Element:

PART - 11
Form 11
Calculation of Depreciation Rate

POWERGRID CORPORATION OF INDIA LTD.

WESTERN REGION
Transniission System associated with Krishnapatnam UMPP-Part B -

765/400 kV Solapur S/s alongwith 1x1500 MVA 1CT-2 and its associated bays :Ant.
:DOCO :01-FEB-2014

(Rs in Lacs)
S1.No. Name of the Assets Gross Block as on Addcap during the Gross Block as on | Depreciation Rates as | Depreciation Amount
. 31.03.2013 or as on year 31.03.2014 or as on per CERC's up to 31.03.2014
COD, whichever is COD, whichever is Depreciation Rate
later later Schedule
1 2 3 4 5 6=Col.4 X Col.5
2013-2014 ’ :
f FREEHOLD LAND 0.00 0.00 0.00 0.00% 0.00
2 BUILDING 260.34 136.80 397.14 3.34% 1.83
3 TR LINE 0.00 0.00 0.00 5.28% 0.00
4 SUB STATION 4679.52 38733 5066.85 5.28% 42.88
5 PLCC . 0.00 0.00 0.00 . 6.33% 0.00
6 LLEASEHOLD LAND 0.00 0.00 0.00 3.34% 0.00
Total 4939.86 524.13 5463.9% 44.71
Weighted Average Rate of Depreciation (%) 0.86
Elapsed Life U
Petitioner
V -

A



PART - i1}
Form 12

Statement of Depreciation

Name of the Transmission Licensee: POWERGRID OOE.OF»,:O \ OF INDIA LTD.

Name of Region: WESTERN REGION ,

Name of the Project: Transmission System ummoa»:& with Krishnapatnam UMPP-Part B

Name of the Transmission Element: 765/400 kV Solapur S/s alengwith 1x1500 MVA ICT-2 and its associated bays :Ant. :DOCO :01-FEB-2014
W (Rs in Lacs

Financial Year Upto 2000- | 2001-2002 | 2002-2003 | 2003-2004 | 2004-2005 Noom.Nch 2006-2007 | 2007-2008 WNcow-Nooo 2009-2010 | 2010-2011 | 2011-2012 | 2012-2013 | 2013-2014
2001 !

1 2 3 4 5 6 i 8 9 10 11 12 13 i4 15

Depreciation on Capital
Cost

Depreciation on '

Additional . m .

Capitalisation
+ i

Amount of Additional 524.13

Capitalisation o

Depreciation Amount s ‘ 2.09

Details of FERV

Amount of FERVon  «
which depreciation
charged ‘

Depreciation Amount

Depreciation Recovered 44.71

during the year i

Advance against '
Depreciation recovered
during the year

Depreciation and : 44.71
Advance against
Depreciation recovered
during the year

Cumulative ’ : . 44.71
Depreciation And
Advance against
Depreciation recovered
upto the year

—

@

Petitioner




Calculation of Weighted Average Rate of Interest on Actual Loans

Name of the Transmission
Licensee:

Name of Region:
Name of the Project:
Name of the Transmission

WESTERN REGION
Transmission System associated with Krishnapatnam UMPP-Part B
765/400 kV Solapur S/s alongwith 1x1500 MVA ICT-2 and its associated bays :Ant.

POWERGRID CORPORATION OF INDIA LTD.

PART - II1
Form 13

@ - 3

Element: :DOCO :01-FEB-2014

(Rs in Lacs)
Particulars Existing| 2009-2010| 2010-2011| 2011-2012( 2012-2013| 2013-2014

__ _ 2008-2009
IBRD V (57 PeSed] )
Gross Loan Opening 3457.90
Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening 3457.90
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 3457.90
Average Net Loan - 345790
Rate of Interest on Loan 0% 0% 0% 0% 1.76%
Interest on Loan 60.86
Total
Gross Loan Opening 3457.90
Cumulative Repayments of Loans upte
Previous Year
Net Loans Opening 3457.90
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 3457.90‘
‘|Average Net Loan _ _3457.90)
Interest on Loan 60.86
Weighted Average Rate of Interest on Loans 1.7600%L
Petitioner




Calculation of Interest on Normative Loan

Name of the Transmission
Licensee:

Name of Region:
Name of the Project:
Name of the Transmission

' WESTERN REGION
Transmission System associated with Krishnapatnam UMPP-Part B
765/400 kV Solapur S/s alongwith 1x1500 MVA ICT-2 and its associated bays :Ant.

POWERGRID CORPORATION OF INDIA LTD.

PART - 111
Form 13A

Element: :DOCO :01-FEB-2014 -
(Rs in Lacs)
Particulars Existing| 2009-2010| 2010-2011| 2011-2012| 2012-2013| 2013-2014
2008-2009
1 2 3 4 5 6 7

Gross Normative Loan - Opening 3,457.90
Cumulative repayment of Normative Loan upto
previous year
Net Normative loan - Opening 3,457.90
Increase/Decrease due to ACE during the Year 366.89
Repayments of Normative Loan during the year 44.71
Net Normative loan - Closing 3,780.08
Average Normative Loan 3,618.99
Weighted average Rate of Interest on actual 1.7600%
Loans
Interest on Normative loan 10.62

|29
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Loans in Foreign Currency

POWERGRID CORPORATION OF INDIA LTD.

Name of the Transmission
Licensee:

Name of Region:
Name of the Project:
Name of the Transmission

WESTERN REGION
Transmission System associated with Krishnapatnam UMPP-Part B
765/400 kV Solapur S/s alongwith 1x1500 MVA ICT-2 and its associated bays :Ant.

PART - [11
Form 131

Element: :DOCO :01-FEB-2014 :

Particulars Existing| 2009-2010 2010-2011( 2011-2012| 2012-2013| 2013-2014

2008-2009
1 2 3 4 5 6 7

IBRD V (USD in LACs) EXCHANGE RATE : 63.12
Gross Loan Opening 54.78
Cumulative Repayments of Loans upto Previous Year
Net Loans Opening 54.78
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 54.78
Average Net Loan 54.78
Rate of Interest on Loan ~1.76%
Interest on Loan 0.96

3¢

@ .

Petitioner




Name of the Transmission
Licensee:

Name of Region:
Name of the Project:

Name of the Transmission
Element:

PART - Il
Form 13B
Calculation of Interest on Working Capital

POWERGRID CORPORATION OF INDIA LTD.

WESTERN REGION
Transmission System associated with Krishnapatnam UMPP-Part B

765/400 kV.- Solapur S/s alongwith 1x1500 MVA ICT-2 and its associated bays :Ant.
:DOCO :01-FEB-2014

(Rs in Lacs)
SLN Particulars Existing| 2009-2010| 2010-2011| 2011-2012| 2012-2013| 2013-2014
0. 2008-2009

1 2 3 4 5 6 7 8

1 ]O and M Expenses 13.09

2 |Maintenance Spares 23.56
3 |Recievables 132.15 i

4 |Total Working Capital 168.80

5 |Rate of Interest - ' 13.20

6 |Interest on Working Capital 3.71

X
Petitioner
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PART - 11l

Form 14
Draw Down Schedule for Calculation of IDC & Financing Charges
Name of the Transmissicn FOWERGRID CORPCRATION OF INDIA LTD.
. Licensee:

* Name of Region: ’ WESTERN REGION
Name of the Preject: Transmission System associated with Krishnapatnam UMPP-Part B
Name of the Transmissien 765/400 kV Solapur S/s alongwith 1x1500 MVA ICT-2 and its associated bays :Ant.
Element: :DOCO :01-FEB-2014

(Rs in Lacs

Draw Down Schedule for Calculation of IDC & Financing Charges :
SLNo| Drawn Down Quarter 1 Quarter 2 Quarter n(COD)

Si.No. Particulars Quantum In | Exchange Ratc| Amouat In Quantum {n | Exchange Rate | Amount In Quantum In | Exchange Rate| Amount In
Foreign on Draw ndian Rupce Foreign on Draw Indian Rupce Foreign on Draw indian Rupcc
Currcncy Down Date Currency Down Date Currency Down Date
1. |Loans

1.1 |Foreign Loans
1.2 [Indian Loans . . . -
121 [1BRD YV ' - ,
Draw Down Amount : 3457.90
IDC

Financing Charges
Total Indian Loans

Draw Down Amount 3457.90
IDC 0.00
Financing Charges 0.00
Total of Loans Drawn
Draw Down Amount 3457.90
IDC . 26.71
Financing Charges 0.00
2 Equity
2.1 _[Foreign Equity Drawn
2.2 |Indian Equity Drawn 0
- - --| Total-Equity-Deplayed |- - -—mm oo o | - e e - Rt R - - - 0:00

The project has been funded through domestic ioans allocated from the commen puol bascd on the phasing of expenditure and IDC has been booked accordingly. As the loans are
allocated from common paal, quarter wisc drawt is not furnished.

LS

etitioner
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INDEX

Name of the Company

Name of the Project :

Name of the Transmission Element;

CHECK LIST
PART-II
Power Grid Corporation of India Ltd.
Transmission System associated with Krishnapatnam
UMPP-Part-B :

Raichur-Solapur line and other four elements

Checklist of Forms and other information/ documents for tariff filing for Transmission System

Form No. Tariff Filing Formats (Transmission) Tick
FORM-1 Summary Sheet Yes
FORM-1A Calculation of Return on Equity Yes
FORM-2 Details of Transmission Lines and Substations Yes
FORM-3 Normative Parameters considered for tariff calculations Yes
FORM- 4 Details of Foreign loans Not applicable and hence not enclosed
FORM-4A Details of Foreign Equity Not applicable and hence not enclosed
FORM-5 Abstract of Admitted Cost for the existing Projects Not applicable and hence not enclosed
FORM-3A Abstract_of Project Cost Estimates and Schedule of Commissioning for the Yes
new Projects .
FORM-5B Element wise Break-up of Project Cost for Transmission System Yes
FORM-5C Break-up of Construction/Supply/Sevice packages Yes
FORM-5D Details of elementwise cost - Yes g . -
FORM-6 Financial Package upto COD Yes
FORM- 7 Details of Project Specific Loans Not applicable and hence not enclosed
FORM- 8 Details of Allocation of corporate loans 1o various transmission elements [ Not applicable and hence not enclosed
FORM-9 Statement of Additional Capitalisation after COD Yes
FORM-9A Statement of capital cost Yes
FORM- 10 Financing of Additional Capitalisation Yes
FORM- 11 Calculation of Depreciation Rate Yes
FORM- 12 Statement of Depreciation Yes
FORM- 13 Calculation of Weighted Average Rate of Interest on Actual Loans Yes
FORM- 13A Calculation of Interest on Normative Loans Yes
FORM-13B Calcutation of Interest on Working Capitat . Yes
FORM- 14 Draw down Schedule for Calculation of [DC & Financing Charges Yes
FORM-14A Actual Cash Expenditure

Not applicable and hence not enclosed

Other Information/ Documents

Sl No. Information/Document Tick
| Certificate of ‘incorporation, Certificate for Commencment of Business, o
1 Memorandum of Association, & Articles of Association ( For New Station| - Not Applicable -
setup by a company making tariff application for the first time to CERC)
Regionwise and Corporate audited Balance Sheet and Profit & Loss|Consolidated Balancesheet of POWERGRID &
2 Accounts with all the Schedules & annexures for the new TransmissionfRegional Balance Sheet of SR for FY 2012-13 shall be
System & for the relevant years. submitted shortly
3 Copies of relevant loan Agreements
4 Copies of the approval of Competent Authority for the Capital Cost and
5 Copies of the Equity participation agreements and necessary approval for the|Equity contnbutlon by GOI (69.42%) and
foreign equity. others(30.58%)
6 Copies of the BPTA/TSA with the beneficiaries, if any Covered in petition
7 Detailed note giving reasons of time and cost over run, if applicable. Covered in petition
8 Any other relevant information, (Please specify) -Not Applicable -
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